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© examination/LDCE on 13t and 14%

:June 2009. Without prejudice to the

09.06.2¢ \
_ - & 14t Jun

of the pn:sent\b._
" copy of this M.P.No.Do—or— o
already to

been supplied

: " Dr.J.L.Sarkar, learned Standing for
R Railways on 04.06.2009.

Heard Mr. A. Ahmed, learned
counsel appearing for the Applicant
and Dr.J.L.Sarkar, learned Standing
counsel for the Railways and perused
the materials placed on record. The
Applicants have already been directed
appear the

at written

rival claims to be adjudicated in the
present O.A. No.73 of 2009, the

" Applicants should take the written

test in LDCE fixed on 13% & 14t
June 2009, and the result of the said
written test may not be declared

without leave of this Tribunal
Send copies of this order to
—_—

the: Applicants and to  the

Respondents (along with the copies of
the M.P.No.55 of 2009) and free
copies of this order be handed over to
the learned counsel appearing for
both the parties.
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Notes of the Registry

Date

Order of the Tribunal

&es_? 5,1';/ 1, 10 11. 13
Wy 15, 16, l%,l% ow.\ol *;uo.Cr.é} .

24.06.2

Mr.N.Ahmed, learned counsel
- appearing for the Apphcant is
present. On ' the ' prayer of
Dr.J.L.Sarkar, learned Standing
counsel for the Raﬂways, call this
matter on 18.08.2009 awaiting

9

" written statement from the

- (M.R.Mohanty)
Vice-Chairman -

Witk PW M?M/\k a8 L;,b:}

at.\.¢. @ﬁ . - Respondents.

R
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18.()8.2009

Mr.N.Ahmed,
ippearing for the Applicant is present.
Dr.M.C.Sarma, Advocate for the Railways,
mdérta.kes to file vakalatnama and
ritten  statement on behalf of the
tespondents by 4t of September, 2009.

learned counsel
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| Call this matter on 07.09.20009.

B —+
| 'Mi\f{{gmb&eﬁi&e@ (M.R.Mo;igty)
_ /;ob/ ) Vice-Chairman
07.09.2009 Nofices sent to Respondent Nos.5,
6, 7,9, 10,11, 13, 14, 15, 16, 17, 19 and 20

(total 13) have been sent back un-_served-by

postal authorities.

Registry to send fresh notices to the
aforesaid Respondents requiring them fo file
their reply by 26.10.2009. The fresh notices be
sent to the aforesaid Respondents through
the Deputy Chief Officer
{Gazettedj, North East Frontier Railway,

Maligaon, Gquhc’ri-78‘| 0ii;

Personnel

who shouid

- serve the notices and report compliance of

service of notices of this Tribunal weli before

the next date.
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Notes of the Registry - Date Order of the Tribunal
Ld 4w foarm b EEAPLN RV -‘,.r.1
Contd.
o Mmoo "t 07.09.2009 ,
9 e ey g Dr.M.C.Sarma, learned counsel for
@7 ' ; i
g 7‘ G g é TS N te Railways undertakes to give necessary
. in /ﬁ/ 1P an instruction to Deputy Chief Personnei Officer,

< 9/:’ 0'9 /ﬁ,wvf N e @ - RRIRNT {Gazetted], North East Frontier Railway,

/@w % Ao also o‘"ﬁ it Maligaon, Guwahati - 781 011 to do"rne
%&W“’“" ~t Wﬁ AR AR T needful.

of
45/

Dr.Sarma files written sicfemén‘f on -

b 2o, wed

s e pehalf of the official Respondents in court

coenl ) foday ** after serving a copy thereof on

‘ ; N A Mr.Nuruddin Ahmed, leamed ¢ounsel for the

Appiicant. Mr.Nuruddin Ahmed prays for

Arn SN I fime to fiie rejoinder.
: U B : Cadll this matter on 26.10.2009.
- WY 4 Zzz/ ' A I - “
NO/W&A/VJ%( - r[‘fa * ; i
\9/@ R (M.K.Cixaturvedij {M.R.Mohantyj L~
29 | Mefber (A) Vice-Chairman  *

/bb/

6.09.2009 Call this matter on 26.10.2009 as
alteady flxed

N

(MK, Chaturvedi) ~ (M.R. Mohanty)
Member (A) Vice-Chairman
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- .- 26102009 - Fresh notices were fo be issued to
: % D@ . - Respondent Nos.5-7, 9-11, 13‘-1"\?*,. 10 and ZQ
T ~.in terms of order dated 07.09.2000. Dr

(>4 -@%S\{R’L' fo.09 - M.C. Sarma, learned connsel for the official
jerz/{(;\ OIN ey Q«M

e 53 -l \3_“,} (@ owd | respondents states that no such nofices
50 ak a’Hv\* coukls Cants B ~ have been sent or handed over to them, so

- far, to effect service on the said

% ' -respéndenrs. in this view of the matter,

issue fresh notices to said respondents at

B

W , | ~  applicant’s costs under Rule 11 (1) (i) of
“ CAT (Procedure) Rules, 1987, to be served
2_9 [6.03 | ' . through official respondents.
ﬂnﬁ’w\' Koy bess
% by 7 7 WW ~ List on 07.12.2009.
z‘?//,,/‘-,S o\
{Mukesh Kumar Gupia)
. ‘ Member (J)
No-#w Lyl AL rkm

M pey orveler J—Iﬂﬁ%//o/@

Aﬂww Ah 3. Aurlcay 07122009 - Shr.  A-Bhattacharjee,  learned

counsel enters appearance for Respondent
Aeeey ei”oa)- fo o prumclip el
' Nos. 5 to 21. Thus service is complete.

.@Le@- QW\%\M:@( N - F- Ki7 List O0.A.No.73 of 2009 on
OQAvecfz,J Ty- M -C - Aayane,  17.12.2009 for hearing.

i RL)} Advo ebe ' (Mukesh Kumar Gupta)

" -

. . Mgnber »

W ) 17.12.2009 Dr. M. C. Sarma, learned counsel for

‘ Respondent iNos. 1-4 prays for adjournment
09 - _ .
h\ \\\ 0’ | ~‘on personai grounds.

0 o ' , List on 12" january, 2010.
Cus. (g \zes /// ) '
bor hesnimg | D o
_ . {Madan Kumar Znhaturvedij {Mukesh Kumar Guptaj
% Member (A Member {4}
|’ 1229 /PB/
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12.01.2010 On the request of ir. A. g\hihed, .
learned counsel for applicant, adjourned to
18" January, 2010. AN 1

! , T -
dhe case 13 'W’%" u?/’ ; .
X (Madan Kunfar Chaturvedi) (Mukesh Kumar Gupta)
lf\ﬁr‘ he acna e Member (A) Member (J)
) /PB/
=z
15 1-200

18.01.2010 Leamed counsel for the applicants
seek to withdraw present application with
liberty to file better application.

Dismissed as withdrawn with fiberty
to file fresh application.

. 7%
{(Madan Kr. Chaturvedi) (Mukesh Kr. G

upta)
Member (A) Member (J)

.
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IN THE CENTRAL ADMINISTRATIVE TRIBUN;l;J
GUWAHATI BENCH, GUWAHATI.

(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE TRIBUNAL
ACT 1985)

ORIGINAL APPLICATION NO.73 OF 2009.
(AMENDED ORIGINAL APPLICATION)

Shri Pijush Ghose & Others
Applicants
- Versus -

The N.F. Railway & Others
Respondents

SYNOPSTIS

Presently the applicants are working as Group ‘C’/
Engineering Supervisory staff under the Control of Principal
Chief Engineer, Northeast Frontier Railway, Maligaon. The
next promotion of the applicants is Assistant Executive
Enéineer (AEN in short)Group ‘B’. The respondent No.l vide
letter dated 10.11.2008 notified the selection for the post
of AEN/Group ‘B’ against 70% vacancies in total nos. 29
posts including unreserved/General 18, Schedule Castes (SC)
07 and Schedule Tribes (ST) 04. The respondents deferred the
written examination from 17.01.2009 to 24.01.2009 for the
post of AEN/Group ‘B’ against 70% vacancies. Accordingly the
instants applicants as being eligible appeared in the
written examination held on 24.01.2009. 1In the said
examination total 44 candidates including the instant
applicants have been selected/empanelled for the post of
AEN/Group ‘B’ unreserved/General 18 out of total 29 posts.
Thereafter the viva-voce test was held on 26.02.2009 in the
chamber of respondent No.2 subject to Medical fitness. All
the instant applicants appeared in the viva-voce test. The
promotion list for thé post of AEN/Group ‘B’ against 70%
vacancies was published 09.04.2009. However, in the said
promotion list the respondentiwqhave promoted only 08
unreserved/general selected/empanelled candidates out of

total 18 unreserved/General category vacant posts. It is to

Pjire Eene
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be stated that in earlier examination 4n the year 2007 for
the post of AEN/Group ‘B’ against 70% vacancies out of total
10 ‘unreserved/General posts, all the said 10 posts of
unreserved/general selected/empanelled candidates  were
promoted. In the instant year i.e. 2009 total 18 wvacancies
of unreserved/general categories posts are vacant and
accordingly seniority position in the selected/empanelled
unreserved/general candidates the instant applicants ‘
position are 13,14,15,16 and 17. Moreover, the applic#nts
are having unblemished service records. Therefore, all the
applicants are legally entitled for promotion to the post of
AEN/ Group ‘B’ against 70% vacancies as notified vide letter
dated 10.11.2008. |

Hence, the Applicants haQe - filed this Original
- Application before this Hon’ble Tribunal for seeking justice

in this matter.
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IN THE CENTRAL ADMINISTRATIVE TRIBYNAL,
GUWAHATI BENCH, GUWAHATI.

(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE TRIBUNAL

22.03.2007
Para:4.10
Annexure:5

29.09.2007
&

13.10.2007

Para:4.10

23.10.2007
Para:4.10
Annexure:6

17.01.2008
Para:4.10
Annexure:’7

10.11.2008
Para:4.4
Annexure:l

17.01.2009
Para:4.6

24.01.2009
&

01.02.2009

Para:4.6

Pst Gleone

Shri Pijush Ghose & Others

. General list,

ACT 1985)

ORIGINAL APPLICATION NO. 73 OF 20089.
(AMENDED ORIGINAL APPLICATION)

Applicants
- Versus -

The N.F. Railway & Others

Respondents

LIST OF DATES

The Respondent No.l notified the selection for
promotion to the post of AEN/Group ‘B’ against 70%
vacancies in total nos.22 - posts including
Unreserved/General 10, Schedule Caste 09 and
Schedule Tribe 03. '

The Written Examination was held for the post of

AEN/Group ‘B’ against 70% vacancies in total nos.
of 22 posts.

The result of Written Examination for the post of

AEN/Group ‘B’ against 70% vacancies was published.
Oout of 29 selected/empanelled candidates 18
General,

10 Schedule Caste and 01 Schedule Tribe
category. :

The promotion list for the post of AEN/Group ‘B’
against 70% wvacancies was published. 10 from
08 from Schedule Caste category and
01 from Schedule Tribe category were promoted.

The Respondent No.l again notified the selection

- for promotion to the post of AEN/Group ‘B’ against
70% vacancies in total nos.29 posts including
Unreserved/General . 18, Schedule Caste 07 and

Schedule Tribe 04.

The Respondentseide férred the Written Examination
for the post of AEN/Group ‘B’ against 70%
vacancies.

The Written Examination was held for the post of
AEN/Group ‘B’ against 70% vacancies in total nos.
of 29 posts.
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16.02.2009 The result of Written Examination for the post of
Para:4.7 AEN/Group ‘B’ against 70% vacancies was published.
Annexure:3 out of 44 selected/empanelled candidates 30.

candidates General - category, 08 candidates

Schedule Castes category and 06 candidates
Schedule Tribes categories. :

26.02.2009 The viva-voce test held in the chamber of
Para:4.7 Respondent No.2. -

09.04.2009 The promotion list for the post of AEN/Group ‘B’

Para:4.8 against 70% vacancies was published. Only 08 from

Annexure:4 General category out of 18 , 08 from Schedule
Caste category and 01 from Schedule Tribe category
were promoted . ,

Filed by:

Nnoddin A2

Advocate
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH, GUWAHATI. =~

(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE TRIBUNAL

ACT 1985)

ORIGINAL APPLICATION NO. /3 OF 2009.
(AMENDED ORIGINAL APPLICATION)

Shri Pijush Ghose & Others

Applicants
~ Versus -
The N.F. Railway & Others
Respondents
INDEX
Sl. Particulars Annexures | Pages
No.
1 Original Application 1 to 20
2 Verification 21
3 |Copy of the letter No.E/254/17- 1
Pt.XII(O) dated 10.11.2008. 22 }o 28]
4 Copy of the memorandum No.E/254/17- 2 .
Pt.XII(0) dated 18.12.2008. 24 1025
5 |Copy of the selection test No.E/254/17- 3
PL.XII(0) dated 16.02.2009. | 30 to 3
6 |Copy' of the office order No.10/2009 4
(ENGG.) dated 09.04.2009. 32 #0857
7 |Copy of the notification No.E/254/17- 5
Pt.XIT (0) dated 22.03.2007. 3¢ 4o 39
8 Copy of the notification No.E/254/17- G
pt.XII (0) dated 23.10.2007. Lo ot
9 Copy of the office order 7
No.02/2008 (Engg.) dated 17.01.2008. 42 4o 42

Date: 2Z 04 -0 00O

Filed By:

Advocate
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IN THE CENTRAL ADM%NISTRATIVE TRIBUNAL, b L

GUWAHATI BENCH, GUWAHATI. N

(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE \§
TRIBUNAL ACT 1985)
e

ORIGINAL APPLICATION NO. 73 OF 2009.
(AMENDED ORIGINAL APPLICATION)
BETWEEN

1. Shri Pijush Ghose
Son of late Prafulla Kumar Ghosh
Senior Section Engineer/Track
Machine/Maligaon,
Working under the office of the
Deputy Chief Engineer, Track
Machine Department,
Northeast Frontier Railway,
Maligaon, PIN code-781011.

2. Shri Ashok Kumar
Son of Shri Hari Govind Ram
Senior Section Engineer/Permanent
way/Special/Rangia,
Working under the office of the
Senior Divisional Engineer, (Co-
ordination), Northeast Frontier
Railway, Rangia,
PIN code-781354.

3. Shri Jamaluddin Khan _
Son of late Md. Sirajuddin Khan
Senior Section Engineer/Permanent
way/0ld Malda,

Working under the office of the
Senior Divisional Engineer, (Co-
ordination) /Katihar, Northeast
Frontier Railway, Katihar, Bihar,
PIN code-854105.

4. Shri Anjan Roy Bhowmick
Son of late Hemchandra Roy Bhumik
Senior Section Engineer/Track
Machine/Maligaon,
Working under the office of the
Deputy Chief Engineer, Track
Machine Department,
Northeast Frontier Railway,
Maligaon, PIN code-781011.

5. Smti. Jahanara Begum
Daughter of late Sadulla Ali
Section Engineer/Drawing/Track
Machine/Maligaon,

W
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Working under the office of the

Principal Chief Engineer Office,

Northeast Frontier Railway,

Maligaon, PIN code-781011.
.Applicants

.—AND-

The Northeast Frontier Railway,
represented by the General Manager,
Maligaon, Guwahati, PIN-781011.

The Principal Chief Engineer
Northeast Frontier Railway
Maligaon, Guwahati, PIN-781011.

The Chief Personnel Officer,
Northeast Frontier Railway,
Maligaon, Guwahati, PIN-781011.

The Deputy Chief Personal Officer
(GAZ), Northeast Frontier Railway,
Maligaon, Guwahati, PIN-781011.

Shri B.N. Das

Selected/empanelled candidate
promoted to Group ‘B’ service as AEN
against 70% vacancies.

c/0- The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Sshri Kiranjib Bayan
Selected/empanelled candidate
promoted to Group ‘B’ service as AEN
against 70% vacancies. )

c/0- The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Anup Kumar Singh .
Selected/empanelled ~ candidate
promoted to Group ‘B’ service as AEN
against 70% vacancies.

Cc/O- The Deputy Chief Personal
officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Sonaton Swargiary
Selected/empanelled _ " candidate
promoted to Group ‘B’ service as AEN
against 70% vacancies.
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C/0- The Deputy.. Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
"PIN-781011.

- Shri Vinod Kumar Chowdhury .
Selected/empanelled candidate -
promoted to Group ‘B’ service as AEN
against 70% vacancies.

C/0- The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
- Railway, Maligaon, Guwahati,
PIN-781011. -

Shri Benu Gopal Basak
Selected/empanelled candidate
promoted to Group ‘B’ service as AEN
‘against 70% vacancies.

C/0- The Deputy Chief Personal
" Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Bhupal Chandra Nandi
Selected/empanelled candidate
promoted to Group ‘B’ service as AEN
against 70% vacancies.

C/0- The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Nirmal Kanti Dey
Selected/empanelled - candidate
promoted to Group ‘B’ service as AEN
against 70% vacancies.

C/0- The Deputy Chief Personal
officer (GAZ), Northeast Frontier
" Railway, Maligaon, Guwahati,
PIN-781011.

Shri Nirmalaya Sarma o
Selected/empanelled candidate
promoted to Group ‘B’ service as AEN
against 70% vacancies. :

C/0- The Deputy Chief  Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Sudhangshu Sekhar
Selected/empanelled candidate
promoted to Group ‘B’ service as AEN
against 70% vacancies.
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C/0- The Deputy Chief  Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Dipak Chandra Sarma
Selected/empanelled candidate
promoted to Group ‘B’ service as AEN
against 70% vacancies.

C/O0- The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Sshri Tapash Sutradhar
Selected/empanelled candidate
promoted to Group ‘B’ service as AEN
against 70% vacancies.

C/0- The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Munindra Kalita
Selected/empanelled candidate
promoted to Group ‘B’ service as AEN
against 70% vacancies.

C/O- The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Jaideep Das

Selected/empanelled candidate
promoted to Group ‘B’ service as AEN
against 70% vacancies.

C/0- The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Pradip Kumar Biswas
Selected/empanelled candidate
promoted to Group ‘B’ service as AEN
against 70% vacancies.

C/0- The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Hari Singh

Selected/empanelled candidate
promoted to Group ‘B’ service as AEN
against 70% vacancies.



C/0- The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

21. Shri Sumit Sukla
Selected/empanelled candidate
promoted to Group ‘B’ service as AEN
against 70% vacancies. |
C/0- The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

..Respondents
DETAILS OF APPLICATION:

1) PARTICULARS OF THE ORDER AGAINST WHICH THE APPLICATION
. IS MADE:
This application is made against the impugned
~office Order No.10/2009 (ENGG.) dated £9.04.2009
wheréby the Respondeht No.4 have promoted the
empanelled candidates to Group ‘B’ service as AEN
against 70% vacancies by violating the vacancy position
of community wise break up of vacancies as notified
earlier vide letter No.E/254/17-Pt.XII(0) dated
10.11.2008 and the Applicants further prays for a
direction from this Hon’ble Tribunal to the Respondent
No. 1 to 4 to take immediate steps for fill up the left
over vacant 10 Unreserved/General posts of AEN/Group
‘B’ against 70% vacancies as notified vide letter
No.E/254/17-Pt.XII(0) dated 10.11.2008.

2) JURISDICTION OF THE TRIBUNAL:

The Applicants declare that the subject matter of
the instant application is within the jurisdiction of

this Hon’ble Tribunal.

3) LIMITATION:

The Applicants further declare that the subject
matter of the instant application is within the

-



.

limitation prescribed under Section 21 of the

Administrative Tribunal Act 1985.
4) FACTS OF THE CASE:
Facts of the case in brief are given below:

4.1] That your humble Applicants are citizens of India and
as such, they are entitled to all rights and privileges

guaranteed under the Constitution of India.

4.2] That your Applicants beg to state that all of them are
working as Group-‘C’ Engineering Supervisory staff under the
control of Principal Chief Engineer,' Northeast Frontier
Railway (N.F. Railway in short), Maligaon. Presently, they
have been posted in different places under the jurisdiction
of the N.F. Railway, Maligaon, Guwahati-11. The next
promotion: of the Applicants is Assistant Executive Engineer

(AEN in short) Group-‘B’.

4.3] That your Applicants beg to state that as . the
grievances and relief(s) prayed in this application are
commdn, therefore, they pray for grant of permission under
Section 4(5) (a) éf the Administrative -Tribunal (Procedure)
'Rules, 1987 to move this application jointly.

4.4]1 That your Applicants beg to state that the office of
the Respondent No.1l vide its letter No.E/254/17-Pt.XII(O)
"dated 10.11.2008 notified the selection for the post of
AEN/Group-'B’ against 70% vacéncies in the N.F. Railway. The
gist of the notification are quoted below for kind reference

of this Hon’ble Tribunal-

“It has been decided with the approval of Competent
Authority to hold a selection for forming a panel of 29
persons of AEN/Group-‘B’ against 70% vacancies. The
community wise break-up of vacancies of the post of

AEN/Group-"‘B’ against 70% vacancies is as under:-

P Rhuoe



UR= 18
sC= 07 ’
ST= 04

Total= 29

2. The selection will be based on candidates’
performance both in written examination as well as
viva-voce test. The candidates, who qualify in the
written examination and thereafter in the Medical
examination in the prescribed Safety category, will
only be eligible for the viva-voce test. As per extant
instruction of the Railway Board, the placement of the
candidates in the panel will be based on their
performance in 'written examination/Vivasvoce

test/Record of service.

3. The cut-off date of eligibility on the length of
required years of non-fortuitous services of the
supervisory staff of Civil Engineering department is as

on 01.09.2008 for 70% selection and corresponding 30%

LDCE (to be processed later on).

4, The written examination will consist of only one
paper on the following subjects, the total & qualifying

marks of which are indicated against it as under:-

Subject

Maximum marks |Qualifying marks

Rules & Rajbhasha

Professional subjects, 150 90

Establishment, Financial

It may be notified that the question paper will be

bi~lingual,
candidates’

languages.”

~ A

—

i.e., English & Hindi. It will be the

choice to write in any one of the two

i

Copy of the letter No.E/254/17-Pt.XII(O)
dated 10.11.2008 is annexed herewith and
marked as ANNEXURE-1.
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4.5] That your Applicants beg to state that in reference to
the notification dated 10.11.2008 the office of the
Respondent No.l decided to hold the Written Examination on
17.01.2009 of total 29 posts of AEN/Group ‘B’ selection
against 70% vacancies vide its memorandum No.E/254/17-
Pt.XII(0) dated 18.12.2008. A list of eligible 126
candidates under zone of consideration for selection has
been enclosed in Annexure-A. The Applicants No.1l, 2, 3, 4 &
5 name appeared in the serial No.78 (UR), 80 (UR), 81 (UR),
92 (UR) & 83 (UR) respectively in the aforesaid Annexure-A.
Copy of the memorandum No.E/254/17-
Pt.XII(0) dated 18.12.2008 is annexed
herewith and marked as ANNEXURE-Z2.

4.6] That your Applicants beg to state that the Written
Examination for the post of AEN/Group ‘B’ against 70%

vacancies was deferred by the Respondent No.l from

17.01.2009 to 24.01.20009. Accordingly, the written
Examination was held on 24.01.2009. It is to be stated on
the request of some of the absentee candidates who could not

appear in the Written Examination held on 24.01.2009, the

_ Respondents have allowed them to appear in the Written

Examination on 01.02.2009.

4.7] That your Applicants beg to state that total 44
candidates have been qualified in the Written Examination
for selection of 29 posts of AEN/Group ‘B’ against 70%
vacancies vide selection list No. E/254/17-Pt.XII(0) dated
16.02.2009. Out of total 44 selected/empanelled candidates,
30 candidates are from unreserved category, 8 candidates are
from Schedule Castes community and 6 candidates are from
Scheduled Tribes community. It is to be stated that the
Applicants No.1l, 2, 3, 4 & 5 names appeared in serial No.20,
23, 17, 1 & 7 of the selection list.. The selected/empanelled
candidates were directed to obtained physical fitness

certificate by the respective medical authorities before

(Mot Crune
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appearing in the viva-voce test. The instant Applicaﬁts
obtained their physical fitness certificate from the
respective medical authorities. The viva-voce test was held
on 26.02.2009 in the chamber of Respondent No.2. The instant
Applicants appeared in the viva-voce test held on
26.02.2009. It is yorth to mention here that the performance
of the selected/empanelled candidates is also on the base of
their 5 years confidential reports including their sen?ority
.position. For kind reference of this Hon’ble Tribunal the
inter seniority of the selectéd/empanelled' candidates who

has qualified in the written examination are quoted below:~

Seniority Position of the Name & Designation of the Candidates
passed  candidates in the

written examination

1 : Jogendra Nath Daimary (ST),

'SSE/P. WAY/CON

2 | A Kulwanth Kumar Lakra (ST},

' SE/P.WAY/APDJ
3 _ Baidya Nath Das (SC),
| SSE/W/TKG N

4 | Shyamal Ghosh (UR), ,
SSE/BRIDGE/NJP

5 ' Kiranjib Bayan (UR),
SSE/DRG/SR.” DEN/MLG

6 Anup Kr. Singh (SC),

| | $SE/DRG/DY. CE/BR. LINE

7 Smti. Seema Khan (ST),
SSE/PLG

'8 Uttam Kumar Som (UR),

~ SSE/W/NJP

9 | Aruj Kr. Sonowal (ST},
SSE/BRIDGE/MLG

10 ' Sonaton Swargiary (ST),
SSE/TM/MLG

11 ' Vinod Kr. Chaudhary (SC),

“ SAFETY COUN./PW/KIR
12 ' . P. Ramana Rao (UR), -

B A ww—
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13

14

15.

16

17

18

19

20

21
22
23
24
25

26

27
28
29

30

it

Mame.

SSE/W/CON/NCB

Benu Gopal Basak (UR),
SSE/W/DRG/KIR

Bhupal Ch. Nandi (UR),
SSE/W/CON/NCB

Nirmal Kanti De (UR),
CVI/ENGG/MLG

L. €. Boro (ST),
SSE/W/C/JPZ

Nirmalya Sharma (UR),
SSE/W/BR. LINE

Sudhanshu Sekhar (UR),

SSE/P. WAY/NBQ

Dipak Ch. Sarma (UR),
SSE/W/NAMBARI

Tapash Sutradhar (SC),
SSE/W/CPK

Munindra Kalita (UR),
SSE/P. WAY/OMS/HQ

Rana Pratap Gogoi (UR),
SSE/P. WAY/GHY

pijush Ghosh (UR),
SSE/TM/MLG

Ashok Kumar (UR),
SSE/SPL/RNY

Jamaluddin Khan (UR),
SSE/P. WAY/OMLF

smti. Jahanara Begum (UR),

~ SE/DRG/TMC

Jdideep Das (SC),
SSE/TM/MLG

Anjan Roy Bhowmick (UR),
SSE/TM/KYQ

Pradip Kumar Biswas (SC),
SE/P. WAY/CON/KIR

- Mihir Kumar Pal (UR),

SSE/P. Way/USF-II/LMG



31 o praloy Dutta (UR),
| SSE/P. WAY/FLK
32 : Hari Singh (scy,
_ SSE/P. WAY/E/NLP
33 K. Nambi Alwan (UR),
SSE/P. WAY/BPRD
34 ' Pradip Bhattacharjee (UR),
SSE/P. WAY/S/NJP
35 '~ Suhash Ranjan Deb (UR),
) SSE/P. WAY/CNL & KIR
36 | Md. Bakhtaruddin Laskar (UR),
o SSE/P. WAY/CON/SCL
37 ‘ . | Prodip Kr. Sarmah (UR),
, SSE/P. WAY/PNT
38 Biswanath Dasgupta (UR),
SSE/P. WAY/IMG (P)
39 - \ " Sobha Saikia (UR),
S SSE/P. WAY/NAMRUP 4
40 v Hrishikesh Rai (UR),
| | SSE/P. WAY/KNE
T 41 : Partha Choudhuri (UR),
SSE/P. WAY/NMX
42 ' Deepak Gogoi (UR),
‘ | SSE/P. WAY/TKG
43 : Sumit Sukla (SC),
| ‘ ' $SE/P. WAY/DIPHU |
44 Aminul Hassan Mazer Bhuiya (UR),

SSE/P. WAY/NGC

Copy of the selection test . No.E/254/17-
Pt.XII(0) dated 16.02.2009 is annexed
herewith and marked as ANNEXURE-3.

4.8] That your Applicants beg to state that the Respondent .
No.4 vide 1its office order No.10/2009 (ENGG.) dated
09.04.2009 promoted only 17 selected/empanelled candidates
out of 29 vacancies (Geherél 18, Scheduled castes 07 and

Scheduled Tribes 04) for promotion to the post of AEN/Group

G:%f;ﬁ{h (?§g553f§;_ | | | | - I“'|II
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"B against 70% vacancies. It is to be stated that the
Respondent No.4 without any prior notice left over the 10
vacant Unreserved/General out of total 18 Unreserved/General
category selected/empanelled candidates to the posts of
AEN/Group ‘B’ against 70% vacancies as notified vide letter
No.E/254/17-Pt.XII(0) dated 10.11.2008. The community wise
break-up of the promoted persons are given below for kind

reference of this Hon’ble Tribunal-

Unreserved -08
Schedule Caste -08
Schedule Tribes ~-01

Copy of the office order No.10/2009
(ENGG. ) dated 09.04.2009 is annexed
herewith and marked as ANNEXURE-4.

4.8.(A) That your Applicants beg to state that their
performance in viva-voce test is excellent and satisfactory
before the Interview Board and their five years Annual

Confidential Records (ACR in short) are unblemished.

4.9]1 That your Applicants beg to state that the office of
the Respondent No.l vide their letter No.E/254 /17-Pt.XII (O)
dated 10.11.2008 (Annexure-l of the instant application)
notified 29 posts against the community wise break-up of
vacancies to the post of AEN/Group-‘B’ against 70% vacancies
as Unreserved/General 18, Schedule Castes 07 and Schedule
Tribes 04. However, the Respondent No.l without any prior
notices or corrigendum to the Applicants changed the
community wise break-up of vacancies vide their promotion
order No.10.2009 (ENGG.) dated 09.04.2009 to the post of
AEN/Group~‘'B’. In the aforesaid order thé Respondent No.4
has promoted only 08 (eight) unreserved category persons in
place of 18 (eighteen) unreserved vacancies, 08 (eight)
schedule caste persons are promoted in place of 07 (seven)
schedule caste vacancies as notified earlier and 01 (one)

person in schedule tribe category is promoted under 04

Pty Ruene



-

. V&ﬁa“h TR ﬁ%gh“;’ .Ttmuna' f
i hdma l e

R . o
fﬁﬁﬁﬁﬁﬁﬁ$§

—13- \ © EwamnsaBencl |

s e T e o

(four) nos. of Schedule Tribes vacahcies as notified

earlier.

4.10] That it is worth to mention here that in the year 2007
the Respondent No.l vide their notification No.E/254/17-
Pt.XII(0) dated 22.03.2007 hold the selection for the post
of AEN/Group-‘B’ against 70% vacancies as Unreserved/General
10, Schgdule Caste 09 and Schedule Tribe 03. The written
Examination was held on 29.09.2007 and 13.10.2007 and result
was declared vide No.E/254/17-pt.XII (0) dated 23.10.2007.

Total 29 (twenty nine) numbers of candidates were

selected/empanelled qualified in the said written

examination for viva-voce test and out of 29 (twenty nine)
selected/empanelled qualified candidates 18 (eighteen)
candidates belongs to General i.e. unreserved category, 10
(ten) candidates belongs to Schedule Castes category and 1
(one) candidate belong to Scheduled Tribes category. After
viva~-voce test, 10 (ten) General i.e. unreserved candidates,
8 candidates of Scheduled castes category were promoted to
Group ‘B’ service as AEN against 70% vacancies vide office
order No.02/2008(Engg.) dated 17.01.2008. One post of
Scheduled Castes category and 3 (three) post of Scheduled
Tribes category was kept vacant due to non-availability of
suitable candidates. The aforesaid promotion was made in
accordance to break-up of vacancies as advertised vide memo
No.E/254/17 pt XII(0) dated 22.03.2007. |

Copy 'of the notification No.E/254/17-
Pt.XII(0) dated 22.03.2007 is annexed

herewith and marked as Annexure-S5.

Copy of the notification No.E/254/17-
pt.XII (0) dated 23.10.2007 is annexed

herewith and marked as Annexure-6.

Ccopy of - the office order
No.02/2008 (Engg.) dated 17.01.2008 is

Fis Gueae
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annexed herewith and marked as

Annexure-7.

4.11]) That your Applicants beg to state that all of them are
having un-blemish service records and no adverse entries or
adverse remarks are imputed in their service Books. There
are total 18 vacancies of unreserved/General categories
available in community wise break-up to Group ‘B’ service as
AEN against 70% vacancies. The instant Applicants seniority
position in the selected/empanelled Unreserved/General
candidates for the post of AEN is Sri Pijush Ghosh (instant
Applicant No.l) is-in serial No.13, Sri Ashok Kumar (instant
Applicant No.2) is in serial No.14, Md. Jamaluddin Khan
(instant Applicant No.3) is in Serial No.15, Smti.Jahanara
Begum (instant Applicant No.5) is in serial No.16 and Sri
Anjan Roy Bhowmick (instant Applicant No.4) is in serial
No.17. Therefore, all of the Applicant are legally entitled
for promotion to the post of AEN/Group ‘B’ service against

70% vacancies.

4.12] That your Applicants submit that it is a fit case
wherein your Lordships may be pleased to stay the impugned
office Order No.10/2009 (ENGG.) dated 09.04.2009 issued by
the Respondent No.4 till disposal of this Original
Application. Otherwise, the Applicants would suffer
irreparable loss and injuries as because the Applicants have
a strong prima facie case and the balance of convenience is

also in their favour.

4.13] That your Applicants submit that they have got reasons
to believe that the Respondent No. 1 to 4 are resorting the
colorable exercise of power only to deprive the Applicants

from their legitimate rights.

4.14] That your Applicants submit that the action of the
Respondent No. 1 to 4 are mala fide, illegal and with a

motive behind.
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4.15] That your Applicants submit that the action of the
Respondent No. 1 to 4 is highly illegal, improper, whimsical
and also against the policy adopted by the Government of

India.

4.16] That in view of the facts and circumstances it is a
fit Case for interference by Hon’ble Tribunal to protect the

interest of the Applicants.

4.17] That this application is filed bona fide and for the

interest of justice.

5) GROUNDS FOR RELIEF WITH LEGAL PROVISION:

In view of the above facts and circumstances narrated
above the impugned promotion order of the
selected/empanelled candidates for promotion to Group ‘B’
service as AEN against 70% vacancies under office Order
No.10/2009 (ENGG.) dated 09.04.2009 issued by the Respondent
No.4 is arbitrary, mala fide, discriminatory and illegal on

the following amongst other grounds:-

5.1) For that, the action of the Respondent No. 1 to 4
without any prior notice or corrigendum left the 10
Unreserved/General category posts of AEN/Group ‘B’ out of 18
posts as notified vide letter dated 10.11.2008 against 70%
vacancies is arbitrary, mala-fide, illegal and
discriminatory. Hence, the impugned office order No.10/2009
(ENGG.) dated 09.04.2009 for promotion to Group ‘B’ service
as AEN against 70% vacancies issued by the Respondent No.4

is liable to be set aside and quashed.

5.2) For that, the action of the Respondent No. 1 to 4 in
not fulfilling the total 18 Unreserved vacancies of
AEN/Group ‘B’ as notified vide letter No.E/254/17-Pt.XII (o)

dated 10.11.2008 against 70% vacancies is illegal in as much

—

as no prior notification or corrigendum was issued to the

Applicant for changing the wvacancy position in community

@W’W Shaoe
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wise break up. Therefore, non-fulfilling the unreserved
vacancies in total 18 is gross violation of the principle of
natural justice. Hence, the impugned office order No.10/2009
(ENGG.) dated 09.04.2009 for promotion to Group ‘B’ service
as AEN against 70% vacancies issued by the Respondent No.4

is liable to be set aside and quashed.

5.3) For that, the instant Applicants having unblemished
service carrier without any adverse entries or remarks and
their seniority with vacancy position of unreserved/General
empanelled candidates to the posts of AEN/Group ‘B’ against
70% vacancies as notified vide letter dated 10.11.2008, they
are fully entitled for promotion to the posts of AEN/Group
‘B’, Hence, the impugned office order No.10/2009 (ENGG.)
dated 09.04.2009 for promoﬁion to Group ‘B’ service as AEN
against 70% vacancies issued by the Respondent No.4 is

liable to be set aside and quashed.

5.4) For that, the instant Applicants have not been
qualified in the Written Examination for the posts of
AEN/Group ‘B’ against 70% vacancy through any back door
policy, all of them are duly qualified and
selected/empanelled to the posts of AEN/Group ‘B’. Moreover,
their - inter seniority position fully entitled them for
selection to the posts of AEN/Group ‘B’ against 70%
vacancies. Hence, the impugned office order No.10/2009
(ENGG.) dated 09.04.2009 for promotion to Group ‘B’ service
as AEN against 70% vacancies issued by the Respondent WNo.4

is liable to be set aside and quashed.

5.5) For that, in earlier notification dated 22.03.2007 for
selection to the posts of AEN/Group ‘B’ against 70%
vacancies, the Respondent No. 1 to 4 have promoted and fill
up all 10 Unreserved/General from the selected/empanelled
candidates (as notified on 22.03.2007) to the post of
AEN/Group ‘B’ against 70% vacancies. Therefore, the

Respondent No. 1 to 4can not discriminated the instant
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Applicants for their promotion to the post; of AEN/Group ‘B’
against 70% vacancies for the year 2009. Hence, the impugned
office order No.10/2009 (ENGG.) dated 09.04.2009 for
promotion to Group ‘B’ service as AEN against 70% vacancies
issued by the Respondent No.4 is liable to be set aside and

quashed.

5.6) For that, in the impugned promotion order No.10/2009
(ENGG.) dated 09.04.2009 the Respondent No. 1 to 4 have
failed to mention any reason or causes for non-promoting the
Unreserved/General 'empanelled candidates in remaining 10
unreserved category vacant posts of AEN/Group ‘B’ against’

70% vacancies. The Respondents ought to have clarified the

. vacancy position of the Unreserved/General candidates before

conducting the Written Test for empanelled of the candidates
to the posts of AEN/Group ‘B’ against 70% vacancies. Hence,
the impugned office order No.10/2009 (ENGG. ) dated

' 09.04.2009 for promotion to Group ‘B’ service as AEN against

70% vacancies issued by the Respondent No.4 is liable to be

set aside and quashed.

5.7) For that, since 10.11.2008 the Applicants have given
their valuable time, enexrgy and mentél anxiety only to get
selected to the post of AEN/Group ‘B’ against 70% vacancies.
However the Respondents in an arbitrary and whimsical manner
left the 10 'Unreserﬁed/Generél vacancies out of 18
vacancies. Hence, the impugned office order No.10/2009
(ENGG.) dated 09.04.2009 for promotion to Group ‘B’ service
as AEN against 70% vacancies issued by the Respondent No.4

is liable to be set aside and quashed.

5.8) For that, the Respondent No. 1 to 4 being a model

employer can not discriminated amongst the

.selected/empanelled Unreserved/General category candidates

for the posts of AEN/Group ‘B’ against 70% vacancies.

e s
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5.9) For that, the action of the Respondent No. 1 to 4 is

arbitrary, mala-fide and discriminatory with an ill motive.

5.10) For that the Respondent No. 1 to 4 have violated the
Article 14, 16 & 21 of the Fundamental rights guaranteed

under the Constitution ofhlndia.

5.10. (A) For that, the Applicants,performance in viva-voce
test is excellent and full satisfactory before the Interview
Board, as such, the Respondents can not deprived the
Applicants from their legitimate claim of promotion to the
Group ‘B’ post of AEN against 70% vacancies in the left over

10 (ten) unreserved/General category vacancies.

5.11) For that, in any view of the matter the action of the
Respondent No. 1 to 4 are not sustainable in the eye of law

as well as fact.

The Applicant craves leave of this Hon’ble Tribunal
advance further grounds the time of hearing of this instant

application.
6) DETAILS OF REMEDIES EXHAUSTED:

That there is no other alternative and efficacious
remedy available to the applicants except invoking the
jurisdiction of this Hon’ble Tribunal under Section 19 of

the Administrative Tribunal Act, 1985.

1) MATTERS NOT PREVIOUSLY FILED OR PENDING IN ANY
OTHER COURT:

That the Applicants further declare that they have
neither filed any application, writ petition or suit in
respect of the subject matter of the instant application
before any other Court or authority, nor any such
appiication, writ petition or suit is pending before any

such Court or authority.

P Gzme.

—
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8) RELIEF SOUGHT FOR:

Under the facts and circum-stances
stated above the applicants most
respectfully pray that Your Lordships may
be pleased to admit this application,
call for the records of the case, 1issue
notices to the Respondents as to why the
relief or reliefs sought for by the
applicants may not be granted and after
hearing both the parties this Hon’ble
Tribunal may be pleased to give the

following reliefs:

8.1. That the Hon’ble Tribunal may be pleased to
set aside and guash the impugned
selected/empanelled candidates pertinent to
kespéndent No. 5 to 21 for promotion to the post of
AEN/Group ‘B’ égainst 70% vacancies under order
No.10/2009 (ENGG.) dated 09.04.2009 issued by the
Respondent No.4.

8.2) To direct the Respondent No.l to 4 to take
immediate steps to f£ill up the }0 vacant posts of
AEN/Group ‘B’ from the empanelléd'é;hdidates under
Unreserved/General categories as notified vide
letter dated 10.11.2008.

8.3) To Pass any other relief or reliefs to which
the Applicants may be entitled and as may be deem
fit and proper by this Hon’ble Tribunal.

8.4) To pay the cost of the application.
9) INTERIM ORDER PRAYED FOR:

As an interim measure the Applicants most respectfully

prayed before your Lordships that the Hon’ble Tribunal may

it @
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be pleased to stay  the impugned ﬁ?bmotion order of
selected/empanelled candidates pertinent to Respondent No.
5 to Zf for promotion to the post of AEN/Group ‘B’ against
708  vacancies vide order No.10/2009 (ENGG.) dated
09.04.2009 issued by the Respondent No.4.

/

10) Application is filed through Advocate.

11) Particulars of I.P.O.:

| 9§ 999753
.P.0. No. { 162, 69F 35143 .
1oBe0: No. 69F 3576 W WISCER N )

Date of Issue- gm,a¢.0ﬂ7' (”ﬂ: ¢
Issued from- Guwahati G.P.O.

Payable at- Guwahati

12) LIST OF ENCLOSURES:

As stated above.

VERIFICATION

\,XW(,\GZ\MMQ
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VERIFICATION

I, Shri Pijush Ghosh, aged about 44 yeérs, Son of late
Prafulla Kumar Ghosh, Senior Section Engineer/Track
Mgchine/Maligaon, Working _under the office of the Deputy
Chief Engineer, Track Machine Department, Northeast
Frontier Railway, Maligaon, PIN code-781011 Assam do hereby
solemnly verify that I am the Applicant No.1 6f the instant
Original Applicatiqn'. I am also authorized by the other

Applicants to sign this verification on their behalf. That

the statements made in paragraph Nos.Z2/ 3.4 6,488 40 . 4/
are true to my knowledge, those made in paragraph

Nos. 4¢, s S, 49 48, 410 are being matters of records

are true to my information derived therefrom, which I

pelieve to be true and those made in paragraph 5 are true to

" my legal advice and rests are my humble submissions pefore

this Hon’ble Tribunal. I have not suppressed any material

facts.

And I sign this verification on this the 27 day of
April 2009 at Guwahati. ' '

| @W (Wugoe

DECLARANT
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N.F. Railway -

Office of the

General Manager (P)
Maligaon, Guwahati-11"

Dated:10.11.2008

No.E/254/17-Pt.XIT (0)

To,

The General Manager (Construction)/Maligaon;

Pr.CE, CE(CON}, CTE, CBE, CPDE & CGE/Maligaon;

DRM(P) s/KIR, APDJ, RNY, LMG & TSK; Dy.CVO(Engg.)/Maligaon,
Dy.CE/Br.Line/Maligaon, Sr.DENs/KIR, APDJ, RNY, IMG & TSK;
Dy.CE (CON) /Maligaon, _

Dy.CE(CON)S/JPZ, SCL & Goalpara; WM/EWS/BNGN, XEN/FCW/Maligaon,
Principal/ZRTI/APDJ, Secy. To Pr.CE/Maligaon, AENs/MLDT, NJP,
SGUJ, NBQ, BPRD, RNY, RPAN, BPB & APO/Engg./Maligaon. -

Sub:- Selection for the post of AEN/Group- ‘B’ against 70%
vacancies.

It has been decided with the approval of Competent
Authority to hold a selection for forming a panel of 29 persons
of AEN/Group-‘B’ against 70% vacancies. The community wise
break-up of vacancies of the post of AEN/Group-‘B’ against 70%
vacancies is as under:-

UR= 18
SC= 07
ST= 04
Total= 29
2. The selection will be based on candidates’ performance

both in written examination as well as viva-voce test. The
candidates, who qualify in the written examination and
thereafter in the Medical examination In the prescribed Safety
category, will only be eligible for the viva-voce test. As per
extant instruction of the Railway Board, the placement of the
candidates In the panel will be based on their performance In
written examination/Viva-voce test/Record of service.

3. The cut-off date of eligibility on the length of required
years of non-fortuitous services of the supervisory staff of
Civil Engineering department is as on 01.09.2008 for 70%

selection and corresponding 30% LDCE (to be processed later
On) - :

4. The written examination will consist of only one paper on

the following subjects, the total & qualifying marks of which
are indicated against it as under:-
A“‘(TE |




~ 2%~

B mievato

%M@% s __

Subject ‘Maximum marks | Qualifying marks
Professional subject, | 150 90
Establishment, Financial o
Rules & Rajbhasha

It may be notified that the question paper will be bi-
lingual, i.e., English & Hindi. It will be the candidates’
ch01ce to wrlte in any one of the these two languages.

5. The Controlling officers should notify this widely,amongst
the staff of Civil Engineering department (taking clear
acknowledgement from the staff in the enclosed Annexure-‘A’
containing the Main and the Stand-by list) and obtain their
written willingness/unwillingness individually, in the
prescribed proforma enclosed as Annexure-‘B’ attached with this
office notification and sent the same to Dy.CPO/Gaz./Maligaon,
SO as to reach by 12.12.2008, without fail.

Willingness/unwillingness options submitted by all the staff of

the Main list and the Stand-by list within the target date,
should be sent in a bunch with a forwarding letter to this
office, certifying that no other options received by the
controlling officers are left behind at their end. No options
should be sent to this office in a piece-meal manner. It is the
primary duties of the Controlling officers to obtain options
(willingness/unwillingness) = from each and every . senior
supervisory staff as per attached lists and send the same to
this office in time.

6. Since, several posts are reserved for SC & ST communities,
a pre-selection coaching for SC/ST candidates will have to be
arranged by the department concerned for a period of 3/4 weeks
and imparting such coachlng to the SC/ST ' candidates 1is
mandatory as against reserved vacancies. The date and .venue of
pre-selection coaching will be notified in due course.

7. A copy of syllabus is enclosed as Annexure-'C’ for wide

circulation amongst the staff concerned.

8. The willing staff (whoever submits willingness within the
target date) should be advised to keep themselves in readiness
to appear in the written examination at short notice. However,
a formal letter in regard to the date of written examination
will be issued from this office, after finalizing the list of
eligible/willing staff.

Please acknowledge receipt.

DA: As above -

sd/~- Illegible

(S.P. Sengupta)
APO/Gaz. .

For GENERAL MANAGER (P)
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NORTHEAST FRONTIER RAILWAY
Office of the .
Ganeral Manager(P)
Maligaon, Guwahati-11

NO.L=/204/1 7 = PLXINO) : - Dated: 18.12,2008,

lo, :

The General Manager( Construction)/Maligaon; ,

Pr.CF,CF(CON),CTF, CRF,CPNE & CGF/Maligann; o

DRM{P)s/KIR, APDJ, RNY, LMG & TSK; Dy.CVQ(Engg.)/Maligao,n,‘Dy.CE/Br.Linc/Maligaorl,
51.DENs/KIR, APD], RNY, Maligson, LMG & TSK, Dy.CE(Salety)/Maligaon, o »

Dy. CLCCON )/ Maligaon, XGM(G W Maligoan, Dy CE(CON)S/IPZ, SCGL & Goalpara; WM/EWS/BNGN, i
XEN/FCW/Maliqaon P;inftipaI/“/,R'l"f/AP(")J, secy.to Pr.CE/Maligaon, AENs/MLDT, NJP, SGUI, NBQ, BPR[;
RNY, PPAN, BPB & ) '!'5()/Erzgg,/Maiigaon.‘ ' '

sub.:- Selection tor the post of AEN/Group-'8" against 70% vacancies.
Ref :- This office Notification of even number dated 10.11.08, 3= 26 ‘.'-03'

, It has been decided with the aporoval of the Competent Authority o “hold - wrrilen
examination of AEN/(Gr.’B') eeleation against 70% vacancies as per programme mentioned - below :-

Date of written 'éxamz‘naf{pﬁ'm"'"""'w—"'f“i'7.6i_’”."i()dg1(’55fﬁ‘rd59)" o e
atlon | £rom 10:00 hours to 13,00 hours. S
rnination Office of the Principal Chief Enginneer/Mallgaon

A list of eligible candidates under zone of consideration to appear in the above mentiofied
selection is enclosed herewith ae Annexure-A’ . : ' ’ -

Berore - conductlng written examination, a pre-selection coaching: for éliglble SL{ST

candidates has heen arranged for a period of 3 weeks w.ef 22.12.2008 to 12.01.2009 in the
Conference Hall of PCE/Maligoan. : ' S .‘ _

The Conu'dlhn,(_;l ofhicers of the stalt concerned are requested to spare and direct all sc/*,r

eligible staff (hightighted at Annexure-'A’), under their control, to report to the Office of the Principal
Chief Engineer positively by 22.12.2008 at 9.00 a.m. to attend the said coaching accordingly. -

‘ 1he Controliing otticers are also requested to spare and direct all the staff under their con‘ﬁ'o:
As per Annexire-'A’ (enclosed) o appear in tha written examination of 'a_bove_mentioned-seleqtioq as per

prograrnme indicated #bove accordingly.

Please acknowledge recelpt,

Encio - Une (Annexuré — AN

C
(S.1°. Sengupta)
APO/Gaz. - .}5_
For GENERAL MANAGER(FH)
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Annexure-'A’
List of Hw candidates under zone of cmwl(!omtlon for Selection for the post of AEN/ Group-'I3’
agast 70% vacanclas.,
[ SN | Name of the staff Community Designation & station
hﬁﬁl 2 L 3 4
|_OL | SheiT. Swargiary ST - SSE/Drg./Dy.CE/Br.Line/Maligaon
02 | ShrilN.Daimary —— |7 ST [ SSE/P, Way/RNY ]
— 03 | Shri Virlshan T sc, SSE/P.Way/RNY
oA 04 | ShiiK.K. Lakra ST ‘< | SSE/P.Way/APD]
-~ 05| Shri KiN, Patir ST~ SE/BTS/TSK Q\‘;
V.»"OG Qhrl B.N, Das  w- <> SC - —b»SSE/Works/KIR T
07 | ShriSukumarbas | §C, SSE/Warks/GM(CON)/Maligaon
08 [ SwiCM. Mandal | SC . SSE/Works/GM{CON)/Maligaon
09| Shri Sandin Sarkar | R ... ). SSE/Works/GM(CON)/Maligaon -
10 | ShiiPr asanna Bhatta L UR | SSE/TM/PCES Maligaon
11 | Shn K. Rabidas ' . SC | SSE/P.Way/RNY
12| Shri Rajib Kumar Banik o um SSF/RTI (’PII/D('M((‘)/Mahqaon _
13 .Am Hiranya Kalita | yR SSE/W/GM(CON)/Maligaon. }
4 ShllJ N, iihdlali . st SSE/EWS/_Q!V(JN e
. \ 15 | Shei D.R. Bosa AR SSE/P Way/KIR -
116, ll Shri \Jﬁam Kunnl Guha N N L | SSE/DRG./GM(CON) ~
o] 17 '___b_hn M. C, Swargmsy_ o 37 - SSE/DRG/GM(CON)
}_. 18 / Smt. Kanika Das . e en9C ~ | SSE/DRG/GM{CON)
|18 ghiGautam Deb T T UR T SSE/W/GN(CON)
(20 shiiA 'th(ld(lm:_ju.“ oo UR SE/D{G/GMLCON) o
21§ Shn l)sqama Phukan Uk SE/DRG/GM(CON)
|77 L ShriLE Paul. o] L UR | SE/DRG/KIR
% % AN ! Shifd qnya“n)' Gﬂu‘m o N UR SSE/B! ldQE/NJp/DY C[/BL/ MLG
P70 24 S sk Bhattacharjee | UK _SSE/W/Sr.DEN/Maligaon
1,25 [ ShiRR Majumder .~ * " 1" " SSE/W/Sr.DEN/IMG '"
,' 26| Shri Golok Das e R SSE/W/GM(CON)
27 Shri Dilp Kumar thal e b UR | SSE/WIGM(CON)
28 | Shyi Biswajit Roy 1 UR SSE/W/APD]
- £2.) Shiifrup Chakraborty 1 T UR. -SSE/ZRTY/APD] ,
.30 Sihri T.C. Thakuria i ___UR SSE/Sr.DEN/Maligaon
.31, 1 Shri Krishnendy Bhaur)(hdlj(‘(‘ S LUR 1 SSE/Works/APD) e
LR BT ,.."h' | K. Bayan e T URC L ~RSSE/ST.DEN/Maligaon _.__.'.T—*le
33 _| Shri S.K. Baishya | ..5L - | SSE/GM(CON) R
A A Shri AK. ulngh : —  SC -~ SSE/Dy.CEi/Bridge Lins /ML G -—T——R]'Z}-
!/i 35 | Smt. S, Khan " ST . SSF/DRG/PCF/Mahgann .
T 306 | Shit K C Ray | SC - SSE/DRG/APD]
( 37 | sl N, Das ! SC - bbL/GM(LON)/MaHgaon o
A8 | Shri S, Dag SC » SSE/IMC‘
{ 491 Ohi n.C. Soha ur I DA/PCE/Maligson o
AU sl K. Lhukmbomy LUK SSE/BRIZNIP/DY, CE/BL/MLG
/ , Contd....Page(2)
sTED

Ca g
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Shn P K Rou’rh o JUR ‘_‘%L/W/(aM((ON) B X
Shri R.G Dhattachar)oc UR »qSE/Woer/LMC A T
ShRC Paul cfe UR L SSEWoeyARDY
pEhAPK Das T R : \
| Shri’B.C. Goswami TR : 'i‘
1.Shil UK. Shoime UI}_ o /W()lks/KIR _ S
| ShriB.C. Hazarika T SC_~ | SE/DRG/GM(CON) "~ A
Shri C.B, Kumar UR SE/P.Way/KIR i
__Shii Jayanla Clnakuabouly UR SE/DRG/PCE/Mghgggn__ e kS
| Shri P. Bhatta ) __UrR | SE/ DRG/RNY e 5
“Shri Aruj Kumar Sonowal ST . SSE/Bndge/Dy CE/BL/MILG _— g
ey Shil G, Swaig lcnry —TT ‘__’_ST‘ f_:——S‘BE/TM/_ES:[/Mallgpo_B[ e R it_
37 Shri V. Choudhury T SU o~ SSE/P.Way/KIR —L ’i
~ 1 84 | shriMK Tha ur SF/P Way/KIR o R\"\ o
55y Shri Chinmoy Dey URC SSE/W/GM(CON)
S0 | Sivi Parikshit Deka “UR ,_‘S&_-L/W/)’EN/H:W/Maligaon
57 | Shri Sarbeswar Kumar UR SSE/Works/RNY ,
/14 58 | €hri D, Romano Rao- o UR ) SSE/Worles/GM(CONY.
TS T S GP. Shams UR SSE/Works/KIR
.60 | Shri Subrata Roy Choudhury | UR. ]| . SSE/Works/APD] N I
;/9_1__ _Shri Pakesh Nath Khare _ UR_._ | SSE/Works/LMG R B
'.:,”,' A7 62 1 Slii B.G, Basak .. e U UR A >\>E/W<)lks/K1R , -—~K||0
f//L/()“é _Shii Bhupal Ch. Nandy ~ UR -+ 55L/Work~:/CM((,UN) \ .
‘f?,/w L8 | Shri Nirmal Kanti Dey s YR RSSE/Works/GM(CON) T -—R[f ‘
// .65 | Shri Dilip Kumar Roy sC .. SuL‘/kas/GM(CON) o R,
.66 Shri Dimbeswar Hazarika ool ST | SSE[/Works/GM(CON) o N ll‘
54 67 Shri L.C. Boro. ST ~ | SSE/Works/GM(CON) ™~
- 68 | ShriP.R. Deb UR _SSE/Works/GM(CON) }
> J1efe 69 _LShri Pradip Sarkar N UR SSE/WoHcs/bM(CON) Rlis
O Vi A 70U Shei Nirmalva Sama ~~ UR___=1-SSE/W/Dy.CE/BL/MLG: ‘—*K)‘ 7
‘?),}/V 71 | ShriSandip Xr. Sinha sC 7/ S"‘E/Works/GM(CON) ‘ or
72 | Shri Dulal Chandra Saha SC -~ | SSE/Works/GM(CON)
O } 123/ Shri Sudhanashu Sekhar -~~~ UR <~95E/P.Way/APD] -—RIlH '
(23474, Shri Dipak Kumar Sarma =T UR -SSE/W/SE.DEM/Maligaon ——?
';_75 SiniT. Sutradhar - TTTEETI SSE/Works/LMG - 7~k\\\o N
g, »M/()»J Shri Mumndra Kalita -t UR . x=-SSE/P.Way/PCE/MLG :\R ,‘
g /iy 77| Shri Rana Pratap Gogoi UR SSE/P.Way/LMG 1!7'
3*5-},."2}/ﬁ8” Shii Pijush Ghosh { .. _UR __ —1-SSE/TM/Maligaon A !
o 2 Shei NI Singh ™ TS C T SE b Way / LMG ._ b
e 1, ;.. ...... ""' A"h”" K'mmr -2 T UR ,_“"SS[‘/P Way/RNY. - e e "‘“A[?'
- : éf' ! Shii leT"J[Udd:n l\l\ull 3 - UR - —a5E/P, Way/KIR Lo :‘A/S
1o 1™ 782 T Shn Bipul Kumar Las — 8¢/ \»?-/UR(‘/P(,h/Mahgaon T
_ y@j ‘;mt ahanara Requm 22 == LLDUR L ASE /()R(‘/I’(‘F/Mnhrrmn ' - Q‘IS
! 7/ & hii .M. ARmed _UR bt/DCS'QlTL(JM((.ON)
L85 L bmt _Nlzara Bora Salkla preeen el MR SE/DRG/GM( CON)
86 | Shri R, K_.“Sarma UR ‘ZE/DRC/C:M(CON)
87 | Smt. Dipali Gohain UR SE/DRG/GM(CONY/MLG
— Contd....(3)
//4 j
D ?
ATTESTE -
cATB :
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Shri Hari Singh
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s /, 1007
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ShrilN. Awan K T
gl')’i_‘-, Rnll'l] e e e ,.“A...»..-,.... o e e
8 <

_UR”

CUR
PR U‘z T,
UR

TSSE/P.Way/RNY

| SSE/P.Way/RNY
) SQI (P.Way/KIR

| SSE/PWay/PCE/MLG(Safely)
SSC/P W_dy/APDJ o
SSE/P Way/APRJ

'1 "II‘\I 208 \ﬁ\
: Rhts Q
. [
- 2 i i
g,uwgm g@h J
, b
(3) ‘
B8] Shri 2. Choudnury T T R TSR BRETACE Maliaon 7]
.82 1 Shrip.K Halder . 8C 7 SSE/TM/PCE/Msligaon o
, 90 1S Pmbo(lh Irlllkur S UR | ISE7IM/Maligaon ] <g/
a9 “._&__Shrl Jaidasp Jas R o SC - *~SSE/TM/MaI|gaon -—-'Rﬂ
A P@,» Shri A.R. Bhowmick WA T UR o SSE/TM/PCE/Maligoan - [
o3 S Tk, Baishya 5C 7| SE/DRG/RNY . I
29-t.94 | Shri P.K. Biswas _~T—.._.SC - LSE/P. Way/GM(CON) -‘Qllq
/ @S ! Shri Shyamal Mitra UR SSE/P.Way/KIR
oo A6 1 Shii MK, Paul e IR | SSE/P.Way/LMG .
27197 ShiPN Prasad T UR | SSE/PWay/IMG N
’nl/L 98 | Shri Pmloy Dutta L UR SSE/P.Way/APD]

. ST 7| SSE/p.Way/LMG e e
ot J_Qtl‘ Shui Prdmp Bhdl(a( ()dl)(( UR SSE/P. Wdy/}\IR
o407 | Shri Partha Sarathi Roy CUR | SSE/P.Way/KIR o
~7 1 108 | Shyi _UR SSE/P.Way/I’CE/Maligaon o
| 109 [ 51ui' 5 CURSSEDWay/PCEMaligaon ,
A= 13001 Shii Suhash Ranian Deb _ UR SSE/P.Way/KIR
b1t Lah Amit Krﬂlmpnrhmw o UR | SSE/P.Way/KIR ~
o pishib gkar | CUR- N SSE/P.Way/GM(CON) i
/7_.1.15_ SN PK, barma UK | SSE/P.Wa vIivsk .
#1114 1 Shri R Guha ~ R SSE/P. Way/APDJ '
P I W - 1771 B —
116 | SpaC Sobha Saikia . ‘UK SSE/P.Way/TSK
/— 117 | Shri Hrishikesh Roy UR SSE/ P.Way/KIR
/ 118 | Shri P.K. Bora UR SSE/ P.Way/LMG
A 115 | Shri Partha Choudhury UR SSE/P.Way/APDJ
/(. 120 -| Shri Dipak Gogoi SC - | SSE/ P.Way/KIR
| 121 | Shri Diganta Bhagawati UR SE/ P.Way/(MG . .
]}22 Shii Bedanla b»knsh_b()mh UR SSE/ P, Way/TSK o ‘ R]‘Zl
%},L shri sumit .S;ukl.\ ) 1 SC . ~—1-SSE/ P, Way/LMGN__,_,w‘__,,_m__",,_“_ — oI
/* 24 | shri AH. Mazdrbhuyan UR SE/P.Way/(MG
125 | Shri AH. Laskar UR . SE/Drg./GM(CON)
Y 5 UR SSE/W/LMG




boe o ~ 9p—  ANNEXURE-- 27
S Northeast Frontier Railway ‘ :
N ‘ , Office of the
' : ' -’ General Manager (P),
R , - - Maligaon, Guwahati --11
No. E/254/17-Pt.XI (O) . Dated: 16_.02.2009‘
To : E o ' o b

General Manager/Construction/MLG

- PCE, CTE,.CBE, CGE, CPDE, CE/TP & CSO/MIG _
DRMs & DRM(P)S/KIR, LMG, RNY, APDJ & TSK. _ _ . _
CWM/NBOS, Dy.CSO/Engg, Dy.CVO/Engg, Dy.CE/CON/MLG, JPZ, SCL & GLPT: Dy.CE/Br.
Line/MiG, Sr. DEN/GHY, MLG, APDJ, RNY. LMG, TSK & LMG; .‘;".’!“’:/E‘J\."S,’S?\EGY\!;\Se::‘,'. ie]
PCE/MLG, SPC/Engg, AEN/BPRD, NBQ, SGuUJ, NJP, MLDT, RMNY, RPAR; BPB.

Sub: Selection for the post of AN (Group-'B’) against 70% vacancies.

Ref: This office letters of even number dated 10.11.2008, 26.11.2008
& 18.12.2008.

B Tﬁe‘ following candidates under your control have qualified in the written
examination of above mentioned selection held on 24.01.2009 & 01.02.2G09: -

‘SN NAME & DESIGNATION OF THE CANDIDATES
. | S/SHRI : .
| ANJAN ROY BHOWMICK, SSE/TM/KYQ

2 - | HRISHIKESH RAI, SSE/P.WAY /KNE
3 | JAIDEEP DAS (8C), SSE/TM/MLG
4 | DIPAK CH. SARMA, SSE/W/RAMBARI .~
s | BISWANATH DASAUPTA, SSE/D WAY /L MG I3
.- QL] SMT. JAHANARS BEGUM, SE/DRG/TMC ]
8 | MIHIR KUMAR PAL, SSE/P.WAY JUSF-I1/LMG -
9

'HARI SINGH (SC), SSE/F.WAY/E/NLP _

10 | PRADIP BHATTACHARIEE, SSE/P.WAY/S/NIP

11" | SUHASH RANIAN DER SSE/P.WAY/CNL & KIR

| 12" | PRADIP KUMAR BISWAS (SC), SE/P.WAY/CON/KIR _

13 | PRALOY DUTTA, SSE/F.WAY /FLK . .

14 | PRODIP KR. SARMAH, SSE/P.WAY/PNT S [

115 | MUNINDRA KALITA, SSE/P.WAY/OMS/HO |- )

16 | SOBHA SAIKIA, SSE/P.WAY/NAMRUP

(17) | JIAMALUDDIN KHAN, SSE/P.WAY JOMLF :

18 ['MD. BAKHTARUDDIN LASKAR, SSE/PMIAY/CON/SCL ' © | o

19 | SUMIT SUKLA. (SC), SSE/P.WAY /DIPHU

20) | “IIUSH GLIOSH, SSE/Th /MLG A |

21 | DEEPAK GUGUL, Ssi/PoAY  IKG

22 | SUDHANSHU SEKHAR, SSE/P WAY [NBO

23/ ASHOK KUMAR, SSE/SPL/RNY

|24 | NIRMALKANTL DF, CVE/ENGE/MIE '- T :
: : _ (Contg...2)

rs




~ ) -

S 'NAME & DESIGNATION OF THE CANDIDATES -
S/SHRI '
|25 | BHUPAL CH. NANDI, SSE[W}CON/NCB e
126 | JOGENDRA NATH DAIMARY (ST), SSE/P.-WAY/CCON «
157 | VINOD KR. CHAUDHARY (SC), SAFETY. COUNJPWIKIR '
(28 | BAIDYANATH DAS (SC), SSE/W/TKG . :
. 129 | SONATON SWARGIARY (ST), SSEITMIMLG
"+30 [L.C. ‘BORO (ST), S5E/W/C/IPZ - .
" [ 31_ | BENU GOPAL BASAK, saz;wn;nc, KIR _ _
22 1 ANUP ¥R, SINGH (SC), SSE/DRG/DY.CE/BR. LINE ] Co
33 | P RAMANA RAC SHE/WICON/NCE : RS
| 34 | KIRANJIB BAYAN‘ SSE/DRG /S DEN ] MG T
135 | KULWANTH KUMAR LAKRA 1eYy SEjP. WAY/AP.;.,.'_:_:_-"__;;_J -
36 | SMT. SEEMA KHAN (S§T), SSE/PLG. ' S
37 | NIRMALYA SHARMA, SSE/W/BR. LINE
38 | RANA PRATAP GOGOI, SSE/P.WAY/GHY .
39 | SHYAMAL GHOSH, SSE/BRIDGE/NIP o, e
40 | TAPASH SUTRADHAR (SC), SSE/W/CPK
41 | ARUJ KR. SONOWAL (ST), SSE/BRIDGE /MLG o
42 | PANTHA CHOUDHURY, SSE/P.WAY /NMX
43 | UTTAM KUMAR SCM, SSE/W/NIP T
44 | K. NAMBI ALWAN, SSE/P WAY/BPRD R

S 2

Candidates concemed should be directed to their r&spectwc Medtcal Authorrtles to -
obtain Physical fitness certificates to hold the Group-'B’ post of AEH in’ Safety Categery in
the standard profcrma wnciosed) before they agpear in the viva-voce test. The Controiling

5)‘,,.&& L ;‘,:" A:':\:va.“w A tn mans o AanavD st i'\Au rlnzvav‘ro in tha 4‘;’"‘!."""4 )
prescribed foihal along with the Plyysical {hvess - cerdiicate o the unuus.gned Gi W0

" Dy.CPO(Gaz) latest by 20.02.2009 positively. The date of viva-voce test has been fixed on
26.02. 2009 in PCE’s chamber. L

Candidates concemed should be advised to keep themselves in readiness to appear
in the viva-voce test to be held on 26.02.2009.

* Please acknowledge receipt.

.’
DA: As above. ‘b 0
- (S.P. Sengupta)
~ 'APO(Gaz.) :
. for Genera!‘ Manager (P)"

: Copy forwarded for information and necessary action to: -

PS to P( E/MLG He is requestest to cofiect the ACRs of last 05 years (i.e. from the period .
ending SL02 ::,:'“‘ tes 21 NN of tha glaf eancermned, 10 enabie. this office’ ‘o preduce‘
‘tne same hefora the Sekctson (ummsttee at the tivie of viva- voce iest. Ihe ACKs ey ™
o _please be send to the underanned latest by 20.02. 2009 . _ / A ,S"
o : -

-'3’_‘ . . .(,;_ o

' nera! Mana jer (P)
$D

"@ (s< ug;*;
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o ANNEXUFE-- (7,

east Frontier Railway

O)

FFICE ORDER NO. 10/2009 (ENGG. : o~

The followmg promotion, transfer and posting orders are |ssued with lrnmedlate
effect -

(1) Shri Ravi Amrohi, Sr.DEN(C)/TSK, is transferred and posted as Dy CE/Bridge/MLG
by utilizing the JAG post of Sr.DEN/II/TSK.

(2) Shri K. Narah, Sr.DEN/II/TSK, is transferred and posted as Sr. DEN(C)/TSK vice
Shri Ravr Amrohi, Item 1 above.

(3) Shri B. K. Poddar, Dy.CE/BD/MLG, is posted as Dy.CE/G/MLG by utilizing the
vacant JAG post of Sr.DEN/IV/LMG.

(4) Shri Pradeep Kumar, Dy.CE/LM/MLG, is posted as Dy.CE(Works- Development)/-
MLG by utilizing the JAG post of Dy.CE/LM/MLG. '

(5) Ms. Ruth T. Changsan, Sr.DEN/IV/LMG, is transferred and posted as
Dy.CE/BD/MLG vice Shri B.K.Poddar (Item-3 above). :

(6) Shri S. S. Khongrymmai, Sr. DEN/III/LMG is transferred and posted as
Sr.DEN/III/APD) by utilizing the post of Sr.DEN/III/LMG.

(7) Shri T. R: Barbhuyan, Sr. DEN/II/LMG is posted as Sr. DEN/G/LMG by utilizing the
existing post of Sr. DEN/II/LMG.

(8) Shri D. Bhattacharjee, Sr. ADEN/I/BPB is transferred and posted as DEN/III/LMG
by utilizing the post of Sr. ADEN/1/BPB.

(9) Shri P. K. Das, Sr. ADEN/NBQ is transferred & posted as XEN/SD/MLG vice
Shri S. Bandyopadhyay, superannuated on 31/3/09.

(10) Shrn S. C. Barman, XEN/Br/L/APD]J, is posted as DEN/II/APD] vice Shn S. George
(11)  Shri S. George, DEN/II/APD], is posted as SEN/ZRTI/APDJ vice Shri B. Paul.

(12} Shii B. Paui, S::N/ZTRI/APDJ, is transferred and posted as XEN/BD/MLG by
utilizing the post of DEN/III/KIR. :

,(13) Shri P. K. Singh, DEN/III/APD), is transferred and posted as XEN/Bridge/L/APDJ
vice Shri S.C. Barman (item No. 10 above).

(14)  shri Gurjit Singh, XEN/TMC/MLG, is transferred and posted as DEN/II/T SK, by
utilizing the vacant post of XEN/LM/MLG

-(15) Shri T. K. Biswas, Sr.ADEN/MLDT, is transferred and posted as DEN/II/LMG by
utilizing the Senior Scale post of Sr.ADEN/MLDT.

(16) Shri T. K. Bhowmlck ADEN/I/MLG who has been empanelled for promotion to .
Senior Scale on ad hoc basis, is promoted to Senior Scale and transferred & posted as
DEN/IV/LMG, by utilizing the vacant post of DEN/Track/TSK.

(Contd...2)
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(17) Shri T. N. Smgh AXEN/TMC-III/MLG, is posted as AXEN/PIannrng/II/MLG vice

Shri S. S. Das, promoted to Sr. Scale (Item-19 below).

(18) Shri T. Nanda, ADEN/GLPT, who has been empanelled for promotion‘to Senior
Scale on ad hoc basis, is promoted to Senior Scale and transferred & posted as
XEN/TMC/MLG vice Shri Gurijit Singh (Item-14 above).

(19) Shri S. S. Das, AXEN/PL-II/MLG, who has been empanelled for promotion to
Senior Scale on ad hoc basis, is promoted to Senior Scale and transferred & posted as
DEN/G/KIR by utilizing the post of DEN/Track/KIR.

(20) Shri S.'S. Sarkar,. ADEN/W/GHY, who has been empanelled for promotion to
Senior Scale on ad hoc basis, is promoted to Senior Scale and transferred & posted as
XEN/TD/MLG agalnst an existing vacancy.

(21)  Shri J. Kumar, ADEN/II/KIR, who has been empanelled for promotion to Senlor

Scale on ad hoc basis, is promoted to Sr. Scale and transferred & posted as DEN/G/RNY

utilizing the post of Sr.ADEN/BPRD.

(22)  shri Nripendra Bhatta, AXEN/Con, who has been empanelled for promotion to -
Senior Scale on ad hoc basis, is promoted to Sr. Scale and posted in Constructlon
Organisation. -

(23) Shri S. R. Basak, AXEN/Br.Design-II/MLG, is transferred and posted as
ADEN/Purnea by utilizing the post of ADEN/Sp!-II/RNY.

(24) Shri A. A. Deka, AXEN/ROB/MLG, is transferred and posted as ADEN/G/T SK by
utilizing the existing post of AXEN/ROB/MLG.

(25) -Shri K. Senlaskar, ADEN/DBRT, is transferred and posted as AXEN/CS-
Inspection/I/MLG vice Shri N. K. Goswami.

(26)  Shri Bhaskar -Das, ADEN/II/BPB, is transferred and posted as ADEN/AgartaIa by
utlllzmg the pest of ADEN/Track/TSK.

(27) shri Gunindra Choudhury, ADEN/SpI/LMG is posted as ADEN/II/LMG wce
Shri R. C. Verma.

: (28) Shri R. C. Verma, ADEN/II/LMG is transferred and posted as ADEN/II/BPB vice

Shri Bhaskar Das (Item No. 26 above).

(29) Mrs. ). Hazarika, ADEN/Track/TSK, is transferred and posted as ADEN/DBRT vice.
Shri K. Senlaskar (Item 25 above)

(30) Shri Apurba Bandyopadhyay, ADEN/NLP, is transferred and posted as
AWM/EWS/BNGN by utilizing the post of ADEN/Spi/LMG.

(31) Shri N. K. Goswami, AXEN/CS-Inspection/I/MLG, is transferred and posted -as

"ADEN/W/GHY vice Shri S. S. -Sarkar (Item No. 20 above).

(Contd...3)




& (32) Shri B. N. Das, SSE(W)/TKG, who has been empanelled for promotion to Grodp
‘B service as AEN against 70% vacancies, is promoted as AEN and transferred & posted

as ADEN/II/KIR vice Shri J. Kumar, promoted to Sr. Scale (Item-21 above). ..

Shri Kiranjib Bayan, SSE/Drg/Sr.DEN/MLG’s office, who has béen empanelled for
‘promotion to Gr. ‘B’ service as AEN against 70% vacancies, is promoted as AEN and
posted in Construction Organisation. . - e

(34)  Shri Anup Kumar Singh, SSE/Drg/Dy.CE/Br/Line/MLG, who has been empanelled
for promotion to Gr. ‘B’ service as AEN against 70% vacancies, is prorrioted as AEN and
posted in Construction Organisation. _

(35)  Shri Sonaton Swargiary, SSE/T M/MLG, who has been empanelied for promotion
to Gr.'B’ service as AEN against 70% vacancies, is promoted as AEN and posted as
AXEN/TMC/I11/Maligaon vice Shri T.N.Singh (Item No. 17 above). ' :

(36) Shri Vinod- Kumar Chowdhury, Safety Counsellor/P.Way/KIR, who has been
empanelled for promotion to Gr. ‘B’ service as AEN against 70% vacancies, is promoted
as AEN and posted in Construction Organisation. o

o @i Shri Benu Gopal Basak, SSE/W/Drg/KIR, who has been empanelled for promotion
to Gr. ‘B’ service as AEN against 70% vacancies, is promoted as AEN and posted in
Construction Organisation. :

: ( §38D Shri Bhupal Chandra Nandi, SSE/Works/Con/NCB, who has been empénelled for
’ promotion to Gr. ‘B’ service as AEN against 70% vacancies, is promoted as AEN and
posted in Construction Organisation, :

' Shri Nirmal Kanti Dey, CVI/Engg/MLG, who has been empanelled for'promotio_n
to Gr. ‘B’ service as AEN against 70%. vacancies, is promoted as AEN and posted as
ADEN/NLP vice Shri Apurba Bandyopadhyay (Item No. 30 above),

@ Shri Nirmalaya Sarma, SSE/W/Dy.CE/Br/Line/MLG, who has been empanelled for
promotion to Gr. ‘B’ service as AEN against 70% vacancies, is promoted as AEN and
posted in Construction Organisation. ‘ ’ ‘

Shri Sudhangshu Sekhar, SSE/P.Way/NBQ, who has been empanelied for
promotion to Gr. ‘B’ service as AEN against 70% vacancies, is promoted as AEN and
posted as ADEN/GLPT vice Shri T. Nanda, promoted to Sr. Scale and transferred vide
Item No. 18 above. ‘ :

Shri Dipak Chandra Sarma, SSE/W/Nambari, who has been empanelled for
promotion to Gr. ‘B’ servicé as AEN against 70% vacancies, is promoted as AEN and
posted as ADEN/NBQ vice Shri P.K.Das, transferred vide Item No. 7 above, by utilizing
the post of AXEN/G/MLG.

(43)  Shri Tapash Sutradhar, SSE/Works/CPK, who has been empanelled for-promotion

to Gr. 'B’ service as AEN against 70% vacancies, is promoted as AEN and posted as

ADEN/I/MLG vice Shri T.K.Bhowmick, promoted to Senior Scale and transferred vide
- Item-16 above.

(Contd...4)
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, Shri Munindra Kalita, SSE/P.Way/OMS/HQ, who has been empanelled for
promotion to Gr. ‘B’ service as AEN against 70% vacancies, is promoted as AEN and
posted in Constructlon Organisation. _ S

(45)  Shri Jaideep Das, SSE/TM/Maligaon, who has been empanelled for promotlon to
Gr. 'B’ service as- AEN against 70% vacancies, is promoted as AEN and posted as
AXEN/TMC Depot/NJP by utilizing the post of AXEN/TMC/NJP. :

(46) Shn Pradup Kumar Biswas, SE/P.Way/Con/KIR, who has been. empanelled for
promotion to Gr. ‘B’ service as AEN against 70% vacancies, is. promoted as AEN and
posted in Constructlon Organlsatlon

(47) Shn Hari Slngh SSE/P.Way/East/NLP, who has been empanelled for prombhon
to Gr. ‘B’ service as AEN against 70% vacancies, is promoted as AEN and posted as
ADEN/I/BPG vice Shri D. Bhattacharjee (Item-8 above), utilizing the existing vacancy.

(48)  Shri Sumit Sukla, SSE/P.Way/Diphu, who has. been empanelled for promotion to
‘Gr. 'B’ service as AEN against 70% vacancies, is promoted as AEN and posted as
ADEN/MLDT against the existing vacancy, vice Shri T. K. Blswas (Item-15 above)

This |ssues ‘with the approval of General Manager.

(P. K. SIn \)“\
Dy. Chief Personnel Officer (Gaz.)
for General Manager (P)

No. E/283/31/Pt./XIX (O)-1 , Maligaon, dated: 09.04.2009
Copy forwarded for information and necessary action to: - |

GM/CON

All PHODs, CHODs &HODs/N F. Railway.

All DRMs & ADRMs/N. F. Railway
- All DRM(P)s/N.F. Railway.

All 'Sr.DFM & DFMs/N. F. Railway.

All Sr. DEN(Co-ord)s/N. F. Railway.

FA&CAO/EGA & P.F./Maligaon.

Dy.CPO/HQ, Dy.CPO/RRC, Dy.CPO/CON & SPO/Engg/MLG. :

Dy. Secy. and Secy. to G.M, ASY to GM & AGM, PPS to GM & GM(Con)/Mallgaon
, 10 OS/EOQ Bill. P. Branch.

11. GS/NFROA, NFRPOA, NFRMU & NFREU.

12. Officers concerned. | w |
: - (P. K-Sifgh)

Dy. Chief Personnel Officer (Gaz. )
for General Manager (P)

LONOUN AWM
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ANNEXURE-. 4§
‘ (TYPED COPY) )
‘gs | " N.F. Railway - L

Office of the
General Manager (P)
Maligaon, Guwahati-11
_ Dated:22.03.2007
No.E/254/17-Pt.XII(0) C
To,
The General Manager(Constructlon)/Mallgaon,
CE(Co-Ordn.), CE{(CON), CTE, CBE, CPDE CGE/Maligaon;
DRM(P)s/KIR, APDJ, RNY, IMG & TSK; Dy.CVO(Engg. ) /Maligaon,

Dy.CE/Br. Llne/Mallgaon, Sr.DENs/KIR, APDJ, RNY, IMG & TSK;

Dy.CE (CON) /Maligaon, JPZ, SCL & Goalpara; WM/EWS/BNGN,
XEN/FCW/Maligaon, -
Principal/ZRTI/APDJ, Secy. to Pr.CE/Maligaon, AENs/MLDT, NJP,
SGUJ, NBQ, BPRD, RNY RPAN, BPB & APO/Engg./Maligaon.

Sub:- Selection for the post of AEN/Group—‘B’ against 70%
vacancies. :

It has been decided with the approval of Competent
Authority to hold a selection for forming a panel of 22 persons
of AEN/Group-'B’ against 70% vacancies. The communities break-
up of AEN/Group-'‘B’ against 70% vacancies is as under:-

1) URrR= 10
2) SC= 09
3) 8T= - 03
Total= 22 : .
2. The selection will be based on candldates performance

both in written examination as well as viva-voce test. The
candidates, = who qualify in the written examination and
thereafter Medical examination will only be eligible for the
viva-voce test. As per extant instruction of the Railway Board,

the placement of the candidates in the panel will be based on
their performance in written examination/Viva-voce test &

" Record of service.

3.  The cut-off date of eligibility on the length of required '

years of non-fortuitous services of the supervisory  staff of

~Civil Englneerlng Department is as on 01.03.2007 for 70%

selection & corresponding 30% LDCE.

4. The written examination will consist of only one paper on
-the subjects as per, total & qualifying marks as indicated
below: - - -

SUBJECT - MAXIMUM MARKS | QUALIFYING MARKS
Professional subject, | 150 - 90
Establishment, Financial :

Rules & Rajbhasha

5. It may be notified that the question paper will be bi-
lingual, i.e., English & Hindi. It will be the candldates’
choice to write in any one of the these languages.

'A\TESrED

4,pvOCATE

\o



6. The Controlling officers should notify this widely aﬁbngst
the staff of  Civil Engineering department (taking c¢lear

acknowledgement from the staff in the enclosed Annéxuref‘A’)
and obtain their written Willingness/Unwillingness individually
in the prescribed proforma (enclosed as Annexure-'B’) and send
the same to the undersigned, so as to reach this office on or
before (27.04.2007) without fail. If no option is received- from

the staff of the Main list within the target date. It will be '

presumed that he/she is unwilling to appear in the above
selection and in that case, willing staff from the Stand-by
list will be given chance. The candidates mentioned in the
Stand-by list should also be advised to express their written
willingness or unwillingness. The willingness/unwillingness
options submitted by all the staff of the Main 1list and the
Stand-by list within the target date; should be sent in a bunch
with a forwarding letter to this office, certifying that no
other options received by the controlling officers are left
behind at their end. No options should be sent to this office
in a piece-meal manner. Options received and forwarded to this
office after the target date will not be entertained under any

circumstances. While the application is forwarded, correctness .

of service particulars should be ensured from Service Record.

7. In case, any representation is received from any staff
against the integrated seniority position shown in the list
vide Annexure-‘A’ or any other particulars shown therein, all
such representations should ke forwarded to the cadre
controlling officer, i.e., APO/Engg/Maligaon directly in  a
bunch certifying the correct service particulars/record of the
staff, as the case may be. No representation against the

" integrated seniority position will be entertained at a later

date.

8. Since 12 (09 sSC & 08 ST) posts are remarked for SC/ST

communities, a pre-selection coaching for SC/ST candidates will

have to be conducted and to be arranged by the department
concerned for a period of 3/4 weeks, the same being mandatory
as against reserved vacancies.

9. A copy of syllabus is enclosed as Annexure-‘C’ for wide
circulation amongst the staff concerned.

10. The willing staff (whoever submits willingness. within the
target date) should be advised to keep themselves in readiness
to appear in the written examination at short notice. However,
a formal letter in regard to the date of Written Examination
will be issued from this office, after finalizing the list of
eligible/willing staff.

Please acknowledge receipt.

DA: 1) Proforma (Annexure- ‘B’ )

" 2) Syllabus (Annexure-‘C’ )’
o ' ' Sd/- Illegible
~ (8.P. Sengupta)
, ES) APO/Gaz

A\"T @/ 'For GENERAL MANAGER (P)
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The General Manager(con)/Maligaon

sub t- Selection £or the Post of
vacancies, . :
Thig ©f

Ref - fice notification of

The following cendidates have qua alif

exominaticn of above mentioned
13=10-2007,

g

\ ¥y \F e
ANNEYURE-- 4
Office of the

General Manager(P)
Maligaon, Guwahati-11

AEN{Group ~'B')

selection held

Dated 323a19m2007.

. S
rgaingt 70%

"ied in the written
cn 29-09-07 and

even number dated 22.03,2007,

intion & Station

Sl. Name of the candidates
01. - shri Munindra Kalita

02. shri pradip Kumar [AS(SC)
03. smt Gﬁynt"* Banik

04. shri gunindra choﬁdhu:y
05, shri s.K, AchaXjee

06. shri Bhagawati Prasad(sC)
07, shri xhokan Chandra ROy (sC)
08, shrl Cc.M.Roy (SC)

09. shfl Umesh KumaX

10,  Shri GO»-Dpu&i Kaliprasad
11. shri pijugh Ghosh

12, shri Rane Pratop Gogol
13, sh R2mesh Ch.VMandalﬁsc)
14. shri Dipak Dagtidax

15, shri guwepan Mitrae

16, shri surendra Nath Brahma (ST)
17.  shri vir Bhem(sC)

18. shri Kinkax cs(SC)

19. shri AJhok Kunax

20. Shei Jaydeb Mandal

4pvOCATE
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SL/“.WQY/OMQ/PCL/MullO on

SSE/W/MJIBT

SE/Dxg/Dy.CE(Br.Linef/Mal gaon

SSE/ng/g_.BEN/MullU“Op
SSE/P.Wey/CGON
SSE/Works/CON/FGS
Inctructor/2RTL/APDI

sse(w)/CON / KIR

'ssE(con)/works/NEp

SSE/WORKS/Dangtol
SSE/TN/Maligaan

SSE/Peway/GHY:

 8SE/Works/CON/RGT |

SSE/P.way/0ld Malda
SSE/W/CON/NJP
SSE/P . Way/HQ
SSE/P « Wey/MTS/RNY
SSE/DRG/LMB
SSE/P . Wy /RNY

SSE/W/CON| sCL

contda o o 2/P

-
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216 shrii Dhani Ram Kakoti SSE/ W/ CGON
'22.  shri pranjal Gogoi SSE(wW)/Cs/Maligaon:
23 shri surendra Chandra snikia SSE/W(C)/DBRT
24. shri Bhupal Chandra Nandi sSE/ (W) /CON/NCB
25, shri Birendra Noth Dac (SC)‘ ,SE(CONchu_on/M(ljg<0n
26. shri Hemanta Kumar DAS(SC) SE/DRG/DY « CE/B¥.Lineg/Mnli
27 . shri Birendra Nath Roy (sC) SSE/DRG/APDJ
28, Mrs Jahanara Begum SE/DRC/PCE/Mun_g«on
29, shri Ashok cChakraboritd SSE/Workg/FLK .
You are therefory requested to spare 2ll the above mentioned
staf undexr your control to the respective Reilway Medical
Authorities for Medical Bxaminntion and to cbta 1nc& Phy cal

fitnegs certificate in the prescribed formet (attached herewith )

for hol

- Civil B

should

the phy

na
readin

cz
es

ding the Group-B, PoOst

The Departmental DAR Clerance

2lso be sand to the prescribed fomat(encloged)alongwith
sical fitness cexrtifi ates on 12.11.07
ndidetes concemed should be advised to keep themselves in
s to appear in the viva-voce test at short notice,
Pleage acknowledge recelpt
( P.K.singh )
Dy « CPO/GAZ

in Technical

and same to the undergigned

safety cotegory of
by
concerned

of the candidates

For GENERAL MANAGER(P) e

gaon



(TYPED COPY)
N.F. RAILWAY |
OFFICE ORDER No-02/2008 (Engg. ) SET

The follow1ng promotion, transfer and posting ordersl
are issued with immediate effect:-

1. Shri Ram Samuj, AXEN/CON, on being empanelled for
promotion to Sr. Scale on ad-hoc basis promoted to Sr.
Scale (ad-hoc) as XEN and posted in Construction
Organization under GM/CON/MLG. '

2. Shri S. Sengupta, AXEN/CON, on being empanelled for
promotion to Sr. Scale on ad-hoc basis promoted to Sr.
Scale (ad-hoc) as XEN and posted = in Construction
Organization under 'GM/CON/MLG. | |

3. Shri A.K. Sharma, AXEN/CON, on being empanelled for
promotion to Sr. .Scale on ad-hoc basis promoted to Sr.
Scale(ad-hoc) as XEN and posted in Construction
Organization under GM/CON/MLG. ' ’

4, Shri Ajoy Majumder, AXEN/CON, on being empanelled for
promotion to Sr. Scale on ad-hoc basis promoted to Sr.
Scale(ad-hoc) as XEN and posted as XEN/Br./Spl-II/MLG
against existing vacancy. ‘ |

(E:) shri  Ashok Chakraborty, SSE(W)/FLK, on being
‘empanelled for promotion to Group-B service as AEN against
70% wvacancies, 1is promoted as AEN and posted as ADEN/RNY
vice Shri Utpal Talukder.

6. Shri Utpal Talukder, ADEN/RNY, on being relieved, is
transferred and posted as ADEN/BPRD vice Shri Brljesh
Galav.

7. Shri Brijech Galav, Sr. ADEN/BPRD, on being relieved
is transferred and posted as DEN-I/TSK, vide Shri Ram
Ratan. : » ' - ’

8. Shri Ram Ratan, DEN-I/TSK is transferred and posted
as XEN/Br. /Spl/MLG agalnst an ex1st1ng vacancy.

Shri Sekhar Krishna Acharjee,' SSE (P.Way) /CGON, on
Pbeing empanelled for promotion to Group-B service as AEN
against 70% vacancies, is promoted as AEN and posted as
ADEN/FKM at NBQ vice Shri T. Nanda, who is already under
order of transfer to GLPT. - -

} Shri Dipak Dastidar, SSE(P.Way)/OMLF, on = being
“émpanelled for promotion to Group-B service as AEN against
70% vacancies, is promoted as AEN and posted as
ADEN/BG/KNE vice Shri Sujit Kumar Paul. '

gsSTED
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11. Shri Sujit Kumar Paul, ADEN/BG/KNE, on being
relieved, is transferred and posted in Construction
Organization under GM/CON/MLG.

C;;;D Shri Swapan  Mitra, SSE(W)/Con/NJP,,. on being
empanelled for promotlon to Group-B service as AEN against
70% vacancies, 1is promoted as AEN and posted in
Construction Organlzatlon under GM/CON/MLG.

éj;;B Smt. Gayatri  Banik, SE(Drg.)/Dy‘CE/BR./Line/MLG's
office, on being empanelled for promotion to Group-B

service as AEN against 70% vacancies, is promoted as AEN

‘and posted as AXEN/Br./Design-I/MLG by utilizing  the
- vacant permanent post of ABE/HQ/MLG.

(é;;) Shri Gunindra Choudhury, SSE(Drg.)Sr.DEN  (C)/MLG’'s
‘office, on being empanelled for promotion. to Group-B

service as AEN against 70% vacancies, is promoted as AEN

and posted as ABE/East/MLG by utilizing the vacant
permanent post of AEN/G/MLG. ’ -

@5, shri Joydeb Mandal, SSE(W)/CON, on being empanelled

for promotion to Group-B service as AEN against 70%
vacancies, is promoted as AEN and posted in Construction
Organization under GM/CON/MLG.

Shri Dhani Ram Kakoti, SSE(W)/CGON, -being
empanelled for promotion to Group-B service as AEN agalnst
70% vacancies, is promoted as AEN and posted in
' Construction Organization under GM/CON/MLG. '

Shri Suren Chandra Saikia, SSE(W) /Con/DBRT, on being
~empanelled for promotion to Group-B service as AEN against
70% vacancies, is promoted as AEN and posted in
- Construction Organization under GM/CON/MLG. )

18.) Shri Umesh Kumar, SSE(Works)/CON, on being empanelled
for promotion to Group-B service as AEN against 70%
vacancies, is promoted as AEN and posted in Constructlon
Organization under GM/CON/MLG.

.<:z;;) Shri Ramesh Chandra Mandal, SSE(Works)/CON, on being
“empanelled for promotion to Group-B service as AEN against
70% vacancies, is promoted as AEN and -~ posted in
Construction Organization under GM/CON/MLG.

Shri Kinkar Das, SSE(Drg.)/LMG, on being - empanelled
- for promotion to Group-B service as AEN against 70%
. vacanc1es, is promoted as AEN and posted as ADEN/III/LMG
‘against an existing vacancy.
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:él.) Shri Hemanta Kumar Das, SE(Drg)/Dy.CE/Br./Line/MLG’s

fice on being empanelled for promotion to Group-B
Service as AEN against 70% vacancies is promoted. as AEN
and posted as ADEN/HQ/LMG vide Shri T.N. Singh
redesighating the post ADEN/Spl/LMG as ADEN/HQ/LMG.

22. Shri T.N. Singh ADEN/Spl/LMG on being relieved being
transferred and posted as AXEN/TMC/III/MLG vide shri P.S.

Ravindran Supersession of this office order

No.23/2007/ (ENGG) dated 30.05.2007. ’ ‘

23. Shri P.S. Rabindran, AXEN/TMC-III/MLG, -is transferred
and posted as AXEN/TS/MLG by utilizing the vacant
workcharged post of AXEN/LR/MLG. ‘

' Shri Bhagwati Prasad, SSE(Works)/CON, on being
empanelled for promotion to Group-B service as AEN agalnst
70% vacancies, is promoted as AEN and posted in
Construction Organlzatlon under GM/CON/MLG .
(25.) Shrl Birendra Nath Das, SE(De51ng)/CON, on being
empanelled for promotion to Group-B service as AEN against
70% vacancies, 1s promoted as AEN and posted in
Construction Organization under GM/CON/MLG. '

(E%;) Shri Birendra Nath Roy, SSE(Drg.)/APDJ, on being
“empanelled for promotion to Group-B service as AEN against
70% vacancies, is promoted as AEN and posted as
ADEN/Spl/II/RNY by utilizing the vacant workcharged post
‘of AXEN/CS-III.

27. Shri Nripendra Bhatta, AXEN/CON, is transferred from
Construction Organization and posted in Open Llne as
ADEN/MXN vice Shri Rajveer.

28} Shri Rana Kumar Das, AXEN/CON, is transferred from
Construction Organization and posted in Open Line as
ADEN/TSK vice Shri J. Chakraaborty.

29, shri J. Chakraborty, ADEN/I/TSK, on being relieved,
is transferred and posted as ADEN/Br./Spl/RPAN by
utilizing the vacant newly created ‘workcharged. post of
AXEN/CS-1IV.

30. Shri Rajveer, Sr.ADEN/MXN, 1is transferred and}posted,
as DEN/II/KIR against an existing vacancy.

Céi:) shri 'Chandra Mohan Ray, SSE (W) /CON, _on - being
empanelled for promotion to Group-B service as AEN against

70% vacancies, is promoted as AEN and posted in
Construction Organization under GM/CON/MLG.

pv{fEngEK)

4pvOCATE



1
B S

e

P

sasgn . i
e

(“"/%j:j;“ , | | -2, %Wp20m3§9
| | | ‘ 3awwﬁ3

P "“# .§ T3 iy 1“{.
AL &_'” ‘:y;ﬁ. e
P

LIS ﬂm%&m%@?a

32. Shri S.R. Basak, AXEN/CON, is transferred ™ from

Construction Organization and posted in Open Line as

AXEN/Br. /De51gn~II/MLG by utilizing the vacant permanent
post of ADEN/SGUJ

This issues with the approval of competent

~authorities.
sd/- Illegible
(S.P.Sengupta)
 APO/GAZ
For GENERAL MANAGER (P)
No. E/283/31 Pt.-XIX(O) . Date'—l?.Ol_.08
Copy for information and necessary action to:-
1. GM/CON/MLG. '
2. PCE, CPO, CVO, CTE, CBE, CGE, CPDE, CE(TP), CAO(CON)/MLG
3.  FA&CAO/EGA, PF/MLG; FA&CAO/CON/MLG.
4. DRM, DRM (P) , DFM/APDJ, KIR, RNY, LMG, TSK. .
5. Sr.DEN/Cord/KIR,APDJ, RNY, LMG, TSK;  Dy.CPO/CON/MLG.
6. Dy.CE/Br./Line/MLG; Dy.CPO/HQ; APO/Engg. /MLG
7.. DGM & secretary to GM; DGM(G)/MLG; CPRO/MLG.
8. PPS to GM/GM(CON), ASY to AGM, PS to PCE.
9. GS/NFROA, NFRPOA, NFRMU, NFREU/MLG.
10. OS/EO-Bill.
11.

Officers concerned.

- 8d/- Illegible
(S.P.Sengupta)
APO/GAZ
For GENERAL MANAGER (P)

.TESTED
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immediate effect :-

posted in Construc tion Organisation under GM/CON/MLG.

2. Sri S.Sengupta, ., AXEN/CON, on bemg empanelled for promotron to ..

Sr.Scale on ad-hoc basis is promoted to Sr: Scale(ad-hoc) as XEN and

. posted.in Construction Organisation under GM/CON/MLG. : _

3.-Shri A.K.Sharma, , AXEN/CON; on being empanelled for. promotlon to

- Sr.Scale on ad-hoc basis is promoted to Sr. Scale(ad- hoc) as’ XEN and
posted in Construc tion Organisation under GM/CON/MLG. - -

"4, Shri Ajoy Majumder, AXEN/CON, on being empanelled for promot:on 0

"Sr.Scale on ad-hoc basis is promoted to Sr.Scale(ad-hc): as XE!\ ard

- -posted as XEN/Br./Spl-1I/MLG against existing vacancy., o
5. Shri Ashok Chakraborty SSE(W)/FLK, on being empanelied for promotncn

" to Group-B service as AEN against 70% vacancies, is mumoted as AEN |

and posted as ADEN/RINY vice Shri Utpal Talukder.

6. Shri Utpal Talukder, ADEN/RNY, . on being relieved, is trahsf‘e‘rred;'and |

posted as ADEN/BPRD vice Shri B3: ijesh Galav.
7 Shri Brieeh Caotay. SeANENBPRY on héing relieved. is tran ferred and

XEN/BI/SPIMLG against an exisling ve wcancy.

\’)//9. Shri Sekhar Krishna Acharjee, SSE(P. Way)/CGON, on bemg empanelled

for promotion to Group-B service as AEN against 70% vacancies, is
promoted as AEN and posted as ADENN/FKM at NBQ: vice Shrl T Nanda,
\)‘/ who is already-under order of transfer to GLPT. -

10.Shri - Dipak DastldarSSE(PWay)/OMLF on. belng empanelled 'fbr"f

“promotion to Group-B service as AEN agamst 70% vacancies; is
‘promoted as AEN and posted as ADEN/BG/KNE vice Shn Sujit Kumar
Paul.

11. Shri Sujit Kumar PauIADEN/BG/KNE on bemg relleved IS fransferred_

and posted in Construction Organisation under GM/CON/’\ALC

12.Shri Swapan Mitra, SSE(W)/Con/NJP, on being empanelied. tor prdmotlor{-

“lo Group-BService a5 AEN against 70% vacancies, is promoted as AEN
- and posted in Construction Organisation under (‘M/CON/MLG

13.Smt.Gayalri  Banik SE(Drg.)/Dy.CE/BR/Line/MLG's  office o'n, bemc'__
- empanelled for. promotion to Group-B service as AEN against 70% -

vacancies, is promoted as AEN and posted as AXEN/Br, /De3|gn I/ML(; by
utilizing the vacant permanent pos: of ABE/H fQ/MLG.

P

2

ASJ, - C.ontd. to pa.ge‘?

The following promotion, transfer and postmg ‘orders are tssued with.

1. Shri Ram Samu; AX N/CO:\ on being empanelled for promotlon tow"
Sr.Scale on,ad-hoc basis is promoted to Sr. Scale(ad-hoc) as. XEN and

pas N




‘516‘Sh”. Ohani_Ram Kakoti, SSE(W)/CGON, on being empanelled for .- \’&

l_‘ .”.17.Sh'ri Suren Chandra Saikr’a', SSE(W)/Con/DBRT on being empanelied for
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14 Shri iéhf‘:i:h'd'r's“ﬁC_fw'd\}vdhut‘y, SSE(Drg.)/Sr.DEN (CYMLG's office. on be.if%?,' |

empanelled for promotion to Group-B service as AEN .against JO%X

vacancies, is sromoted as AEN and posted as ABE/East/MLG by utilizing 3\ B
_ the vacant permanent post of AEN/G/MLG. - . | R

15.Shri Joydeb Mandal. SSE(W)/CON, on being empanelied for promotion.to %,

- Group-B service as against 70% vacancies, is promoted as AEN and ‘\‘

posted in Construction organization under GM/CON/MLG. 3 ' N

1.

~.-Promotion to Group-B—service as AEN against 70% vacancies. is =%
. promoted as AEN and posted in Construction Organization under "‘-‘%f'
GM/CON/MLG, . kS

B

promotion 10~ Group-B Service ‘as AEN against 70% vacancies, is
~_promoted :as - AEN and posted in Construction Organization under
-GM/CON/MLG . o
18-8hri Ume.-s,r'l__- Kumar, SSE(V\/Qrks)/CON, on being empanelled for
-promotion o Group=Bservice as AEN against 70% vacancies, is _
_p.rbmoted as AEN and posted in Construction Organisation under -
CM/CON/MLG. . ' ' |

19.3hri Ramesh Chandra Mandal, SSE(Works /ICON, on being,empan'elle_d

for promotion to Group-B service as AEN against 70% vacancies, is |
promoted as AEN and posted in  Construction Organisation under .
GM/ICON/MLG. , |

. - 20.Shri Kinkar Das, SSE(Drg.)/LMG. on being empanelled for promotion to

Group-B service:as AEN agains! 70% vacancies s promoted as' AEN and

posted as ADEN/IH/LMG.against an existing vacancy. S
21.Shri Hemanta Kumar Das, SE(.’;'}rg_)/Dy.CE/Br./Line/MLG’S office | on
being empanelled for promotion to Group-B service as ’AEN against 70%

VACANCIaS s dromstad e st R

Shro TN D

ADERLO " 1,

SUpf;’fSeSSIU” .| H_‘Hl::. ‘\)?-.’i\,i;, AR T T e oo . .
23. Shri P'.S.Ra.\:fnjran,AXEN/"I'MC-!II/MLG, is transferred and ‘posted " as
AXEN/TS/MLG by wtilizing the vacant  workcharged post of

L AXEN/LRMLG.

'5:124.._SH‘r"i"' Bhagwat; Prasad. SSE(works)/CON. on being empanelled for

Fromotion. to Group-B™ semvicé as AEN against 70% vacancies, is

p_,r'_omo‘te,d, as AEN and posted in Construction Organisation under .
_ GM/QON/MLG. - _
25.SHKri” Birendra Nath Das SE(Desing)/CON, “on being empanelled for

Fromotion to Group-B  service as AN against 70% vacancies, is

premoted as AEN  and posted i Construction organization under
© GM/CON/MLG | '

‘ J{}f e , .
/o ‘/ﬁg ' Contd. to page..3
g 4/\%1\ . .
;//
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27.8hri. Nripendra Bhatta, AXEN/CON, is transferred from Construct:on |

.28.Shri. Rana Kumar Das,AXEN/con, is transferred from Construcuon

29. Shri J.Chakraborty, ADEN/!/TS}\ on being relmved is transferred and 4

~ workcharged post of AXEN/CS-IV. L
30.Shri -Rajveer, 'Sr. ADEN/MXN, is transferred and posted as DEN/II/K‘R,.',-':"

31.
“promotion 16 Group-B service as AEN against 70% vacancies, is
promoted ‘as -AEN and .posted in Construction Orgamsatlon unoer

- 2.PCE,CPO,CVO,CTE,CBE,CGE, CPDE,CE(TP), LAO(CON)/MLG
"3 FA&CAQ/EGA,PFIMLG: rA&CAO/CON/MLG o

"4 DRM,DRM(P);DFM/APDJ KIR,RNY LMG TSK. :

© 5.8r.DEN/Cord/KIR,APDJ,RNY,LMG.TSK; Dy. CPO/CON/MLG. -

' 6.Dy.CE/Br./Line/MLG; Dy.CPO/MQ; APO/Engg. /MLG. .~

' 7.DGM & Secretary to GM; DGM(G)MLG; CPRO/MLG.
7.PPS to GM/GM(CON), ASY to ACM, PS to PCE.

- 9.0S/EO-BIll | |
10.Officers coxneerned. /f.ﬂ'oé’ _

32.Shri S.R.Basak, AXEN/CON, is lransferred from Constructlor‘

'Thle issues with the approvwi of competent authorities.

— Y-
3

promotlon to Group-B service as AEN agalnst 70% vacanCIes is
promoted as AEN and posted as ADEN/Spi/lI/RNY by ut|llznng the vacant ~
workcharged post of AXEN/CS-III. '

Orgamsation and posted in Open Line as ADEN/MXN vice Shri Rajveer

Organisation and 'posted' in Open Line as ADFN/I[TSK wce
Shri J. Chakraborty. - ‘

posted as ADEN/Br./Sol/RFAN by utilizing the vacant wewly created

against an. existing vacancy. _
Shri_Chandra Mohan -Ray,- SSE(W)/CON, on being empane!led fo.

GM/ICON/MLG.

Organisation and posted in Open lLine as AXEN/Br/Des:qn ll/MLG by
utilizing the vacant permanem post of ADEN/SGUL. -

/@%
Faka
(S.P.Sengupta ) -
APO/GAZ

' For GENERAL MANAGER(P)
No. E/283/31 Pt.-XIX(Q) Dale. 17-01-08
Copy for information and necessary action to :-
1.GM/CON/MLG.

8.GS/NFROA NFRPOA NFRML HFREU/MLG.

( S.P.Sengupta)
APOIGAZ
For GENERAL MANAGER(P)
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL,
GUWAHATI BENCH, GUWAHATI.

(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE TRIBUNAL
ACT 1985)

ORIGINAL APPLICATION NO. ?3 OF 2009.

Shri Pijush Ghose & Others X
Applicants
~ Versus - '

The N.F. Railway & Others
Respondents

SYNOPSTIS

Presently the épplicants are working as Group ‘C’

Engineering Supervisory staff under the Control of Principal

Chief Engineer, Northeast Frontier Railway, Maligaon. The

next promotion of the applicants is Assistant Executive

LS

Engineer (AEN in short)Group ‘B’. The respondent No.l vide

L
letter dated 10.11.2008 notified the selection for the post

of  AEN/Group ‘B’ against 70% vacancies in total nos. 29
posts<including unreserved/General 18, Schedule Castes (SC) ’
07 and Schedule Tribes (ST) 04) The respondents deferred the
written examination from 17.01.2009 to 24.01.2009 for the

—

‘post of AEN/Group ‘B’ against 70% vacancies. Accordingly the

instants applicants as being eligible appeared in the

written examination héld on 24.01.2009. In the said

examination total 44 candidates including the instant
applicants have been selected/empanelled for the post of
AEN/Group ‘B’ unreserved/General 18 out of total 29 posts.
Thereafter the viva-voce test Qas held on 26.02.2009 in the

chamber of resﬁbndent No.2 subject to Medical fitness. All

the instant applicants appeared in the viva-voce test. The

EESEEEiQQ_;iaL~for the post of AEN/Group ‘B’ against 70%
vacancies was published 09.04.2009. However, in the said

promotion 1list the respondents have promoted only 08

unreserved/general selected/empanelled candidates out of

total 18 unreserved/General category vacant posts. It is to
—
be stated that in earlier examination in the year 2007 for

et e

Piiat Mioao



the post of AEN/Group ‘B’ against 7

vacancies out of total
10 unreserved/General posts, "all the said 10 posts of
unreserved/general selected/empanelled candidates  were
promoted;.ln the instant year i.e. 2009 total 18 vacancies
of unreserved/general categories posts are vacant and

accordingly seniority position in- the selected/empanelled

‘unreserved/general candidates the instant . applicants

position are 13,‘1__4;,3,'1__6_ and 17. ﬁoreover, the applicémts
are having ungz;mished service records. Therefore, all the
appiicants are legally entitled for promotion to the post of
AEN/ Group ‘B; against 70% vacaﬂéieé as notified vide letter
dated 10.11.2008. - -
Hé;ZZT——~;;;" Applicants ‘havé filed this Original
Application before this Hon’ble Tribunal for seeking justice

in this matter.

Gnasoe
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IN THE CENTRAL ADMINISTRATIVE T IBUNA%?T%T&’T iy
GUWAHATI BENCH, GUWAHATI auwahati Banch
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|

(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE TRIBUNAL

22.03.2007
Para:4.10
Annexure:5

29.09.2007
&

13.10.2007

Para:4.10

23.10.2007
Para:4.10
" Annexure:6

17.01.2008
Para:4.10
Annexure:7

10.11.2008
Para:4.4
Annexure:1l

17.01.2009
Para:4.6

24.01.2009
&

01.02.2009

Para:4.6

it Grne

ACT 1985)
ORIGINAL APPLICATION NO. t¥,5 OF 2009.
Shri Pijush Ghose & Others
Applicants
- Versus -~
The N.F. Railway & Others
Respondents

LIST OF DATES

The Respondent No.l1 notified the selection for

promotion to the post of AEN/Group ‘B’ against 70%

total
10,

nos.22
Schedule

posts  including
Caste 09 and

vacancies in
Unreserved/General
Schedule Tribe 03.

The Written Examination was held for the post of
AEN/Group ‘B’ against 70% vacancies in total nos.
of 22 posts.

The result of Written Examination for the post of
AEN/Group ‘B’ against 70% vacancies was published.
out of 29 selected/empanelled candidates 18
General, 10 Schedule Caste and 01 Schedule Tribe
category.

The promotion list for the post of AEN/Group ‘B’
against 70% vacancies was published. 10 from
General list, 08 from Schedule Caste category and
01 from Schedule Tribe category were promoted.

The Respondent No.l again notified the selection
for promotion to the post of AEN/Group ‘B’ against
70% vacancies in total nos.29 posts including
Unreserved/General 18, Schedule Caste 07 and
Schedule Tribe 04.

The Respondents deferred the Written Examination
for the post of AEN/Group ‘B’ against 70%
vacancies.

The Written Examination was held for the post of
REN/Group ‘B’ against 70% vacancies in total nos.
of 29 posts.
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16.02.2009 The result of Written Examination for the post of

Para:4.7 AEN/Group ‘B’ against 70% vacancies was published.
Annexure:3 Oout of 44 selected/empanelled candidates 30
candidates General category, 08 candidates

Schedule Castes <category and 06 candidates
Schedule Tribes categories.

26.02.2009 The viva-voce test held in the chamber of
Para:4.7 Respondent No.2. .

09.04.2009 The promotion list for the post of AEN/Group ‘B'’

Para:4.8 against 70% vacancies was published. Only 08 from

Annexure:4 General category out of 18 , 08 from Schedule
Caste category and 01 from Schedule Tribe category
were promoted .

Filed by:

Advocate
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL,

GUWAHATI BENCH, GUWAHATI.

(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE TRIBUNAL

ACT 1985)
ORIGINAL APPLICATION NO. )  OF 2009.
shri Pijush Ghos2 & Others
. Applicants
- Versus -
~The N.F. Railway & Others )
Respondents
INDEX
Sl. ~Particulars Annexures | Pages
No. .
1 Original Application 1 to 17
2 Verification 18
3 |copy of the letter No.E/254/17- 1 |
Pt.XII(0) dated 10.11.2008. 19 4022
4 |Copy of the memorandum " No.E/254/17- 2
Pt.XII(0) dated 18.12.2008. 23 10 26
5 |{Copy of the selection test No.E/254/17- 3 5
Pt.XII(0) dated 16.02.2009. 27 70 28
6 |{Copy of the office order No.10/2009 4
| | 29 4o 32
(ENGG.) dated 09.04.2009.
7 |Copy of the notification No.E/254/17- 5 B
Pt.XII (0O) dated 22.03.2007. 33 70 36
8 |Copy of the notification No.E/254/17- 6
393 f0 38
pt.XII (0) dated 23.10.2007.
9 | Copy of the office order 7 _ i
. 39 P (S
No.02/2008 (Engg.) dated 17.01.2008. ‘
1B wfS _byy R Nos /a2t Y& —59%
Ll ‘Gonolen 7 st—-€/
Date: M 0(, 2064 _ : Filed By:
, - ,? g D
va ‘2_/ Advocate

[
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL,
GUWAHATI BENCH, GUWAHATI.

)
é

(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE z;

S /29¢v7% 699f9‘v

TRIBUNAL ACT 1985)

ORIGINAL APPLICATION NOS?{) OF 2009.
BETWEEN

1. Shri Pijush Ghosée
Son of late Prafulla Kumar Ghosh
Senior Section Engineer/Track
‘Machine/Maligaon,
Working under the office of the
"Deputy Chief Engineer, Track
Machine Department,
Northeast Frontier Railway,
Maligaon, PIN code-781011.

2. Shri Ashok Kumar :
Son of Shri Hari Govind Ram '
Senior Section Engineer/Permanent
way/Special/Rangia, _
Working under the office of the
Senior Divisional Engineer, (Co-
ordination), Northeast Frontler
‘Railway, Rangia,
PIN code-781354.

3. Shri Jamaluddin Khan
Son of late Md. Sirajuddin Khan
Senior Section Engineer/Permanent
way/0ld Malda,
Working under the office of the
Senior Divisional Engineer, (Co-
ordination) /Katihar, Northeast
Frontier Railway, Katihar, Blhar,
PIN code-854105.

4. Shri Anjan Roy Bhowmick
- Son of late Hemchandra Roy Bhumik

Senior Section Engineer/Track
Machine/Maligaon,
Working under the office of the
Deputy Chief Engineer, Track
Machine Department, \
Northeast Frontier Railway,
Maligaon, PIN code-781011.

5. Smti. Jahanara Begum
Daughter of late Sadulla Ali
Section Engineer/Drawing/Track
Machine/Maligaon, '

e —
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Working under the office of the -
Principal Chief Engineer Office,
Northeast Frontier Railway,
Maligaon, PIN code-781011.
: .Applicants

-AND-

1. The Northéast Frontier Railway,
represented by the General Manager,
Maligaon, Guwahati, PIN-781011.

2. The Principal Chief Engineer
Northeast Frontier Railway
Maligaon, Guwahati, PIN-781011.

3. The Chief Personnel Officer,
Northeast Frontier Railway,
Maligaon, Guwahati, PIN-781011.

4. The Deputy Chief Personal Officer
(GAZ), Northeast Frontier Railway,
Maligaon, Guwahati, PIN-781011.

mRespondents

DETAILS OF APPLICATION:

PARTICULARS OF THE ORDER AGAINST WHICH THE APPLICATION
IS MADE:

This application is ﬁade against the impugned
office Order No.10/2009 (ENGG.) dated 28.03,2009
whereby the Respondent No.4 have promotéd ~ the
empanelled candidates fo Group ‘B’ service as AEN
against 70% vacancies by violating the vaééncy position

of community wise break up of vacancies as notified

_earlier vide letter No.E/254/17-Pt.XII(0) dated

10.11.2008 and the Applicants further prays for a
direction from this Hon’ble Tribunal to the Respondents
to take immediate steps . for fill up the left over

vacant 10 Unreserved/General posts of AEN/Group. ‘B’

' againsf 70% vacancies as notified vide letter

No.E/254/17-Pt.XII(0) dated 10.11.2008.

s

. JURISDICTION OF THE TRIBUNAL:
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The Applicants declare that the subject matter of

the instant application is within the jurisdiction of

this Hon’ble Tribunal.

3) LIMITATION:

The Applicants further declare that the subject
matter of the instant application is within the
limitation prescribed under Section 21 of the

Administrative Tribunal Act 1985.
4) FACTS OF THE CASE:
Facts of the case in brief are given below:

4.1] That your humble Applicants are citizens of India and
as such, they are entitled to all rights and privileges

guaranteed under the Constitution of India.

4.2] That your Applicants beg to state that all of them are
working as Group-‘C’ Engineering Supervisory staff under the
control of Principal Chief Engineer, Northeast Frontier
Railway (N.F. Railway in short), Maligaon. Presently, they
have been posted in different places under the jurisdiction
of the N.F. Railway, Maligaon, Guwahati-1l. The next
promotion of the Applicants is Assistant Executive Engineer

(AEN in short) Group-‘B’.

4.3] That your Applicants beg to state that as the
grievances and relief(s) prayed in this application are
common, therefore, they pray for grant of permission under
Section 4(5) (a) of the Administrative Tribunal (Procedure)

Rules, 1987 to move this application jointly.

4.4] That your Applicants beg to state that the office of
the Respondent No.l vide its letter No.E/254/17-Pt.XII(O)
dated 10.11.2008 notified the selection for the post of
AEN/Group-‘B’ against 70% vacancies in the N.F. Railway. The
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gist of the notification are'quoted below for kind reference

of this Hon’ble Tribunal-

“It has been decided with the approval of Competent
Authority to hold a selection for forming a panel of 29
persons of AEN/Group-‘B’ againét 76% vacancies. The
" community wise break-up of vacancies of the post of

AEN/Group-‘B’ against 70% vacancies is as under:-

UR= 18
SC= 07
ST= 04
Total= 29
2. The selection will be based on- candidates"

performance both in 'written examination as well as
viva-voce test. :The' candidates, who qualify in “the
written examination and thereafter in the Medical
examination in the prescribed Safety category, will
only be eligible for the wviva-voce test. As per extant
instruction of the Railway Board, the placement of the
candidates in the panel will be based on their
performance in wfitten examination/Viva-voce

test/Record of service.

3. The cut-off date of eligibility on the length of
required years of non-fortuitous services of . the

supervisory staff of Civil Engineering department is as

on 01.09.2008 for 70% selection and corresponding 30%
LDCE (to be processed later on). |

4. The written examination will consist of only one
paper on the following subjects, the total & qualifying

marks of which are indicated against it as under:-

Subject Maximum marks |Qualifying marks

Professional = subjects, 150 - 90
Establishment, Financial
Rules & Rajbhasha

gxéﬁvﬂk Ga%ﬁfﬁi
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It may be notified that the question paper will be
bi-lingual, i.e., English & Hindi. It will be the
candidates’ choice to. write in any one of the two

languages.”

Copy of the letter No.E/254/17-Pt.XII(O)
dated 10.11.2008 is annexed herewith and
marked as ANNEXURE-1.

" 4.5] That your Applicants beg to state that in reference to
the notification dated 10.11.2008 the office of the
Respondent No.l decided to hold the Written Examination on

117.01.2009 of total 29 posts of AEN/Group ‘B’ selection
against 70% vacancies vide its memorandum No.E/254/17-
Pt.XII(0) dated 18.12.2008. A 1list of eligible 126
candidates under zone of consideration for selection has
been. enclosed in Annexure-A. The Applicants No.l, 2, 3, 4 &
5 name appeared in the serial No.78 (UR), 80 (UR), 81 (UR),

, .92 (UR) & 83 (UR) respectively in the aforesaid Annexure-A.
 Copy of the memorandum No.E/254/17-
Pt.XII(0) dated 18.12.2008 1is annexed
herewith and marked as ANNEXURE-2.

4.6] That your Applicants beg to state that the Written
Examination for the post of AEN/Group ‘B’ against 70%
vacancies was deferred bj the Réspondents from 17.61.2009 to
24.01.2009. Accordingly, the written Examination was held on
24.01.2009. It is to be stated on the request of some of the
absentee candidates who could not appear in the Written
Examination held on 24.01.2009, the Respondents have allowed

them to appear in the Written Examination on 01.02.2009.

4.7] That your Applicants beg to state that total 44
candidates have been qualified in the Written Examination
for selection of .29 posts of AEN/Group ‘B’ against 70%
vacancies vide selection 1list No.E/254/17-Pt.XII(0) dated

Poeints Grame
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16.02.2009. Out of total 44 selectei
30 candidates are from unreserved category, 8 candidates are
from Schedule Castes community and 6 candidates are from
Scheduled Tribes community. It is to be stated that the
Applicants No.1l, 2, 3, 4 & 5 names appeared in serial No.20,
23, 17, 1 & 7 of the selection list. The selected/empanelled
candidates were directed to obtained physical fitness
certificate by the respective medical authorities before
appearing in the viva-voce test. The instant Applicants
obtained their physical fitness certificate from the
respective medical authorities. The viva-voce test was held
on 26.02.2009 in the chamber of Respondent No.2. The instant
Applicants appeared in the viva-voce test held on
26.02.2009. It is worth to mention here that the performance
of the selected/empanelled candidates is also on the base of
their 5 years confidential reports including their seniority
position. For kind reference of this Hon’ble Tribunal the
inter seniority of the selected/empanelled candidates who

has qualified in the written examination are quoted below:-

Seniority Position of the Name & Designation of the Candidates
passed candidates in the

written examination

Jogendra Nath Daimary (ST),
SSE/P. WAY/CON
Kulwanth Kumar Lakra (ST),

SE/P.WAY/APDJ

Baidya Nath Das (SC),
SSE/W/TKG

Shyamal Ghosh (UR),
SSE/BRIDGE/NJP

Kiranjib Bayan (UR),
SSE/DRG/SR. DEN/MLG
Anup Kr. Singh (SC),
SSE/DRG/DY. CE/BR. LINE
Smti. Seema Khan (ST),
SSE/PLG
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12
13
14
15
16
f17
18
19
20
21

22

23

24

25

26
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Uttam Kumar Som (UR), - i

SSE/W/NJP

Aruj Kr. Sonowal (ST),
SSE/BRIDGE/MLG

Sonaton Swargiary (ST},
SSE/TM/MLG |

Vinod Kr. Chaudhéry (sc),
SAFETY COUN./PW/KIR

P. Ramana{Rao (UR),
SSE/W/CON/NCB

Benu Gopal Basak (UR}),
SSE/W/DRG/KIR

Bhupal Ch. Nandi (UR),

- SSE/W/CON/NCB

Nirmal Kanti De (UR),
CVI/ENGG/MLG

L. C. Boro (ST),
SSE/W/C/JPZ

‘Nirmalya Sharma (UR),
' SSE/W/BR. LINE

Sudhanshu Sekhar (UR),
SSE/P. WAY/NBQ

Dipak Ch. Safma (UR),
SSE/W/NAMBARI

Tapash Sutradhar (sC),
SSE/W/CPK
Munindra Kalita (UR),

- SSE/P. WAY/OMS/HQ

Rana Ptatap Gogoi (UR}),
SSE/P. WAY/GHY

Pijush Ghosh (UR),
SSE/TM/MLG ‘
Ashok Kumaf’(UR)L
SSE/SPL/RNY

. Jamaluddin Khan (UR)(

SSE/P. WAY/OMLF
Smti. Jahanara Begum (UR),
SE/DRG/TMC
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29

30

31
32

33

34
35
?6
37
38
39

40

41

42

43

44
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Jaidéep Das (SC),
SSE/TM/MLG

m?;;mé? j

Anjan Roy Bhowmick (UR),

SSE/TM/KYQ

Pradip Kumar Biswas (SC}),

SE/P. WAY/CON/KIR

Mihir Kumar Pal (UR),
SSE/P. Way/USF-II/1LMG

Praloy Dutta (UR),
SSE/P. WAY/FLK
Hari Singh (SC), .
SSE/P. WAY/E/NLP

K. Nambi Alwan (UR}),

SSE/P. WAY/RPRD

Pradip Bhattacharjeeé (UR),

SSE/P. WAY/S/NJP

Suhash Ranjan Deb

(UR),

SSE/P. WAY/CNL & KIR

Md. Bakhtaruddin Laskar (UR),
SSE/P. WAY/CON/SCL

' Prodip Ki. Sarmah
SSE/P. WAY/PNT

(UR}),

Biswanath Dasgupta (UR),

SSE/P. WAY/IMG {P)
Sobha Saikia (UR),
SSE/P. WAY/NAMRUP

Hrishikesh Rai (UR),

SSE/P. WAY/KNE

Partha Choudhuri (UR},

SSE/Pf WAY/NMX
Deepak Gogoi (UR),
SSE/Pi WAY/TKG -
sumit Sukla (SC),
SSE/P.  WAY/DIPHU

Aminul Hassan Mazer Bhuiya (UR),

SSE/P. WAY/NGC
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.Copy of the selection test No.E/254/17-
Pt.XII(0) dated 16.02.2009 1is annexed
herewith and marked as ANNEXURE-3.

4.8] That your Applicants beg to state that the Respondent
No.4 vide its office order No.10/2009 (ENGG.) dated
09.04.2009 promoted only 17 selected/empanelled candidates
out of 29 vacancies (General 18, Scheduled castes 07 and
Scheduled Tribes 04) for promotion to the post of AEN/Group
B against 70% vacancies. It 1is to be stated tﬁat the
Respondent No.4 without any prior notice left over the 10
vacant Unreserved/General out of total 18 Unreserved/General
category selected/empanelled candidates to the posts of
AEN/Group ‘B’ against 70% vacancies as notified vide letter
No.E/254/17-Pt.XII(0) dated 10.11.2008. The community wise
break-up of the promoted persons are given below for kind

reference of this Hon’ble Tribunal-

Unreserved -08
Schedule Caste -08
Schedule Tribes -01

Copy of the office order No.10/2009
(ENGG.) dated 09.04.2009 is annexed
herewith and marked as ANNEXURE-4.

4.9] That your Applicants beg to state that the office of
the Respondent No.l vide their letter No.E/254 /17-Pt.XII(O)
dated 10.11.2008 (Annexure-1 of the instant application)
notified 29 posts against the community wise break-up of
vacancies to the post of AEN/Group-‘B’ against 70% vacancies
as Unreserved/General 18, Schedule Castes 07 and Schedule
Tribes 04. However, the Respondent No.l without any prior
notices or corrigendum to the Applicants changed the
community wise break-up of vacancies vide their promotion
order No.10.2009 (ENGG.) dated 09.04.2009 to the post of
AEN/Group-‘B’. In the aforesaid order the Respondent No.4

has promoted only 08 (eight) unreserved category persons in

oot Guame.



TRl Ty 2affram et
Cenfval Adminietesds 0 Trsbuna:

Fannl /D’-— R
20 AR 2038 &

'.gm AT e (ERT T
uwahati Bench J

place of 18 (eighteen) unreserved vacancies, 08 (eight)

schedule caste persons are promoted in place of 07 (seven)
schedule caste vacancies as notified earlier and 01 (one)
person in schedule tribe category is promoted under 04
(four) nos. of Schedule Tribes vacancies as notified

earlier.

4.10] That it is worth to mention here that in the year 2007
the Respondent No.l1 vide their notification No.E/254/17-
Pt.XII(0) dated 22.03.2007 hold the selection for the post
of AEN/Group-‘B’ against 70% vacancies as Unreserved/General
10, Schedule Caste 09 and Schedule Tribe 03. The written
Examination was held on 29.09.2007 and 13.10.2007 and result
was declared vide No.E/254/17-pt.XII (O) dated 23.10.2007.
Total 29 (twenty nine) numbers of candidates were
selected/empanelled qualified in the said written
examination for viva-voce test and out of 29 (twenty nine)
selected/empanelled qualified candidates 18 (eighteen)
candidates belongs to General i.e. unreserved category, 10
(ten) candidates belongs to Schedule Castes category and 1
{one) candidate belong to Scheduled Tribes category. After
viva-voce test, 10 (ten) General i.e. unreserved candidates,
8 candidates of Scheduled castes category were promoted to
Group ‘B’ service as AEN against 70% vacancies vide office
order No.02/2008(Engg.) dated 17.01.2008. One post of
Scheduled Castes category and 3 (three) post of Scheduled
Tribes category was kept vacant due to non-availability of
suitable candidates. The aforesaid promotion was made in
accordance to break-up of vacancies as advertised vide memo
No.E/254/17 pt XII(0O) dated 22.03.2007.

Copy of the notification No.E/254/177-
Pt.XII(0) dated 22.03.2007 is annexed

herewith and marked as Annexure-5.
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Copy of the notification No.E/254/17~
pt.XII (0) dated 23.10.2007 is annexed

herewith and marked as Annexure-6.

Copy of the office order
No.02/2008 (Engg.) dated 17.01.2008 is
annexed herewith and marked as

Annexure-~7.

4.11] That your Applicants beg to state that all of them ére
having un-blemish service records and no adverse entries or
adverse remarks are imputed in their service Books. There
are ' total 18 vacancies of unreserved/General categories
available in community wise break-up tc Group ‘B’ service as
. AEN against 70% vacancies. The instant Applicants seniority
position in the selected/empanelled Unreserved/General
candidates for the post of AEN is Sri Pijush Ghosh (instant
Applicant No.l) is in serial No.13, Sri Ashok Kumar (instant
Applicant No.2) is in serial No.14, Md. Jamaluddin Khan
(instant Applicant No.3) is in Serial No.15, Smti.Jahanara
Begum (instant Applicant No.5) is in serial No.16 and Sri
Anjan Roy Bhowmick (instant Applicant No.4) is in serial
No.17. Therefore, all of the Applicant are legally entitled
for promotion to the post of AEN/Group ‘B’ service against

70% vacancies.

4.12] That your Applicants submit that it is a fit case
‘wherein your Lordships may be pleased to stay the impugned
office Order No.10/2009 (ENGG.) dated 09.04.2009 issued by
the Respondent No.4 till disposal of this Original
Application. Otherwise, the Applicants would suffer
irreparable loss and injuries as because the Applicants have
a strong prima facie case and the balance of convenience is

also in their favour.

4.13] That your Applicants submit that they have got reasons

to believe that the Respondents are resorting the colorable

Pgonts Ehuse
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exercise of power only to deprive the Applicants from their

legitimate rights. -

4.14] That your Applicants submit that the action of the

Respondents are mala fide, illegal and with a motive behind.

4.15] That your Applicants submit that the action of the
Respondents is highly illegal, improper, whimsical and also

. against the policy adopted by the Government of India.

'4.16] That in view of the facts and circumstances it is a
fit Case for interference by Hon’ble Tribunal to protect the

interest of the Applicants.

4.17] That this application is filed bona fide and for the

\

interest of justice.
5) GROUNDS FOR RELIEF WITH LEGAL PROVISION:

In view of the above facts and circumstances narrated
above the impugned promotion order of the
selected/empanelled candidates for promotion to Group ‘B’
service as AEN against 70% vacancies under office Order
No.10/2009 (ENGG.) dated 09.04.2009 issued by the Respondent
No.4 is arbitrary, mala fide, discriminatory and illegal on

the following amongst other grounds:-

5.1) For that, the action of the Respondents without any
prior notice or corrigendum left the 10 Unreserved/General
category posts of AEN/Group ‘B’ out of 18 posts as notified
vide letter dated 10.11.2008 against 70% vacancies is
arbitrary, mala-fide, illegal and discriminatory. Hence, the
impugned office order No.10/2009 (ENGG.) dated 09.04.2009
for promotion to Group ‘B’ service as AEN against 70%
vacancies issued by the Respondent No.4 is liable to be set

aside and quashed.

Pink Gurene
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5.2) For that, the action of the Respondents in not
fulfilling the total 18 Unreserved vacancies of AEN/Group
‘B’ as notified vide letter No.E/254/17-Pt.XII(o) dated
10;11.2008 against 70% vacancies is illegal in as much as no
prior notification or corrigendum was issued to the
Applicant for changing the vacancy position in community
wise break up. Therefore, non-fulfilling the unreserved
vacancies in total 18 is gross violation of the principle of
natural justice. Hence, the impugned office order No.10/2009
(ENGG.) dated 09.04.2009 for promotion to Group ‘B’ service
as AEN against 70% vacancies issued by the Respondent No.4

is liable to be set aside and quashed.

5.3) For that, the instant Applicants having unblemished
service carrier without ahy adverse entries or remarks and
their seniority with vacancy position of unreserved/General
empanelled candidates to the posts of AEN/Group ‘B’ againSt
70% vacancies as notified vide letter dated 10.11.2008, they
are fully entitled for promotion to the posts of AEN/Group
‘B’. Hence, the impugned office order No.10/2009 (ENGC.)
dated 09.04.2009 for promotion to Group ‘B’ service as AEN
against 70% vacancies issued by the Respondent No.4 is

liable to be set aside and quashed.

5.4) For that, the instant Applicants. have not been
qualified in the Written Examination for the posts of
AEN/Group ‘B’ against 70% vacancy through any back door
policy, all of them are duly qualified and
selected/empanelled to thé posts of AEN/Group ‘B’. Moreover,
their inter seniority position fully entitled them for
selection to the posts of AEN/Group ‘B’ against 70%
vacancies. Hence, the impugned office order No.10/2009
(ENGG.) dated 09.04.2009 for promotion to Group ‘B’ service
as AEN against 70% vacancies issued by the Respondent No.4

is liable to be set aside and quashed.

Pk, Glane.
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5.5) For that, in earlier notification dated 22.03.2007 for

selection to the posts of AEN/Group ‘B’ against .70%

vacancies, the Respondents have promoted and fill up all 10

Unreserved/General from the selected/empanelled candidates
(as notified on 22.03.2007) to the post of AEN/Group ‘B’
against 70% vacancies. Therefore, the Respondents can not
discriminated the instant Applicants for their promotion to

the posts of AEN/Group ‘B’ against 70% vacancies for the

‘year 2009. Hence, the impugned office . order No.10/2009

(ENGG. ) dated 09.04. 2009 for promotion to Group ‘B’ service
as AEN against 70% vacancies issued by the Respondent No. 4

is liable to be set aside and quashed.

5.6) For that, in the impugned ﬁromotion order No.10/2009
(ENGG.) dated 09.04.2009 the Respondents have failed to
mention any reason or causes for non-promoting the
Unreserved/General empanelled candidates in remaining 10
unreserved category vacant posts of AEN/Group ‘B’ against
70% vacancies. The Respondents ought to have clarified the
vacancy position‘of the Unreserved/General candidates before
conducting the Written Test for empanelled of the candidates
to the posts of AEN/Group ‘B’ against 70% vacancies. Hence,
the impugned office order No.10/2009 (ENGG.) dated
09.04.2009 for promotion to Group ‘B’ service as AEN against
70% vacancies issued by the Respondent No.4 is liable to be

set -aside and quashed.

'5.7) For that, since 10.11.2008 the Applicants have given

their valuable time, energy and mental anxiety only to get
selected to the post of AEN/Group ‘B’ against 70% vacancies.
However the Respondents in an arbitrary and whimsical manner

left the 10 Unreserved/General vacancies out of 18

vacancies. Hence, . the impugned' office order No.10/2009

(ENGG. ) dated 09.04.2009 for promotion to Group ‘B’ service

as AEN against 70% vacancies issued by the Respondent No.4

"is liable to be set aside and quashed.

Pirt, Gaime
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5.8) For that, the Respondents being a model employer can
not discriminated amongst the selected/empanelled
Unreserved/General category candidates for the posts of

AEN/Group ‘B’ against 70% vacancies.

5.9)  For that, the action of the respondents is arbitrary,

mala-fide and discriminatory with an ill motive.

5.10) For that the Respondents have viclated the Article 14,
16 & 21 of the Fundamental rights guaranteed under the

Constitution of India.

5.11) For that, in any view of the matter the action of the
respondent are not sustainable in the eye of law as well as

fact.

The Applicant craves leave of this Hon’ble Tribunal
advance further grounds the time of hearing of this instant

application.
6) DETAILS OF REMEDIES EXHAUSTED:

That there is no other alternative and efficacious
remedy available to the applicants except invoking the
jurisdiction of this Hon’ble Tribunal under Section 19 of
the Administrative Tribunal Act, 1985.

7) MATTERS NOT PREVIOUSLY FILED OR PENDING IN ANY
OTHER COURT:

That the Applicants further declare that they have
neither filed any application, writ petition or suit in
respect of the subject matter of the instant application
before any other Court or authority, nor any such
application, writ petition or suit is pending before any

such Court or authority.

8) RELIEF SOUGHT FOR:

Bjints Pione
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Under the facts and circum-stances
stated above the applicants most
respectfully pray that Your Lordships may
be pleased to admit this application,
cali for the records of the case, issue
notices to the Respondents as to why the

! relief or reliefs sought for by the
applicants may not be granted and after
hearing both the parties this Hon’ble
Tribunal may be pleased to give the

following reliefs:

8.1) That the Hon’ble Tribunal may be pleased to
set aside and quash the impugned empanelled
candidates promotion.to the post of AEN/Group ‘B’
against 70% vacancies under order No.10/2009

(ENGG.) dated 09.04.2009 issued by the Respondent
Vvl
No. 4. Hrelt

8.2) To direct the Respondents to take immediate
steps to fill up the 10 vacant posts of AEN/Group
‘B’ from the empanelled candidates under
Unreserved/General categories as notified vide

letter dated 10.11.2008.

8.3) To Pass any other relief or reliefs to which
the Applicants may be entitled and as may be deem
fit and proper by this Hon’ble Tribunal.

8.4) To pay the cost of the application.

9) INTERIM ORDER PRAYED FOR:

As an interim measure the Applicants most respectfully
pray before your Lordships that the Hon’ble Tribunal may be
pleased to stay the impugned prdmotion order of empanelled
candidates to the post of AEN/Group ‘B’ against 70%

\ @W\G‘\/\km
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vacancies vide order No.10/2009 (ENGG.) dated 09.04.2009
issued by the Respondent No.4.

10) Application is filed through Advocate.

11) Particulars of I1.P.O.:

1.P.0. No. 69F 35162, 69£ 351163, 69¢ 999153
Date of Issue- Z2-04: 07 |
Issued from- Guwahati G.P.O.
" Payable at- Guwahati
12) LIST OF ENCLOSURES:
As stated above.
VERIFICATION
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VERIFICATION

I, shri Pijush Ghose, aged about 44 years, Son of late
Prafulla Kumar Ghosh, Senior Section Engineer/Track
Machine/Maligaon, Working under the office of the Deputy
Chief Engineer, Track Machine Department, Northeast
Frontier Railway, Maligaon, PIN code-781011 Assam do hereby
solemnly verify that I am the Applicant No.l of the instant
Original Application. I am also authorized by the other
Applicants to sign this verification on their behalf. That

the statements made in paragraph Nos. {4 (2 4.6, 49, ()

are true to my knowledge, those made in ' paragraph

Nos. 44, 4C G248, L /O are being matters of records

are true to my information derived therefrom, which I
believe to be true and those made in paragraph 5 are true to
- my legal advice and rests are my humble submissions before
this Hon’ble Tribunal. I have not suppressed any material

facts.

| %
And I sign this verification on this the 2 day of
April 2009 at Guwahati.

DECLARANT
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(TYPED COPY)
N.F. Railway

Office of the

General Manager (P)
Maligaon, Guwahati-11
Dated:10.11.2008

No.E/254/17-Pt.XIT (0)

To,

The General Manager (Construction)/Maligaon;

Pr.CE, CE(CON), CTE, CBE, CPDE & CGE/Maligaon;

DRM(P)s/KIR, APDJ, RNY, LMG & TSK; Dy.CVO(Engg.)/Maligaon,
Dy.CE/Br.Line/Maligaon, Sr.DENs/KIR, APDJ, RNY, IMG & TSK;
Dy.CE (CON) /Maligaon, . '
Dy.CE(CON)S/JPZ, SCL & Goalpara; WM/EWS/BNGN, XEN/FCW/Maligaon,
Principal/ZRTI/APDJ, Secy. To Pr.CE/Maligaon, AENsS/MLDT, NJP,
SGUJ, NBQ, BPRD, RNY, RPAN, BPB & APO/Engg./Maligaon.

Sub:- Selection for the post of AEN/Group-'B’ against 70%

vacancies.

It has been decided with the approval of Competent
Authority to hold a selection for forming a panel of 29 persons
of AEN/Group-‘B’ against 70% vacancies. The community wise
break-up of vacancies of the post of AEN/Group-‘B’ against 70%
vacancies is as under:-

UR= 18
SC= 07
ST= 04
Total= 29
2. The selection will be based on candidates’ performance

both in written examination as well as viva-voce test. The
candidates, who qualify in the written examination and
thereafter in the Medical examination In the prescribed Safety
category, will only be eligible for the viva-voce test. As per
extant instruction of the Railway Board, the placement of the
candidates In the panel will be based on their performance In
written examination/Viva-voce test/Record of service.

3. The cut-off date of eligibility on the length of required
years of non-fortuitous services of the supervisory staff of
Civil Engineering department is as on 01.09.2008 for 70%

selection and corresponding 30% LDCE (to be processed later
on). :

4. The written examination will consist of only one paper on
the following subjects, the total & qualifying marks of which
are indicated against it as under:-

pTTESTED

4pVOCATE

7))

Central Aaminisirative Tribunai : ANN EXU BE-- 1 '

e P

. ;-,i_i;‘ R



T,

JU) Aiﬁfﬁﬁv%g

TG T g § s A furied eldy o LY L T .
(éer:&m mjmmrs@mm tpepilat §

— 207 20 MR 2008 -\

@m‘% it Eﬁﬁa s

ﬁwahauaench

(o)

Subject _ : Maximum marks | Qualifying marks
Professional subject, | 150 90
Establishment, Financial :

Rules & Rajbhasha

It may be notified that the question paper will be bi-
lingual, i.e., English & Hindi. It will be the candidates’
choice to write in any one of the these two languages.

5. The Controlling officers should notify this widely amongst
the staff of Civil Engineering department (taking clear
acknowledgement from the staff in the enclosed Annexure-‘A’
containing the Main and the Stand-by list) and obtain their
written willingness/unwillingness individually, in the
prescribed proforma enclosed as Annexure-'‘B’ attached with this
office notification and sent the same to Dy.CPO/Gaz./Maligaon,
o) as to reach by 12.12.2008, without fail.
Willingness/unwillingness options submitted by all the staff of
the Main list and the Stand-by list within the target date,
should be sent in a bunch with a forwarding letter to this
office, certifying that no other options received by the
controlling officers are left behind at their end. No options
should be sent to this office in a piece-meal manner. It is the
primary duties of the Controlling officers to obtain options
(willingness/unwillingness) from each and every . senior

supervisory staff as per attached lists and send the same to

this office in time.

6. Since, several posts are reserved for SC & ST communities,
a pre-selection coaching for SC/ST candidates will have to be
arranged by the department concerned for a period of 3/4 weeks
and imparting such coaching to the SC/ST candidates is
mandatory as against reserved vacancies. The date and venue of
pre-selection coaching will be notified in due course.

7. A copy of syllabus is enclosed as Annexure-'C’ for wide
circulation amongst the staff concerned.

8. The willing staff (whoever submits willingness within the
target date) should be advised to keep themselves in readiness
to appear in the written examination at short notice. However,
a formal letter in regard to the date of written examination
will be issued from this office, after finalizing the list of
eligible/willing staff. ‘

Please acknowledge receipt.

DA: As above

Sd/- Illegible

(S.P. Sengupta)
APO/Gaz.

For GENERAL MANAGER (P)

p TESTED

ADVOCATE
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ORTHEAST FRONTIER RAILWAY

NO.L=/224/17 — PLAIIO) Dated: 18.12.2004,

Office of the
General Munager(}i’)
Maligaon, Guwahati-11

10,

‘he General Manager(Construction)/Maligaon;

Pr.CF,CF(CON),CTF, CRF,CPNE & CGF/Maligann;

DRM(P &/KIR, APDJ, RNY, LMG & TSK; Dy.CVO(Engg.)/Maligaon, Dy.CE/Br. Line/Maligaon,

S1.DENs/KIR, APDI, RNY, Maligaon, IMG & TSK; Dy.CE(Safety)/Mallgaon,

Dy, CLICON )/Ma“quon l)( aM(G)/ Mahgoan, Dy. Lt(UJN)b/JPé SCL & Goalpara; WM/EWS/BNGN,

XEN/FOW/Malinaon, Prire xpal//RH/APD] Secy.to Pr. CE/Mahgaon AENS/MLDT, NIP, SGUJ, NBQ, BPRH
RNY, PPAN, BPB & Y50/Engg. /Maligaon.

Sub.:- Selection tor the post of AEN/Group“B’ against 70% vacancies.
Ret :- This otfice Noufication of even number dated 10.11,08, 3~ 26 11.08.

It has been decided with the apnroval of the Competent Authority to hoid wriilen
exammat\on of AFN/(Cr ‘B) selection against 70% vacancies as per programme mentioned below :-

; [ Date of written cxamumuon |"17.01.2009 (Saturday)
[ 02 l Time of written examination - o From 10:00 hours to 13:00 hours
(031 VLHLIL of the willlen tAdHHHd[IOil Office of the Principal Chief Lngmnw/lvlall_]aon

A list of eligible candidates under zone of consideration to appear in the above mentuoned
selection is enclosed herewith as Annexure-'A’

Betore conducung written. examination, a pre-selection coaching for eligible SL]ST
candidates has heen arranged for a period of 3 weeks w.ef. 22122008 to 12. 01.2009 in the

Confnrencc Hall of PCE/Maligean.

The LonUolhnq otheers o the stalt concerned are requested to spare and direct all SC/
eligible staff (highlighted at Annexure-'A’), under their control, to report to the Office of the Pnncipai
Chef Engineer positively by 22.12.2008 at 9.00 a.m. to attend the said coaching accordingly.

The (.omrolunq officers are also requested to spare and direct all the staff under their conﬂol
as per Annexure-'A’ (esaciosed) to appear in the written ey 3mmahon of ahove mentioned selection as per

prograrmmec indicated ~bove accordingly.
Please acknowledge receipt.
! '

Enclo - Une (Annexure —'A')

(&; . Sengupt )
APRPO/Gaz.
For GENERAL MANAULR(} )
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-A’nnexure—‘A" ‘

List of lno candidates under zone of coneidemtton for JGkhrmn 1or lht, post ol“ ]\l N/ Group-'13’
against /()“’o vacancles. . s v _

SN Name of the staff B v.(_‘ommunity Desngnatlon & sfatlon
i v 2 ) 3 ' '4'
{ 0L | SiwiT.Swargiary - ST ¢ ,.-.‘SSE/Drg /Dy CE/Br Lme/ivialigaon
i_1.+02_| ShriJ.N, Daimary | 8T v |SSE/P, Way/RNY"’--'-z-
<7708 [ Shrivirbhan T T TTEE T SSE/ P WAy JRNY T o
4 04| ShitICK. Lakra . ST~  |'SSE/P. Way/APDJ
" [ 05| Shri K.N, Patir ST ['SE/BTS/TSK
06 | ShriB.N,Das w~ M  SC /- SSEjWorks/KIR S
67 | Shri Sukumar Das . 8C ., :SSE/WOIkS/GM(CON)/N'ahgaOH ',
08 | Shri C.M. Mandal ' 1. SC . ,SSE/Works/GM(CON)/Mallgaon
09 | Shri Sandip Sarkar UR .| SSE/\Norkc/CM(CON)[Mahgaon
| 10 | Shri Prasanna Bhatta " UR . U)-SSE/TM/PCE/ Mahgaon o
11 | ShnK.Rabidas. | SC. | SSE/P.Way/RNY:
121 Shri Rajib Kumar Banik UR | SSE/RTI CPII/D(‘M((‘)/Mahgaon '
13| Shri Hiranya Kalita " 1 UR ‘SSE/W/_G_I{!(CON)/Mahgaon '

14| 'Shri 3N Bharali 7T
A5 1 ‘ﬂ‘ul D R Boqp'

o CQC/DV‘Ja\, KR

) \, 18 ', Shti Uttam Kumar Guhaww UUTTTuRTT T SSE/DDG /CM(CON)
| 17 | Shri Mi.C. Swargiary SSE/DRG/GM(CON).”
|18 | Smt. KanikaDas SSE/DRG/GM(CON) -
11e “Shri Gautam Deb SSE/W/GM(CON) -
.20 | lnl AR Bliallachaijee | U | SE/DRG/GM(CONY o
i 21 | Shri Diganta Phukan L | SE/DRG/GM( CON) il :
22 [ShallCoPaul T | SE/DRG/KIR - - 3
} 22 1[ Shr .)nymhal G"\u.-n R IR s S 'SSE/Bndge/NJP/Dy CE/BL/ MLG Ragry i L
2 G | 24 [ShiibK Bhattachariee ~ | UK. | SSE/W/ST DkN/Mahgaon'-..-i».w. ~
125 | shriRB. Majumder . |"SSE/W/Sr.DEN/IMG- '
26" Shri Golok Das |- SSE/W/GM(CON) -
27| Shri Dilip Kumar l)ha| ”SSF:/W/GM(CC)N)!ji
28 | Shri Biswaijit Roy : ' SSE/W/APD]
.29 | Shri Arup Chaknborty - B SSE/7RTI/APDJ
30 | Shri 7.C. Thakuria - <SSE/ST. DEN/Mahgaon

{731, I Shii Krishnendu Bhaitacharee | UR | SSE/Works/APD)
7 o4 327 Shik Bayan | g8t fsr.OEnMalgio

33| ShriS.K. Baishya | "SC > I'SSE/GM(CON) -
5 b~ 34| Shri A.K. blngh\/ ' SC - | SSE/Dy. Ct/Blldgo-,
H’ 35 | Smt. S. Khan : | SSE/DRG/RCE [Maliga
#7136 | Shil K.C. Ray. ) _SSE/DRG/APDJ

37 | Shti N, Das
bt fwhrl‘; Naw .-

9 " Shri D.C.Raha o Sr. DA/P(T/Mahguo ’
U shi KL L.hukmbonty L SSE/BKJ/NJP/[)y,.Ct/BL/MLL:

/ ' | . SRR 'Contd....Page(Z)
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AL Shrip K, Routh T ) TR ,..,.‘5-‘>f/Vl’/(-"M C ON) .
A2 Shii RS, Bnattacharjcc ' UR | S5E/Works/LMG o
43 | Shri R.C. Paul I Uj_(,_,__.....,.‘ ‘ ~_L../\{\/()I Kes/ AT 'DJ R
5441 Shii PK. Das e YR L
A5 1 Shii B.C Goswomi o UR
2/%47.46_ | Shil UK. Shome o UR S
[~ |..47 | Shri B.C. Hazarika _ SC_~ _SE/DRC/GM(CON)
148 [ Shri C.B. Kumar UR 1. SE/P Way/KIR
45| 5lni Jayantd Chdkldborly UR | .SE/DRG/PCE/Maligaon _
|50 [ Shri P. Bhaita UR SE/DRG/RNY
B S| Shri Arui Kumar Sonowal -ST .| .SSE/Bridge/Dy.CE/BL/MLG
/y 52 | Shil S. Swargiaiy v~ ST. 7 .| SSE/TM/PCE/Maligaon e
o le 53 Shri VLK, (,hou_ahmy\/ SC ~ | SSE/P.Way/KIR '
~ L5 | ShriMK Tha ) Ufjw” | SSE/P. Way/KIR e
55 .| Shri Chinmoy Dey . UR SSE/W/GM(CON) 3
56 | Sihri Parikshit Deka UR ] .aSL/W/)’EN/HZW/(Vlahgaon _
57 | Shri Sarbeswar Kumar - “UR SSE/Works/RNY . o
¢/ut 58 | chri P Remano Rao - 1 UR SSE/Works/GM(CON)
/ 59 | Shiri G.P. Sharnia UR SSE/Works/KIR
.60 Shri Subrata. Roy Choudhury _UR |. SSE/Works/APD]
.61 _| Shri Pakesh Nath Khare UR 3 S‘%F/Work MG )
5”/,;/3 62 _ 1 Shii B.G. Basak v~ o UR | SSE/Works/KIR
/ 63 | Shri Bhupal Ch. Nandy\/ UR SSL/Wotkq/CM((,UN)
“S701yq 64 | Shri Nirmal Kanti Dey. " UR SSE/Works/GM(CON) - .
"// .65 | Shri Dilip Kumar Roy A sC .. Su[/WOIkS/GM(CON)A;‘
.66 | Shri Dlmbeswar Hazallka -1 _SSE/Works/GM(CON)
54 67 Shri L.C. Boro ST -~ |.SSE/Works/GM(CON) "
68 | ShriP.R. Deb UR . SSE/Works/GM(CON)
@ Jitf 69 _.Shri Pradip Sarkar UR SS[/WOHG/(:M(CON)
O Vi A 70. | Shri Nirmalva Sarma UR . | SSE/W/Dy.CE/BL/MLG-
(5}/ 71 | Shri Sandip Kr..Sinha sC 7 SSE/Works/GM({CON)
72 | -Shri Dulal Chandra Saha ' SC - |'55E/Works/GM{CON)
10 } %4 73| Shri Sudhanashu Sekhar v UR .| SSE/P.Way/APD] o
i (1. 74 | Shri Dipak Kumar Sarma ~~ . UR L SSE/W/Sr.DEN/Maligaon
275 | ST Sutradhar v T TSC T T SSE fworks LG, T
7 (1476 | shri, Munindra Kaiita " _UR T 1SSE/P.Way/PCEIMLG
! [ 4 77 1 Shri Rana Pratap Gogoi UR SSE/R.Way/LMG
?bl.,- 2} 78 | Shri Pijush Ghosh. gy UR . SSE/TM/Maligaon -
79 Shi N Singh TS . | SE/P.Way/LMG__
(5 /%A B0 | Shri Ashok Kumar ~pdae CUR PSSP Way RNy, T
, 25T 0 Ghii JuAT"‘thdnﬂ n\ﬂmv M% UR JGL/P WL:Y/KIR .. L.
(G 7827 Sher Bipul Kumar Das SC/ o}-/DR(‘/}’L&/Mallgaqn ————
) 26483 _'_Csmt Iahanara Requm p(\g LUR SE/DRGIPCE Maligaon
’7'/ Pl et | ehi €3, Ao urT SL/Dcqun[CJM((.ON)
B3 [.2mt NlzaraBoraSalkia | UR | SE/DRG/GM(CON)
86 i Shri R.K. Sarma ‘ - UR SE/DRG/GM(CON) -
87 |Smt. Dipali Gohain’ LR SE/DRG/GM{CONYMLG
— - (gD ‘ Contd... (3)
AVTES



> - 2 ey P "*r": 5

ST UETEING, SWEERTT -

Contral Administrasive Tribunai N
» .

-

20 APR 2009
wt\:amé‘\‘ RIS

(3) suwahati Bench
3 . Shri PP, Fhr)urlhmy T_-_» “UR SF/*DRG[P(‘E/Mahga(—)n _
.Shri K. Halder SC 7 | SSE/TM/PCE/Msligacn o
)| Shit l’mbo(lh L& UR | SsE/TM/Maligaon B
. shri Jaldzep Basv" SC - | SSE/TM/Maligaon '
Shri A.R. Bhowmick A UR SSE/TM/PCE/Maligoan -
__’_S?ni T.K, Baishya SC 7 | SE/DRG/RNY
] sWas v SC - | SE/P. Way/GM(CON)
| Shri Shyamal Mitra UR SSE/P.Way/KIR
ok | Shri M.K. Paul UR | SSE/P.Way/LMG )
P97 TSN, Prasad T R S by MG
A 98 | Ghri Pmloy Dutta ) UR SSE/P.Way/APDI ‘
/3; v S8 ) ShriHari Singh~— SC’ | SSE/P,Way/RNY ' K
SO SN Aan kU Sy
71101 ) Shid 8 Routh ""3*/P.W-‘Y/Kl”
102 ) Shri Sandeep Del .| SSE/P.Way/PCE/MLG(S OfCtY)
! i SSL/"W«*)///\PDJ e

SSE/P,Way/APDJ

105 | Shri ST | SSE/PWay/IMG ;T
106 5 UR SSE/P.Way/KIR ™ N
)7 { . R | SSE/P Way/KIR
B . UR SSE/P. Way/l’(.f:/Mallnaon _
109 ]S gehi TUR L SSE/PWay/PCE/Maligaon
/J 110 t Shri Suhash Ranjan e o UR o ESSE/P.Way/KIR
b U}"'"l Shri Amit K.r Bhattachari jer UR | SSE/P.Way/KIR
P2 | ShiBU tashar UR | SSE/P.Way/GM(CON)
T 118 | Shr Pk bdl[lla“__v__m UR_ | SSE/P.Way/TSK o
AL SR Guhe ] UR SSE/P.Way/APD] ~
M5 T8N Dasgupta TR S8 by
A 116 | Smat Sobha Saikia UK SSE/P.Way/TSK
//4' 117 1 Shri Hrishikesh Roy UR" SSE/.P.Way/KIR
118 | Shri P.K. Bora - - UR SSE/ P.Way/LMG
A 119 ) Shri Partha Choudhury UK - SSE/P.Way/APDJ
4 120 | Shri Dipak Gogoi §C.~ SSE/ P.Way/KIR
/1 121 ] Shri Diganta Bhagawati UR SE/ P.Way/LMG —
|. 122 | Shii Bedanta Bikash Borgh UR [ SSE/ PWay/TSK 7
[.123 | Shri Sumit Sukia SC.. | SSE/P. Way/LMG e
/f‘ 124 | Shri ALH. Mazdrbhuyan _UR SE/P.Way/LMG
<7 1125 ' Shri AIT. Laskar UR - SE/Drg./GM(CON)
|_126 | Shri Arun_Chakraborty UR SSE/W/LMG

\
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' ' _ - Office of the .
e _ .« -+ 7. General Manager (P),
%ﬂ%ﬁa?éen::h J R Mahgaon, Guwahati --11
NoE7254/17-PL.XII (0) . - R Dated 16, 02 2009

To '
General Manager/Constructlon/MLG

- PCE, CTE, CBE, CGE, CPDE, CE/TP & CSO/MLG

DRMs & DRM(P)s/KIR, LMG, RNY, APD] & TSK.

_'CWM/NBOS, .Dy.CSO/Engg, Dy.CVO/Engg, Dy.CE/CON/MLG, IPZ, SCL & GLPT: Dy.CE/Br.
Line/MiG, Sr. DEN/GHY, MLG, APD], RNY, LMG, TSK & LMG; WM/EWS/BNGN; Secy. to |

PuL/l'/iLG SPC/cngg, AEN/BPRD, NBQ, SGUJ, NJP, MLDT, RNY, REFAIN, BPB.
Sub: Selection for the post of AEN (Group-‘B) against 70% vacancies.

Ref: This office letters of even number dated 10 11.2008, 26 11. 2008 .
& 18. 12 2008. - :

o 'Ihe following candidates  under your control have quallﬂed in the ‘written
examlnat:on of above mentioned selection held on 24 01 2009 & 01 02.2609: -

(Contd 2) '_

SN | NAME & DESIGNATION OF THE CANDIDATES .,
.. | $/SHRI p('q ~
1 - | ANJAN ROY BHOWMICK, SSE/TM/KYQ _ - @ K
2 -] HRISHIKESH RAI, SSE/P.WAY/KNE ol ’ 24
3| JAIDEEP DAS (SC), SSE/TM/MLG ' T '~m
4 | DIPAK CH. SARMA, SSE/W/NAMBART .~ - N a9
5 | BISAANATH DASQUPTA, SEE/DWAY /1 MG (B) X 7
16 T AMINI WaCeAr (i seRau iR WAYINGE T X l"‘“ G w_«---é
.7 _| SMT. IAHANARS BEGUM, SE/DRG/TMC .t—ﬂf_s
[8__| MIHIR KUMAR PAL, SSE/P.WAY/USF-TT/LMG X 3e—Ftl=t
9 | HARI SINGH (88), SSE/P.WAY/E/NLP T PR~ 18 I
10 | PRADIP BHATTACHARIEE, SSE/P.WAY/S/NIP _ X 73
11 | SUHASH RANIAN DER, SSE/P.WAY/CNL & IR X s
|.12_| PRADIP KUMAR BISWAS (58), SE/P. WAYIOON]KIR T '
‘13 | PRALOY DUTTA, SSE /. WAY /FLK . K
14 | PRODIP KR. SARMAH, SSE/P.WAY/FNT K
115 | MUNINDRA KALITA, SSE/P.WAY/OMS/HO T
16 | SOBHA SAIKIA, SSE/P.WAY/NAMRUP 3 .
-[17_| JAMALUDDIN KHAN, SSE/P.WAY/OMLF . —-Af>
[18 | MD. BAKRTARUDBIN LASKAR, SSE/P WAv/coaa/sca. Y
19 | SUMIT SUKLA (5B), SSE/P.WAY/DIPHU N
- 120 | FYIUSH GHOSH, SSE/ T MLG L ,—.a%%ﬁh
|21 | DEEPGK GUSTI, Bif/ POWAY  IKG . P
22 | SUDHANSHU SEKHAR, SSE/PIWAY [NBO R
123 | ASHGK KUMAR, SSE/SPL/RNY ' -—:—frb/
{24 | NIRMAL KANTE DE, SVE ENGG/MLE A



<« M" g'rjxo\‘

r ' Lé.;, = 5\
: - | = S«
SN | NAME & DESIGNATION OF THE CANDIDATES | ] | 22 _
S/SHRI - . -
25 | BHUPAL CH. NANDI, SSEIW[CONINCB B >l .
26 | JOGENDRA NATH DAIMARY (S7), SSE/P.WAY/CON X :
[27 | VINOD KR. CHAUDHARY (5£), SAFETY. COUN.IPWIKIR e
28 | BAIDYANATH DAS (509, SSE/W/TKG Vi ;7_“
79 | SONATON SWARGIARY (6%), SSE/TM/MLG - S UFTRTE 3‘}
30 TL. C. BORO (5F), 6SE/W/C/IPZ ‘ R \(,e.nwu Adminlstraties Trinur
31 | BENU GOPAL BASAK, SSE/W/DRG/KIR =
72 | ANUP ¥R, SINGH (56), SSE/DRG/DY.CE/BR. LINE 1 2 0 APR 2009
133 [P, RAMANA RAQ SSE/W/CON/NCE _ 2. 55
134 KIRANDIB BAYAN, SSE/DRG/Sit. DEN) MiG T reTet s
135 | KULWANTH KUMAR LAKRA (88, SE/PWAY/APDS - oK ’E,wahat. Bench
36 | SMT. SEEMA KHAN &%), SSE/PLG. S
37 | NIRMALYA SHARMA, SSE/W/BR. LINE N>
{ 38 | RANA PRATAP GOGOI, SSE/P.WAY/GHY >K
39 | SHYAMAL GHOSH, SSE/BRIDGE/NJP .
40 | TAPASH SUTRADHAR &5), SSE/W/CPK IR
41 | ARUJ KR. SONOWAL (8}, 5SE/BRIDGE/MLG X
< . 142 ' PARTHA CHOUDHURI, SSE/P.WAY /NMX 2K
S 43 | UTYAM KUMAR SCM, SSE/W/NJP e
SRS 44 | K. NAMBI ALWAN, SSE/P.WAY/BPRD X
>‘ﬁ’9 \6»% : Candidates concemed should be:directed to their r&spectwe Medical Authorities to

;& \<< obtain Physical fitness certificates to hold the Croup~‘B' post of AEH in Safety Category in
X the standard proforma (enc!osed) before they appear in the viva-voce test. The Controiling

\‘ ‘-{wuu‘- a owil WSS ragquastnd ta send the denas Tmantal DAR clozrance in the eps "":"A

. %\r, f prescrived format along wih the Physical {fness cerdiicate to tne undersigned oi W0
X % > ., Dy. CPO(Gaz) latest by 20.02.2009 positiveiy. The date of viva-voce test has been fixed on
€ 26.02.2009 in PCE's chamber.

™,

Candidates concemed should be advised to keep theméelves in readiness to appear
in the viva-voce test to be held on 26.02.2009.

- Please acknowledge receipt.

’ DA: As above. “Tb\0
S _ . (S.P. Sengupta)
g L ‘ L APO(Gaz.) -
N ' ' ' - for General Manager (P)

Copy forwarded for information and necessary action to: -

PS to P( E/MLG He.is requested to coliect the ACRs of last 05 years (i.e. from the period

eiding 1022004 9o 210201000 of tha gtatf enncemed. to enabie this office to produce’

the same before the Selection Coramittee at the time of viva-voce iest. The ACKs miay ™
- please be send to the undersigned iatest by. 20.02.2009." ,S°

eneral Mana er (P)

o 3 for
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The following promotion, transfer and postmg orders are issued with |mmed|ate
effect: -

(1) Shri Ravi Amrohi, Sr.DEN(C)/TSK, is transferred and posted as Dy CE/Bridge/MLG
by utilizing the JAG post of Sr.DEN/II/TSK. )

(2) Shri K. Narah, Sr. DEN/II/TSK is transferred and posted as Sr.DEN(C)/TSK vice
Shri Ravi Amrohi, Item- 1 above.

(3) Shri B. K. Poddar, Dy. CE/BD/MLG, is posted as Dy CE/G/MLG by utnhznng the
vacant JAG post of Sr.DEN/IV/LMG.

(4) Shri Pradeep Kumar, Dy.CE/LM/MLG, is posted as Dy.CE(Works Development)/
M/LG by utilizing the JAG post of Dy.CE/LM/MLG.

(5 Ms. Ruth T. Changsan, Sr.DEN/IV/LMG, is transferred and posted as
Dy.CE/BD/MLG vice Shri B.K.Poddar (Item-3 above). :

(6) Shri S. S. Khongrymmai, Sr.DEN/III/LMG, is transferred and posted as
Sr.DEN/III/APD] by utilizing the post of Sr.DEN/III/LMG.

(7) Shri T. R: Barbhuyan, Sr. DEN/II/LMG is posted as Sr. DEN/G/LMG by utlhzmg the
existing post of Sr. DEN/II/LMG.

\(8) Shri D. Bhattacharjee, Sr. ADEN/I/BPB is transferred and posted as DEN/III/LMG
by utilizing the post of Sr. ADEN/I/BPB.

(9) Shri P. K. Das, Sr.ADEN/NBQ is transferred & posted as XEN/SD/MLG vice
Shri S. Bandyopadhyay, superannuated on 31/3/09.

(10) shri S. C. Barman, XEN/Br/L/APD]J, is posted as DEN/II/APD]J vice Shri S. George.
(11)  Shri S. George, DEN/II/APD], ié posted as SEN/ZRTI/APD] vice Shri B.' Paul.

(12 Snii B. Paui, S:N/“’TRI/APDJ is transferred and posted as XEN/BD/MLG by
utilizing the post of DEN/III/KIR.

(13)  Shri P. K. Singh, DEN/III/APD), is transferred and posted as XEN/Bridge/L/APD3
vice Shri S.C. Barman (item No. 10 above).

(14)  Shri Gurjit Slngh XEN/TMC/MLG, is transferred and posted as DEN/II/T SK, by
utilizing the vacant post of XEN/LM/MLG.

(15)  Shri T. K. Biswas, Sr.ADEN/MLDT, is transferred and posted as DEN/II/LMG, by
utilizing the Senior Scale post of Sr.ADEN/MLDT.

(16) Shri T. K. Bhowmlck, ADEN/I/MLG, who has been empanelled for promotidn to
Senior Scale on ad hoc basis, is promoted to Senior Scale and transferred & posted as
DEN/IV/LMG, by utilizing the vacant post of DEN/Track/TSK.

VR A“‘T@g

ADVOCATE

(Contd...2)
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(17) Shri T. N. Singh, AXEN/TMC-1II/MLG, is posted as AXEN/PIanning/II/M'LG vice
Shri S. S. Das, promoted to Sr. Scale (Item-19 below).

(18) Shri T. Nanda, ADEN/GLPT, who has been empanelled for promotion to Senior
Scale on ad hoc basis, is promoted to Senior ‘Scale and transferred & posted as
XEN/TMC/MLG vice Shri Gurjit Singh (Item-14 above).

(19) Shri S. S. Das, AXEN/PL-II/MLG, who has been empanelled for'promotion to
Senior Scale on ad hoc basis, is promoted to Senior Scale and transferred & posted as
DEN/G/KIR by utilizing the post of DEN/Track/KIR. 4

(20) Shri S. S Sarkar,  ADEN/W/GHY, who has been empanelled for promotion to
Senior Scale on ad hoc basis, is promoted to Senior Scale'and transferred & posted as
XEN/TD/MLG against an existing vacancy. ’ »

(21)  Shri J. Kumar, ADEN/II/KIR, who has been empanelled for promotion to Senior
Scale on ad hoc basis, is promoted to Sr. Scale and transferred & posted as DEN/G/RNY,
utilizing the post of Sr.ADEN/BPRD. '

(22)  Shri Nripendra Bhatta, AXEN/Con, who has been empanelied for promotion to
Senior Scale on ad hoc basis, is promoted to Sr. Scale and posted in Construction
Organisation. :

(23) Shri S. R. Basak, AXEN/Br.Design-II/MLG, is transferred and posted as
ADEN/Purnea by utilizing the post of ADEN/SpI-II/RNY.

(24)  Shri A. A. Deka, AXEN/ROB/MLG, is transferred and posted as ADEN/G/TSK by '
utilizing the existing post of AXEN/ROB/MLG. , ’

(25) Shri K. Senlaskar, ADEN/DBRT, is transferred and posted as AXEN/CS-
Inspection/I/MLG vice shri N. K. Goswami. :

(26) Shri Bhaskar Das, ADEN/II/BPB, is transferred 2nd posted as ADEN/AgartaIé by
utilizing the post of ADEN/T rack/TSK. S

(27) shri’ Gunindra Choudhury, ADEN/SpI/LMG is posted as ADEN/II/LMG vice
Shri R. C. Verma.

(28) Shri R. C. Verma, ADEN/II/LMG is transferred and posted. as ADEN/11/BPB vice
Shri Bhaskar Das (Item No. 26 above).

\
(29) Mrs. J. Hazarika, ADEN/Track/TSK, is transferred and posted as ADEN/DBRT vice
Shri K. Senlaskar (Item 25 above).

(30) Shri Apurba Bandyopadhyay, ADEN/NLP, is transferred and posted' as
AWM/EWS/BNGN by utilizing the post of ADEN/Spl/LMG. '

(31) Shri N. K. Goswami, AXEN/CS-Inspection/I/MLG, is transferred and posted as
ADEN/W/GHY vice Shri S. S. Sarkar (Item No. 20 above). o -

(Contd...3)
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(32)  Shri B. N. Das, SSE(W)/TKG, who has been empanelled for promotion to Group

‘B’ service as AEN against 70% vacancies, is promoted as AEN and transferred & posted
as ADEN/II/KIR vice Shri J. Kumar, promoted to Sr. Scale (Ttem-21 above).

(33). Shri Kiranjibzg/wan, SSE/Drg/Sr.DEN/MLG's office, who has béen empanelled for
promotion to Gr. ‘B’ service as AEN against 70% vacancies, is promoted as AEN and
posted in Construction Organisation. ‘

/ .
(34)  Shri Anup Kul%r Singh, SSE/Drg/Dy.CE/Br/Line/MLG, who has been empanelled
for promotion to Gr. ‘B’ service as AEN against 70% vacancies, is promioted as AEN and
posted in Construction Organisation.

>
(35)  Shri Sonaton Swargiary, SSE/TM/MLG, who has been empanelled for promotion

to Gr. 'B’ service as AEN against 70% vacancies, is promoted as AEN and posted as

AXEN/TMC/I11/Maligaon vice Shri T.N.Singh (Item No. 17 above).

(36) Shri Vinod Kumar%howdhury, Safety Counsellor/P.Way/KIR, who has been

empanelled for promotion to Gr. ‘B’ service as AEN against 70% vacancies, is promoted

as AEN and posted in Construction Organisation.

(37) Shri Benu Gopé{Basak, SSE/W/Drg/KIR, who has been empanelled for promotion
to Gr. ‘B’ service as AEN against 70% vacancies, is promoted as AEN and posted in
Construction Organisation. _

el . '
(38)  Shri Bhupal Chandra Nﬁai, SSE/Works/Con/NCB, who has been empanelled for -

promotion to Gr. ‘B’ service as AEN_against 70% vacancies, is promoted as AEN and
posted in Construction Organisation. ‘

= '
(39) Shri Nirmal Kanti Dey, CVI/Engg/MLG, who has been empanelled for promotion
to Gr. ‘B’ service as AEN against 70% vacancies, is promoted as AEN and posted as
ADEN/NLP vice Shri Apurba Bandyopadhyay (Item No. 30 above).

(40)  Shri Nirmalaya Sarma, SSE/W/Dy.CE/Br/Line/MLG, who has been empanelled for
promotion to Gr. ‘B’ service as AEN against 70% vacancies, is promoted as AEN and
posted in Construction Organisation. ‘ - ' '

(41) Shri SudhangshuL'Sekhar, SSE/P.Way/NBQ, who has been empanelied for.

promotion to Gr. ‘B’ service as AEN against 70% vacancies, is promoted as AEN and

posted as ADEN/GLPT vice Shri T. Nanda, promoted to Sr. Scale and transferred vide _

Item No. 18 above,

(42) Shri Dipak Chandra Sarma, SSE/W/Nambari, who has been empanelled for
promotion to Gr. ‘B’ service as AEN-against 70% vacancies, is promoted as AEN and
posted as ADEN/NBQ vice Shri P.K.Das, transferred vide Item No. 7 above, by utilizing
the post of AXEN/G/MLG. )

(43)  Shri Tapash Su'tra{ar, SSE/Works/CPK, who has been empanelled for promotion

to Gr. 'B’ service as AEN against 70% vacancies, is promoted as AEN and posted as

ADEN/I/MLG vice Shri T.K.Bhowmick, promoted to Senior Scale and transferred vide
Item-16 above. ' ‘

(Contd...4)
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(44)  Shri Munindra Kalita, SSE/P.Way/OMS/HQ, who has~been  empanelled for
promotion to Gr. ‘B’ service as AEN against 70% vacancies, is promoted as AEN and
posted in Construction Organisation. '

(45)  shri Jaideep Das, SSE/TM/Maligaon, who has. been empanelled for promotion to
Gr. 'B’ service as AEN .against 70% vacancies, is promoted as AEN.and posted as
AXEN/TMC Depot/NJP by utilizing the post of AXEN/TMC/NJP.

(46) - Shri Pradip KumaZrBiswas, SE/P.Way/Con/KIR, who has ‘been empanelled for
promotion to Gr. ‘B’ service as AEN against 70% vacancies, is promoted as AEN and
posted in Construction Organisation.

. » _ _ ,

- (47)  Shri Hari Singh,LESE/P.Way/East/NLP, who has been empanelled for promotion
to Gr. 'B’ service as AEN_against 70% vacancies, is promoted as AEN and posted as
ADEN/1/BPG vice Shri D. Bhattacharjee (Item-8 above), utilizing the existing vacancy.

(48)  Shri Sumit Sukla, SSE/P.Way/Diphu, who has been empanelled for promotion to
Gr. "B’ service as AEN-against 70% vacancies, is promoted as AEN and posted as
ADEN/MLDT against the existing vacancy, vice Shri T. K. Biswas (Item-15 above).

(R;t%%qeﬁ

Dy. Chief Personnel Officer (Gaz.)
for General Manager (P)

No. E/283/31/Pt./XIX (0)-1 Maligaon, dated: 09.04.2009

This issués'with the approval of General Manager.

Copy forwarded for information and necessary action to: -

GM/CON

All PHODs, CHODs & HODs/N. F. Railway.

All DRMs & ADRMs/N. F. Railway

All DRM(P)s/N.F. Railway. :

All Sr.DFM & DFMs/N. F. Railway.

. . All Sr. DEN(Co-ord)s/N. F. Railway.

FA&CAQ/EGA & P.F./Maligaon. .

Dy.CPO/HQ, Dy.CPO/RRC, Dy.CPO/CON & SPO/Engg/MLG. ‘ :
. Dy. Secy. and Secy. to G.M, ASY to GM & AGM, PPS to GM & GM(Con)/Maligaon.
10. OS/EOQ Bill. P. Branch. . ' '

11. GS/NFROA, NFRPOA, NFRMU & NFREU.

12. Officers concerned. _ . w \
' (
- _ ' (P. ingh)

Dy. Chief Personnel Officer (Gaz.)
for General Manager Py
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N.F. Railway

Office of the
General Manager (P)
Maligaon, Guwahati-11
Dated:22.03.2007
No.E/254/17-Pt.XII(0)
To,
The General Manager (Construction)/Maligaon;
CE(Co-Ordn.), CE{(CON), CTE, CBE, CPDE, CGE/Maligaon;
DRM(P)s/KIR, APDJ, RNY, IMG & TSK; Dy.CVO(Engg.)/Maligaon,
Dy.CE/Br.Line/Maligaon, Sr.DENs/KIR, APDJ, 'RNY, IMG & . TSK;
Dy.CE(CON)/Maligaon, JPZ, SCL & Goalpara; WM/EWS/BNGN,
XEN/FCW/Maligaon, ‘ ‘
Principal/ZRTI/APDJ, Secy. to Pr.CE/Maligaon, AENs/MLDT, NJP,
SGUJ, NBQ, BPRD, RNY, RPAN, BPB & APO/Engg./Maligaon.

Sub:~ Selection for the post of'AEN/Group—‘B’ against 70%

vacancies. o

It has been decided with the approval of Competent
Authority to hold a selection for forming a panel of 22 persons
of AEN/Group-'B’ against 70% vacancies. The communities break-
up of AEN/Group- ‘B’ against 70% vacancies is as under:-

1) UR= 10
2) SC= 09
3) ST= 03
Total= 22 :
2. The selection will be based on candidates’ performance

both in written examination as well as viva-voce test. The
candidates, 'who qualify in the written examination and
thereafter Medical examination will only be eligible for the
viva-voce test. As per extant instruction of the Railway Board,
the placement of the candidates in the panel will be based on

their performance in written examination/Viva-voce test &

Record of service.

3.  The cut-off date of eligibility on the length of required |

years of non-fortuitous services of the supervisory staff of
Civil Engineering Department 1is as on 01.03.2007 for 70%
selection & corresponding 30% LDCE. o

4. The written examination will consist of only one paper on
the subjects as per, total & qualifying marks as indicated
below: - :

SUBJECT MAXIMUM MARRKS QUALIFYING MARKS

Professional subject, 150 90
Establishment, Financial ‘
Rules & Rajbhasha

5. It may be notified that the question paper will be bi-
lingual, i.e., English & Hindi. It will be the candidates'’
choice to write in any one of the these languages.

= @3~ ANNEXURE-- 5
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6. The Controlling officers should notify=this-widely=a
the staff of Civil Engineering department (taking clear
acknowledgement from the staff in the enclosed Annexure-‘A’)
and obtain their written Willingness/Unwillingness individually
in the prescribed proforma (enclosed as Annexure-‘B’) and send
the same to the undersigned, so as to reach this office on or
before (27.04.2007) without fail. If no option is received from
the staff of the Main list within the target date. It will be
presumed that he/she 1is unwilling to appear in the above

‘selection and in that case, willing staff from the Stand-by
list will be given chance. The candidates mentioned in the

Stand-by list should also be advised to express their written
willingness or wunwillingness. The willingness/unwillingness
options submitted by all the staff of the Main list and the
Stand-by list within the target date; should be sent in a bunch
with a forwarding letter to this office, certifying that no
other options received by the controlling officers are left
behind at their end. No options should be sent to this office
in a piece-meal manner. Options received and forwarded to this

office after the target date will not be entertained under any

circumstances. While the application is forwarded, correctness
of service particulars should be ensured from Service Record.

7. In case, any representation is received from any staff
against the integrated seniority position shown in the 1list
vide Annexure-‘A’ or any other particulars shown therein, all
such representations should be forwarded to the cadre
controlling officer, 1i.e., APO/Engg/Maligaon directly in a

bunch certifying the correct service particulars/record of the:

staff, as the case may be. No representation against the
integrated seniority position will be entertained at a later
date. '

8. Since 12 (09 SC & 08 ST) posts are remarked for SC/ST

communities, a pre-selection coaching for SC/ST candidates will

have to be conducted and to be arranged by the department
concerned for a period of 3/4 weeks, the same being mandatory
as against reserved vacancies. : -

S. A copy of syllabus 1is enclosed as Annexure-'‘C’ for wide
circulation amongst the staff concerned. '

10. The willing staff (whoever submits willingness within the
target date) should be advised to keep themselves in readiness
to appear in the written examination at short notice. However,
a formal letter in regard to the date of Written Examination

- Will be issued from this office, after finalizing the list of

eligible/willing staff.
Please acknowledge receipt.

DA: 1) Proforma (Annexure-‘B’)
'2) Syllabus (Annexure-‘C’) . B .

: sd/- Illegible

(S.P. Sengupta)

’ | | o . Apo/caz
A '\T@S“; o For GENERAL» MANAGER (P)
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NCoE/254/17=pt,XII(0)

TO,

The Genezral Manager{(Con)/Maligacit

ANNEXURE--'4
10,

N
Office of the

Genexal Manager(p)

Maligaon, Guwahati=-11

Doted $23-10-2007,

Sub :- selection £or the Post of AEN{Group ~-'B') against 70%
vacancies, . ’

Ref

This office notification of even number deted 22.03,2007.

~The following caondidetes have gualified
exomination of above mentioned la
13«10=-2007, '

selectioc

in the written

n held on 29-09«07 ond

sl, Nome of the condidates

Desionation & stoation

01,
02,

.03.

040.

05.
06.

07.

08,

09.
10;
1li.
12
13.

14,

154

16.

17.

18.
19,

20,

shxri

shxi
smt

shri
Shri
sh::i
shri
Sh&i

shri

Khokan chandra Roy (SC)

Munindra Kalita

pradip Kuma 1T DA s (SC)

Gayatri Banik

“Gunindéra cChoudhury

s.K. Achaxrjee

Bhagawati

C.M.Roy (SC)

Umesh Kumaox

o8

Gbllapudi Kaliprasa
Pijush Ghosh

Rana Pratap Gogol
Rrmesch Ch. Mandal‘SC)_

Dipak Degtidarx.

i gwopan Mitra.

surendra Nath Brahma (ST)
vizxr Bhan(sc)b

Kinkaxr DQS(SC)

achck Kumar

Jaydeb Mandal

ATTESTED

ADVOCATB

SSE/P.Way/0MS/PCE/Maligaon
SSE/W/MJIBT

SE/Drg/Dy.CE(BS.LineXwal1gaon

SSE/Drg/Sr. BEN/Maligaon
SSE/P.wWey/CGON

SSE/Works/CON/FGS

'_Inst:ucto:/ZRTi/ABDJ

SSE(W)/CON / KIR

‘sSE(con)/works/NEp

SSE/WORK 5/ Dangtol
SSE/TN/Maligaon
SSE/Po way/GHY

SSE/works/CON/RGT

SSE/P.w2y/0ld Malda

SSE/W/CON/NJP
SSE/P < Way/HQ
SSE/P . Wey/MTS/RNY
SSE/DRG/LMB
SSE/P . Wy /RNY

SSE/W/CON| SCL

CoNtees 2/P
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21. shri Dhani Rom Kakati SSE/ W/ CGON
22, shri Pranjal cogoi SSE(W)/Cs/Maligacn
23, shxi surendra Chhncnu saikia SSE/W(C)/DBRT
24, shri Bnupg“ Chendra Nandi SSE/ (W) /CON/NCB
25, shri Birendra Nath Das (SC) SE(CON[Design/Muligaon
26, shxi Hemanta Kumor DAS(SC) SE/DRG/DY +CE/B¥.Line/Mnli
27. shri Birendra Nath Roy (sC) SSE/DRG/APDJ
28, Mrs Jahanara Begum SE/DRG/PCE/Ma1igoon
29,  shri ashck Chakrabarkti SSE/Works/FLK.
You are therefory requescted to spare all the  above mentioned
staef under your control to the *eup€Cuﬁve Rollway Medical
Authorities for Medical E%un1nﬂtlon and to obtalned Phy~1 c2l
fitness certifica te in the pre:s c*lbed Lo”net (ettached herewith )
for holding the Group-B, Post in Technical sufety'catego:y of
Civil Enginexrlng Department and same to the undersigned by
12. 11 07 positi
The Departmental DAR Clerance of the candidstes COnce*nea
should 2lso be sand t6 the preseribed fo:mat(enclosed)alOngw1ph
the physical fitness certifi ates on 12.11.07
Candicdates concerned should be advised to keep themselves in
readiness to appenr in the viva-voce test at short notice.
Pleage acknowledge receipt
( P.K.singh )
DY « CPO/GAZ
‘EEYYEKJ For GENERAL MANAGER(P).
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OFFICE ORDER No-02/2008 (Engg.)

The following promotion, transfer and posting orders
are issued with immediate effect:- ‘

1. Shri Ram Samuj, AXEN/CON, on being empanelled for
promotion to Sr. Scale on ad-hoc basis promoted to Sr.
Scale (ad-hoc) as XEN and posted in Construction

Organization under GM/CON/MLG.

2. Shri S. Sengupta, AXEN/CON, on being empanelled for
promotion to Sr. Scale on ad-hoc basis promoted to Sr.
Scale (ad-hoc) as XEN and posted in Construction
Organization under GM/CON/MLG. :

3. Shri A.K. Sharma, BAXEN/CON, on being empanelled for
promotion to Sr. Scale on ad-hoc basis promoted to Sr.
Scale (ad~hoc) as XEN and posted 1in Construction
Organization under GM/CON/MLG. ' '

4. Shri Ajoy Majumder, AXEN/CON, on being empanelled for
promotion to Sr. Scale on ad-hoc basis promoted to Sr.
Scale (ad-hoc) as XEN and posted as XEN/Br./Spl-I11I/MLG
against existing vacancy. '

5. shri  Ashok  Chakraborty, SSE (W) /FLK, on being
empanelled for promotion to Group-B service as AEN against
70% vacancies, is promoted as AEN and posted as ADEN/RNY
vice Shri Utpal Talukder. . : ’

6. Shri Utpal Talukder, ADEN/RNY, on being relieved, is
transferred and posted as ADEN/BPRD vice Shri Brijesh
Galav.

7. Shri Brijech Galav, Sr. ADEN/BPRD, on being relieved
is transferred and posted as DEN-I/TSK, vide Shri Ram
Ratan. '

8. Shri Ram Ratan, DEN-I/TSK is transferred and posted
as XEN/Br./Spl/MLG against an existing vacancy.

9. Shri Sekhar Krishna Acharjee, SSE (P.Way) /CGON, on
being empanelled for promotion to Group-B service as AEN
against 70% vacancies, is promoted as AEN and posted as
ADEN/FKM. at NBQ vice Shri T. Nanda, who is already under
order of transfer to GLPT. ’

10. Shri Dipak Dastidar, SSE(P.Way)/OMLF, on being

empanelled for promotion to Group-B service as AEN against

70% vacancies, is promoted as AEN and posted  as

ADEN/BG/KNE vice Shri Sujit Kumar Paul.

ATTESTED

Q"
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11. Shri Sujit Kumar Paul, 'ADEN/BG/KNE, on being
relieved, is transferred and posted in Construction
Organization under GM/CON/MLG.

12. Shri Swapan Mitra, SSE (W) /Con/NJP, on being
empanelled for promotlon to Group-B service as AEN against
70% vacancies, 1is promoted as AEN and posted in
Construction Organization under GM/CON/MLG.

13. Smt. Gayatri Banik, SE(Drg.)/Dy.CE/BR./Line/MLG’s
office, on being empanelled for promotion to Group-B
service as AEN against 70% vacancies, 1s promoted as AEN
and posted as AXEN/Br./Design-I/MLG by utilizing the
vacant permanent post of ABE/HQ/MLG.

14. Shri Gunindra Choudhury, SSE(Drg.)Sr.DEN (C)/MLG’Ss
office, on being empanelled for promotion to Group-B
service as AEN against 70% vacancies, is promoted as AEN
and posted as ABE/East/MLG by utilizing the vacant
permanent post of AEN/G/MLG. :

15. Shri Joydeb Mandal, SSE(W)/CON, on being empanelled
for promotion to Group-B service as AEN against 70%
vacancies, is promoted as AEN and posted in Construction
Organization under GM/CON/MLG. :

16. Shri Dhani Ram Kakoti, SSE (W) /CGON, on -being
empanelled for promotion to Group-B service as AEN against
70% vacancies, 1is promoted as AEN and posted in
Construction Organization under GM/CON/MLG.

17. Shri Suren Chandra Saikia, SSE(W)/Con/DBRT, on being
empanelled for promotion to Group-B service as AEN against
70% vacancies, is promoted as AEN and posted in
Construction Organization under GM/CON/MLG.

18. Shri Umesh Kumar, SSE(Works)/CON, on being empanelled
for promotion to Group-B service as AEN against 70%
vacancies, 1is promoted as AEN and posted in Constructlon
Organization under GM/CON/MLG.»

19. Shri Ramesh Chandra Mandal, SSE{Works)/CON, on being
empanelled for promotion to Group-B service as AEN against
70% vacancies, is promoted as AEN and posted in
Construction Organization under GM/CON/MLG.

20. Shri Kinkar Das, SSE(Drg.)/LMG, on being empanelled
for promotion to Group-B service as AEN against 70%

vacancies, 1is promoted as AEN and posted as ADEN/III/LMG
against an existing vacancy.
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21. Shri Hemanta Kumar Das, SE (Drqg) /Dy.CE/Br./Line/MLG’s
office on being empanelled for promotion to Group-B
Service as AEN against 70% vacancies is promoted as AEN
and posted as ADEN/HQ/LMG vide shri T.N. Singh
redesignating the post ADEN/Spl/LMG as ADEN/HQ/LMG.

22. Shri T.N. Singh ADEN/Spl/LMG on being relieved being
transferred and posted as AXEN/TMC/III/MLG vide Shri P.S.
Ravindran Supersession of this office order
No.23/2007/ (ENGG) dated 30.05.2007.

23. Shri P.S. Rabindran, AXEN/TMC-III/MLG, is transferred
and posted as AXEN/TS/MLG by utilizing the vacant
workcharged post of AXEN/LR/MLG.

24. Shri Bhagwati Prasad, SSE(Works)/CON, on being
empanelled for promotion to Group-B service as AEN against
70% vacancies, is promoted as AEN and posted in
Construction Organization under GM/CON/MILG.

25. Shri Birendra Nath Das, SE(Desing)/CON, on being
empanelled for promotion to Group-B service as AEN against
70% vacancies, is promoted as AEN and posted in
Construction Organization under GM/CON/MLG.

26. Shri Birendra Nath Roy, SSE(Drg.)/APDJ, on being
empanelled for promotion to Group-B service as AEN against
70% vacancies, is promoted as AEN and posted as
ADEN/Spl/II/RNY by utilizing the vacant workcharged post
of AXEN/CS-III. ‘

27. Shri Nripendra Bhatta, AXEN/CON, is transferred from
Construction Organization and posted in Open Line as
ADEN/MXN vice Shri Rajveer. :

28. Shri Rana Kumar Das, AXEN/CON, 1is transferred from
Construction Organization and posted in Open Line as
ADEN/TSK vice Shri J. Chakraaborty.

29. Shri J. Chakraborty, ADEN/I/TSK, on being relieved,
is transferred and posted as ADEN/Br./Spl/RPAN by
utilizing the vacant newly created workcharged post of
AXEN/CS-1IV. -

30. Shri Rajveer, Sr.ADEN/MXN, is transferred and posted
as DEN/II/KIR against an existing vacancy.

31. Shri Chandra Mohan Ray, SSE (W) /CON, on being
empanelled for promotion to Group-B service as AEN against
70% vacancies, is promoted as AEN and posted in
Construction Organization under GM/CON/MLG.

AYTESTEB
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32. Shri S.R. Basak, AXEN/CON, 1is transferred from
Construction Organization and posted in Open Line as
AXEN/Br./Design-II1/MLG by LNullzlng the vacant permanent
post of ADEN/SGUJ.

This issues with the approval of competent
authorities.

sd/- Illegible
(S.P.Sengupta)
APO/GAZ
For GENERAL MANAGER (P)

No. E/283/31 Pt.-XIX(0) Date:-17.01.08

Copy for information and necessary action to:-

1. GM/CON/MLG.

2. PCE, CPO, CVO, CTE, CBE, CGE, CPDE, CE(TP) , CAO(CON)/MLG.
3. FA&CAOQO/EGA, PF/MLG; FA&CAO/CON/MLG.

4. DRM, DRM (P) , DFM/APDJ, KIR, RNY, LMG, TSK.

5. Sr.DEN/Cord/KIR,APDJ, RNY, LMG, TSK; Dy.CPO/CON/MLG.
6. Dy.CE/Br./Line/MLG; Dy.CPO/HQ; APO/Engg./MLG
7.. DGM & secretary to GM; DGM(G)/MLG; CPRO/MLG.

8. PPS to GM/GM(CON), ASY to AGM, PS to PCE.

9. GS/NFROA, NFRPOA, NFRMU, NFREU/MLG.

10. OS/EO-Bill.

11. Officers concerned.

Sd/- Illegible
(S.P.Sengupta)
APO/GAZ
For GENERAL MANAGER (P)

A TESTED
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N.F.RAILWAY

The following promotion, transfer and posting orders are issued with
immediate effect :- _ .

1. Shri Ram Samuj, AXEN/CON. on being empanelled for promotion to
Sr.Scale on.ad-hoc basis is promoted to Sr.Scale(ad-hoc) as.XEN and
posted in Construction Organisation under GM/CON/MLG. '

2. Sri S.Sengupta, , AXEN/CON, on being empanelled for promotion to
Sr.Scale on ad-hoc basis is promoted to Sr.Scale(ad-hoc) as XEN and
posted in Construction Organisation under GM/CON/MLG. L

3. Shri AK.Sharma, , AXEN/CON, on being empanelled for- promotion to

Sr.Scale on ad-hoc basis is prorioted to_ Sr.Scale(ad-hoc) as XEN and e

L ]

posted in Construction Organisation under GM/CON/MLG. o
4. Shri Ajoy Majumder, AXEN/CON, on being empanelled for promoficn 0 -
Sr.Scale on ad-hoc basis is promoted- to Sr.Scale(ad-hoc) as' XEN and 77
posted as XEN/Br./Spl-II/MLG against existing vacancy. N .
5. Shri Ashok Chakraborty, SSE(W)/FLK, on being empanelied for promaticn

/ - to Group-B service as AEN against 70% vacancies, is promot€d as AEN

and posted as ADEN/RNY vice Shri Utpal Talukder. - - - S

6. Shri Utpal Talukder, ADEN/RNY, on being relieved, -is transferred and
posted as ADEN/BPRD vice Shri Brijesh Galav. ' '

7 Shri Rriiceh Oalay S ANENBPRD an heina ralieved. is transferred and

, KEN/Br/SpliMeG agams: an existing vacancy.
\//9. Shri Sekhar Krishna Acharjee, SSE(P.Way)/CGON, on being empanelled
for promotion to Group-B service as AEN against 70% vacancies, is.
promoted as AEN and posted as ADEN/FKM at NBQ vice Shri T.Nanda,, .
J/ who is already under order of transfer to GLPT. ‘ 1 B
10.Shri  Dipak Dastidar, SSE(P.Way)iOMLF, on being: empanelled for\l)%
promotion to Group-B service as AEN against 70% vacancies, is ' -
“promoted as AEN and posted as ADEN/BG/KNE vice Shri Sujit Kumar
Paul. ‘
11.Shri Sujit Kumar Paul ADEN/BG/KNE, on being relieved, is transferred
and posted in Construction Organisation under GM/CON/MLG.
- 12.8hri Swapan Mitra, SSE(W)/Con/NJP, on being empanelled tor promotion
= ~lo Group-Bsémvice as AEN against 70% vacancies, is promoted as AEN
/ - and posted in Censtruction Organisation under GM/CON/MLG. i
13.Smt.Gayatri Banik, SE(Drg.)/Dy.CE/BR:/Line/MLG's office , on being |
empanelled for promotion to Group-B service as AEN against 70% -
vacancies, is promoted as AEN and nostec! as AXEN/Br./Design-I/MLG by '
utilizing the vacant permanent pos: ofABE/HQ_/MLG. e

-

%
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empanelied for promotion to Group-B service as AEN against 70%
AL vacancies, is sromoted as AEN and posted as ABE/East/MLG by utilizing

b T the vacant permanent post of AEN/G/MLG. ' ‘

: 15.Shri Joydeb Mandal, SSE(W)/CON, on being empanelled for promotion to

Group-B'service as AEN against 7¢

70% vacancies, is promoted as AEN and
posted in Construction organization under GM/CON/MLG.

16.Shri Dhani Ram Kakoti, SSE(V\/)/’CGQ&_ on’ being empanelled for

= ..promotion to Group-B Semice a5 AEN against 70% vacancies. is
", Promoted as AEN and posted in Construction Organization under

¢ \ GM/ICON/MLG.

1\7\.Shri Suren Chandra Saikia, SSE(W)/Con/DBRT._on being empanelied for

\Qromotlon o Group-B™service as "AEN_ against 70% vacancies, - is

N T _,p(‘\c;moted ‘as - AEN and posted in Construction : Organization under

19 i GMICONMLG. o | -

_{.g\ ~63€\°“ 8-Shri Umesn > Kumar, SSE(Works)/CON, on being empanelled for

a{:ﬂé‘(\»\_..,. -7 -promotion o GroUp-B Service as AEN against 70% vacancies, is
~" "7 promoted as AEN and posted in" Construction Organisation under

GM/CON/MLG. .

19.3hri Ramesh Chandra Mandal, SSE(Works)/CON, on being empanelled
fof promotion to Group-B service as AEN against 70% vacancies, is

- bromoted as AEN and posted in Construction Organisation under
GM/CCON/MLG. '

20.8hri Kinkar Das, SSE(Drg.)/LMG, on being empanelled for promotion to
Group-B service as AEN against 70% vacancies. is promoted as AEN.and
posted as ADEN/IILMG against an existing vacancy. :

21.Shri Hemanta Kumar Das, S&(Drg.)/Dy.CE/Br./Line/MLG's office - on

/7 being empanelled for promotion to Group-B service as AEN against 70%

vacancies s oaromntod e

Shr TN Smgh
ADTRHO S
SUPEISESSION <1 i Ollice Uiei .. T .
23.Shri P.S.Ra,\:indran,AXEN/TMC-lIL/I\ALG, is transferred and posted! as

; o AXEN/TS/MLG by utilizing the vacant workcharged  post i of
: o AXEN/LR/MLG, _ ;
il 24.8hri Bhagwati Prasad,SSE(works)/CON. - on being empanelled ‘for
B promotion to Group-B service as AEN against 70% vacancies, is
promoted as AEN and posted in~ Construction Organisation under
GM/CON/MLG. '
. 25.8hri Birendre Nath Das, SE(Desing)/CON, ‘on being empanelled for
% promotion to Group-B service as AEN against 70% vacancies, is
premoted as AEN and posted in Construction organization. under
GM/CON/MLG '

e
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= .. 26. Shri. Birendra Nath Roy, SSE(Drg )/APDJ -on bemg empanelled for -
' promotion - to - Group-B service as AEN: agalnst 70% vacancies, is’
/ promoted as AEN and posted as ADEN/Spl/H/RNY by utllrzrng the vacant .
workcharged post of AXEN/CS-IIl. .
27 Shri: Nripendra  Bhatta, AXEN/CON, is transferred from Constructron_
B Organrsatron and posted in Open Lrne as ADEN/MXN vice Shri Rajveer.: . .
~.28.ShriRana Kumar DasAXEN/con is transferred " from Construcron
: Organlsatron and . posted n; Open lrne as ADEN/IH’SK vrce .
/ g . ShriJ. Chakraborty
| - 29 ShriJ. Chakraborty, ADEN/I/TSK on berng reheved IS, transferred and S
’,” ' posted as ADEN/Br./Spl/RFAN by utrhzmg the vacant newly'created T
- workcharged post of AXEN/CS-IV. . . L -
- 30. Shri -Rajveer, :Sr, ADEN/MXN, is transferred and posted as DEN/II/K’R,’;
. against an existing vacancy. .
31.Shri_Chandra Mohan -Ray, - w on. bemg empane!led fo.'.'v"
/7 “promotion to Group-B service’ -as _f\_ti\td_agalnst '70% vacancies, s

== NN

Rl = T T

B e

~ .. Copy forinformation and necossary action to S R
" 1.GMICON/MLG. o e
' 12.PCE,CPO,CVO,CTE, CBE CGE CPDE C&(TP) CAO(CON)/MLG: e

g FA&CAO/EGA PFIMLG: FA&CAO/CON/MLG
O "4'DRM ,ORM(P); DFM/APDJ KIR;RNY, LMG TSK L
. 5.8r. DEN/Cord/KIR,APDJ: JRNY, LMG ,TSK; Dy. CPO/CON/MI G '

6.Dy.CE/Br./Line/MLG: Dy CPO/HQ APOIENngg./MLG.
..7.DGM & Secretary to GM: DGM(G)/MLG; ¢ PRO/MLG
'7.PPSto GM/GM(CON) ASY to AGM, PS o P(,Ev
o '8.GS/NFROA ,NFRPOA NFHMU NFREU/MLG v
. 9.0S/EO-BIl. .
~ 10.Officers concerned.

- “promoted 'as -AEN" and posted in: Constructron Orgamsation unoer
. GM/CON/MLG. | ok
{i 32.Shri  S.R.Basak, AXEN/CON transferred from Constructlor S
i Organisation and posted in Open lrne as AXEN/Br/Desrgn II/MLG by'
g utllrzrng the vacant permanent post of ADEN/SGU J. - R i
g o ) : R
? - This issues with the approval of,competent authorltles., R : .

! - 'ﬁ&.rpgg o

($FSengupta) .

- APOGAZ: - .y B '.

S ' For GENERAL MANAGER(P) - SR

- 'No! E/283/31 PL-XIX(O)  Date.17-01:08 - 8 i S

VA s 17’»*:]'05)*"
- (:S.P. Sengupta ).
“APOIGAZ.

For GENt RAL MANAGER( ) T
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IN THE CENTRAL ADMINISTRATIVE TRIBUNET T ' :
GUWAHATI BEICH.
IN THE NATTER OF
0.A.7%/2009
Shri Pijush Ghose & Others ... Applicants
Versus |
General Manager,N.F.Railway & Others...Respondents
AND ’
IN T MATTER CF
Written Statement on behalf of respondents.
INDEX ~
Sl.No. ?articulars Page No.
1.  Written Statement .. 1 to 6 |
2.. Verification eee 6 .
3, Annexure I oo 7 o
4, Annexure II e 8 ";
5. Aanexure III ces 9 -
Submitted.
e
%q/vﬂ"i
Dr.M.C.Sarma, :
Railway Advocate. . S
D W. C. Svrma -
Mocom’ ph-D-, LLI‘B:
~ Advocate, Gauhati Migh Coun.
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IN THE CENTRAL ADFINISTRATIVE TRIBUNAL, ~= ¥ °°§
GUWAHATI BENCH. s
IN THI MATTER OF (s gg
0.A.73/2009
Shri Pijush Ghose & Others 'we. . Applicants
Versus ' '
General Manager,N.F.Railway & Others ... Respondents
! AND |
IN THE MATTER OF | o
Written Statement on behalf of Respondents No.1,2, 3.
3 and 4,

The answering respondents respectfully SHEWETH:

1. That they have gone through the copy of the
application filed and have understood the contents thereof.
Save and exéept the statements which haverm been specificaly
admitted herein or those which have been borne on records
all other averments/allegations made in the application are
hereby denied and the applicant -is put to the strictest
proof thercof. ’ _ .

2. That for the sake of brevity meticulous denial of
each and every allegation/statement made in the application
has been avoided., However,the answering respondents have
confined their replies to those allegations/averments of the

applicant which are found relevant for enabling The Hon'ble

Tribunal to take a just and fair decision on the matter. _
%3, That the application suffers from want of a cause of

action/both the process of selection as well as issue of The

promotibn orders vide the alleged impugned office order No.

10/2009 dated 09.04.2002 were done by the respondents as

per the guidelines issued by the Railway Board regarding:

"Reservation in promotion-Treatment of SC/ST candidates

pfbmoted on their own merit" from time to time.In order to
make the position éiz;rj respondents beg to cuote verbatim
Railway Board's letter ﬁo.99;E(SOT)I/25/43'dated 7.8.2002
asg follows:~"

"The Ministry of Personnel,Public Grievance and

. Pensions,Department of Personnel and Training vide their

0.M.No. 36028 /17/2001-Estt(Res.) dated 11.7.2002 has con-
sidered the references from various Ministries regarding
adjustment of SC/ST candidates promoted on their own merit
in post based reservation rosters and clarified as under:-

..OP.’2..C..V




/addusted

W e mrnery

~7 SEP 2009 ’

(2)

(1) The SC/ST a Q%é#%ﬁ?“ﬁﬁgéz

i e ST candidates appoint@Atda Bro ionjon
their own merit and nog ) \'g%*fggéf¥é$é9£ or
relaxation of ‘qualifications will not be adjusted
against the reserved points of the reservation
roster.They will be adjusted against unreserved
points '

(ii)If an unreserved vacancy arises in a cadre and
there is any SC/ST candidate within the normal
zone of consideration in the feeder grade,such
SC/ST candidates cannot be denied promotion on
the plea that the post is not reserved.Such a
candidate will be considered for promotion along
with other candidates treating him.as if he belongs
to general category. In case he 1is selected,he
will be appointed to the post and will be adjusted
against the unreserved point,

(iii) SC/ST candidates appointed on their own merit (by
direct recruitment or promotion) and adjusted
against unreserved points will retain their status
of SC/ST and will be eligible to get benefit of
reservation in future/further promotions,if any."

In this connection, respondents beg to quote
further clarification issued by the Railway Board vide their
letter No.99-E(SCT)I/25/13% dated 20,06.2003 abstracted below:-

",,..it is clarified that in selection posts,SC/ST
candidates who are selected by applying the general standard
and whose names in the selects list/panel appear within the
number of unreserved vacancies are to be treated as selected
on their own merit. For example,suppose there are a total of
10 vacancies for which a panel/select list is to be prepared.
Out of them,six vacancies are unreserved and four are reser-
ved for SC/STs. First six candidates in the select list/panel
who have been selected by applying the general standard will
be/against unreserved vacancies irrespective of the fact

whether they or some of them belong to SC or ST category.SC/

ST candidates selected for remaining four reserved vacancies,
whether selected on general standard or by giving relaxations/
concessions as per existing instructions on the subject,shall
be adjusted against reserved vacancies......."

In a further clarification issued vide Railway
Board's letter No.f¥#E¥ 99-E(SCT)-1/25/13 dated 6.4.2005

Railway Board stated as follows:- -

w_...it is further clarified that instructions contained
in Board's letters of even number dated 7.8.2002 and 20.6.2003
shall take effect from 7.8.2002. However,the cases where sc/
ST candidates promoted on their merit before 7.8.2002 have
been adjusted against unreserved points need not be reopened”,

Copies of Railway Board's letters No.
99-R(SCT)IL/25/13 dated 7.8.2002,20.6.
2003 and 6.4.2005,duly certified are
annexed herewith and marked as ANNEXURE
I, IT and IIT respectively.

It is respectfully submitted that in the selection
process and in forming the panel of selected candidates the

) Poaaoo.o_

(é?
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@ (v,

%y. Chief Persennal Officer (Gay
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espondents carefully followed these 1ng%%,¢cfﬂﬁgfﬁf garding
and that these instructions were equally carefully followed §

treatment of SC/ST candidates promoted—om their oWwn NSTLit
in issuing The promotwon orders., It is therefore submitted
with due Trespect that the application suffers from want of
cause of action and merlt and deserves to be dlsmlssed
3.1. Facts of the case:

~ As per notification No.E/254/17 dated 10.11,2008
a panel of 29 Eersops had to be lormed for promotlon as AEN
against /O% vacancles as follows -

. (&lef Persennal thcer (Gs!

Unreserved - 18
SC - 07
ST - o4

total - 20

After going through the process of selection,

"

the follow1ng panel was formed:-
TR
"1, %hvl "K.K.Lakra(ST) against UR point.

2. B.N.Das(SC) 'against UR point.

3. " Kiranjid Bayan(UR)u .

4, " Anup Kr.Singh(SC) against UR point.

5. "™  Shri U.K.Shome(UR).

6. " Sanatan owa“glary(ST) against UR point.
9. '  V,K.Choudhury(SC) against UR point.

8, " P.Ramana Rao(UR).

9, "  Benu Gopal Basak(UR). .
10. *  Bhupal Chandra Nandy(UR).

AR Nirmal Kanti Dey(UR).
T 12, " L.C.Boro(ST) ageinst UR point.

13, " Nirmalya Sharma(UR).

14, "  Sudhangshu Sekhar(UR).

15, "  Dipak Chandra Sharma(UR).

16, Y Tapash Sutradhar(SC) aﬁalnst UR point.
17 " Manindra Kalita(UR).

18. "  Rana Pratap Gogoi(UR).,

9. " Joydeep Das(8C) against SC point.
20, "  Pradip Kumar Blswgs(sc) against 8C p01nt
21. " Hari Singh(SC) against SC point. : ‘
22, " Sumit Sukla(SC) QQQIHSt ST point.

The first 18 candidates of the 'list above were

empanelled against UR points as they qualified in geﬁeral
standard in terms ofzﬁ:llwav Board's letters at Annezures I,
II and III of this Written Statement.

3.,2. The following three candidates were empanelled
for AEN/Group-B but could not be promoted 1n1t1ally due to
technical reasons of ungerggzgé—gaﬁz;hment-—

. 1. Shri U.K.Sbomeyu”
2., " L.C.Boro.
5. " Rana Pratap GogOJ.\/"

Shri U. K Shome ana Shri Ranapratap Gozol have
M

since been prom0uea For Shri L.C.Boro the punishment perlod
<~

is not yet over.
- I gt
) . * & @ P.Ll...'.

2 e A  waftvds
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Shri P.Ramana Roo, at S1.Np.8 Quwaratddbengd lis
could not be promoted as he couldinot 3 .
Eitness cextpesx certificate for contact lens before his
retirement . from railway scervice on %0.06.20009.

5.5. From the list submitted above, it would be
observed that a panel of only 22 was formed against 29
notified. This was for want of qualified candidates. AS

WPCIE A2 BN e i

So — I uva e |

2

-1 SF !
) 7 SFp 2009 .

Sﬁc"f‘;; nal. . medical

-

T @ R, awiie

, s-ﬂ%ﬁﬁdﬁﬁ&k%ﬁﬁ%ﬁ'éﬁéfé

%9 Chief Personnal Officer (Gas

against 7 SC posts advertised, only four SC candidates

qualified,leaving'a vacancy of 3 SC posts due to non-availa-

bility of.candidates. Similarly, against 4 ST posts advertised

no ST cand1g§§g quallfled for ST posts, 1eav1ng all ST posts .

vacant for non-availability of candidates. According to the

extant instructions these posts could go only to qualified

SC/ST candidates and not to any unreserved candidates.

The facts of the case narrated above would prove

‘that the formation of the panel was as per rule and that

therefore the applicants have no cause for complaint.

4., Parawise comments:

4,1. That as regards paragraphs 4.1,4.2,4.3,4.4,
4.5,4.6 and 4.7, the respondents have no comments to offer

as .these form part'of the record and the applicants are put

to the strictest proof thereof.
4,2, That as regards paeragraphs 4.8 and 4. 9, the

respondents beg to reiterate that the list of empanelled

candidates was prepared strictly by following the extant

instructions of the Railway Board regarding treatment of
BC/ST candidates promoted on their own merit as detailed
in paragraph 3 of this Written Statement above.

4,7, That as regards{paragraph 4,10,the respondents

do not consider it desirable to comment on the past selec-

tion proceedings based on a previous notification as the
same has no relation with the O.A.under challenge.
4,4 That as regards paragraph 4.11, the respondents

L\ beg to state that out of the 18 unreserved posts notified

L for selection, the following % ST and 4 SC candidates

| m

 occupied 7 Unreserved posts,leaving only 11 Unreserved posts

hLL'jfor occE%g;;%n of Unreserved guassrs c@mdbdhkd

1
2
3
4
50

6.
7o

. Shri K.K.Lakra - (ST)

S.Swargiary-(ST)
L.C.Boro -(ST)
B.N.Das -(SC)
A.K.Singh ~(SC)
v.K. Chaudhary—(sc)
T.Sutradhar~(SC)

.5.P.5‘...0.
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The séniority position of the 1 UnthoerviPeitlai- 2
dates occupying the 11 slots of Unreserye pé%% '”?Jﬁziﬁar—- . g
in the seniority list at paragraph 4.7 of the 0.A.) are f§§§%§;
a~s follows: " ¥
S1.MNo. Name seniority position’ EE
Ta Shrl Kiranjib Bayan - .5 - 8
2. Uttam Kumar Som - 8 §
3., " P.Ramana Rao - 12 s
4, Benu Gopal Basak - 13 &
5. " Bhupal Chandra Nandi- 14 2
6. " Nirmal Kanti De - 15 a
7. " Nirmalya Sharma - 17 X Y.

8., " Sudhangshu Sekhar - 18

S. Dipak Chandra Sarma - 19

10. *® Manindra Kalita - 21

M. " Rana Pratap Gogoi 22,
The seniority position of the five applicants as per
the list provided by the appllcanus lnEZZ§Z§§Z§E'Z??7ZM the
0.A., was as follows:-

1. Shri Pijush Ghosh Seniority DOSlulon - 25

2., " Ashok Kumar " - 24
5., U Jamaluddin Khan " “ - 25
‘4, Shiti Jahanara Begum i t - 26
5. Shri Anjan Roy Bhowmick 1 L - 28

It would be clear from the above two 1lists that
the five applicants could not get selected as reserved cate-
gory candidates occupied 7 Unreserved poiﬁts in the panel
because of the special considerations given due to the Rail-
way Board's instructions contained in the Annexures I,II and
III of this O.A. as mentioned in paragraph 3 of this W.S.
This peculiar situation arose because of the relative senio-
rity position of the Reserved candidates vis-a-vis that of
the applicants in the seniority list of 44 candidates who
qualified in the written examination as indicated in the
seniority list at paragraph 4.7 of the O.A.

As would be amply clear from the above that the
process of selection and of empanellment followed by the
respondents in this case was correct and as per rule and the

e T et
latest instructions of the Railway Board for protecting the
constituﬁional obligations towards Reserved Candidates,
4,5, That as regards paragraphs 4.12,4.13,4.14,4.15,

4,16 and 4.17, the respondents beg to deny that in the process

of selection there was any colorable exercise of power,mala-
fide or illegal motive or any improper decision at any stage.
The respondents therefore‘rGSpectfully submit thet there is

no justification for any judicial intervention in the matter.

O..OP.6..I..‘
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Under the circumstarnces as narrated

in detail above and as the process:

of selection was correctly carried

out based on extant instructions

of the Railway Board issued from

time to time regarding treatment

of S8C/ST candidates promoted on
their own merit, the 0.A.73/2009
challenging the process of selection

deserves to be dismissed for want of

cause of action.The respondents

therefore respectfully urges that

the O.A.be dismissed with costs.

And for this act of kindness the respondents shall

as in duty bound ever pray.

VERIFICATION

I, Shri Phjuia&p Luman ﬁqu son of

Central Adminisirativa Tritaingl

FENT TYIATR

| -1 sep 209
i
4

wnd e
S¥

Guwahati Bench
iI Lbl_.» k221t

O.f &

_Bhusp Lot ks

aged about Lp_}_ _years, at pregen‘b yorking as D‘iC,Po;lGaQ,'
N.F.Railway, ﬁﬂ&%?uma‘; ,do hereby solemnly affirm thatv

the statements made in paragraphs 1 to 4 are true to the

best of my knowledge and derived from records which T

believe to pe true and the rest are my humble submissions

pefore the Hon'ble Tribunal.

snd T sign this verification on this the Y aay

of August,2009.

Raaduﬁ

Signatu

kuu&w/

1N Y. wrfiin Mg (TMe;
». ch Personnal Officer (Gus

ioﬂﬁmm

Designatiglp. Rellwsy Ualigaes.
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R.B.E. No. 127/2002

Grant of another opportunity for revision of option by tl'i.e 'Accou'n_ts
staff due to inclusion of special allowance in pay or ﬁxationlofvpay on
promotion to next highcr'grad\e,. ’ : _

' [No. EXP&A)IT-2002/PP-3, dateq 1.8.2002.]
: tained in Para 2 of Board’s letter No. E(P&A)I-
99/SP-1/Gen-2, dated 12, 2001 i in te '

part of the pay for
This decision was
are being received
on of option to the

‘niext higher grade.
a result of which references
ermission for allowing revisi

) The matter hag been examined-in‘co
A g and

: nsultation with the Department of Personnel
- Training and it ag been decided that ‘an

other opportunity to exercise option may be
llowed to the Accounts staff mentioned jn the above para,-and, who were promoted on/
fter 1.8.1997.'t6,ﬂi¢ next higher grade, The option will have to beexeércised by the employees
ithin three months: ‘

b

from the date of issue_qf these inst

" Subject ; Reécx-valid_xi inpromotion —

Tféaitment of SC/ST candidates promoted
. on'their own merit, . = '

i

o, 99-E(SCTs /15 dated 7.8.»20_02,/

. RBENo.i282002. - o j :

HHR VR e

-1 SEP 2

Guwahati Bench

o
it

ructions and once exercised, shall b@ﬁﬁi‘iﬁ‘ﬁ Adp|inistrative Tiunsll

v

»

The Minisfry of Personnel, Publjc Grievances and Pensioﬂs,-Dcpartment of Personnel
nd Training vide theirO.M: No. 36028/ 7/2001 }Estt.'(Res.),_dated 11.7.2002 has considered
¢ references froin}variotxsMinis’tries regarding ad justment of SC/ST candidates promoted _
n lhAeir'év_vn nierit in post based reservation rosters and clarified as under :—— - :
(i) The SC/ST candidates appointed by promotion.on the
o i'esglvatiOn orrelaxation Qf'quaiiﬂcg;i_bﬁs willnot

. .points of the reservation roster. They will be

ir own merit and not owing
be adjusted-against the reserved -

ddjusted against unreserved points,
(i) Ifan unreserved vacancy arisesin a cadre and there isany SC/ST candidate within
. thenormal zone of consideration in the feeder grade, such SC/ST candidate canngt ~
be denied promotion on the plea that the post is not reserved. Such a candidate will".
-+ beconsidered for promotion alongwith other candidates treating hiin as if he'belongs
e general category. In case he is selected, he will be appointed to the postand will -
be a"dju_st:ed dgainst the,(_un’r’éser\{ed point. . e

(i) SC/ST candidates -épéqfhfgd on thelr awn mefit (by direct recrui tmentor promotion) '
" - andadjusted against unreserved points will retzin their status-of SC/ST and will be
- - eligible to- get b'c_n'e,ﬁt of reservation in futurc’/!hrth}‘er’ p_romoti.ons,l_i'f any. -
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148 - ‘ RAILWAY BOARD’S ORDERS 2002

(iv) 50% limit on reservation will be computed by excluding such reserved-category
candidates who are appointed/promoted-on their dwh Herit.

All the Zonal Ranlw‘l_ys/Pxoducuou Units may bring the contents of DOP&T’s O.M.
dated 11.7.2002 to the notice of all concerned for information and strict compliance.

R.B.E. No. 129/2002
Subject :  Redeployment of surplus staff.
[No. E(MPP)99/1/7J darul 882007]

During the PNM mecting butwc.cn Raxlway Board and NFIR held on- 21st and 22nd
May, 2002, the Federation highlighted that surplus staff were not being re-deployed to
other departments, as HODs are not relieving them. Attention is drawn to Board’s letter of
even number dated 28.11.2000 (Bahri's 206/2000, p. 213) containing consolidated
instructions on re-deployment of surplus staff. These amplified instructions have been issued
to enable zonal Railways tore- deploy. the surplus staff gainfully in arcas requiring additional
manpower. : :

Considering the critical finanicial posmon of the Railway. and the need for optimum
utilization of available resources mcludmg Human Resources, it is necessury that staff
. identified as surplus are re- deployud in altemahvc areas -with the shortest possible time,

- This will also enable filling up of vacancies more quxckly Since: this exercise will involve _
» mter-dcpartmental co-ordination and an over all view is to be taken, General Manager of

the concerned Rallway will personally review lhc pOSlllOn with thc PHODs foxtméhlly s0..
' .that positive action is taken in this direction. . :

%B E.No. 130/9002

iSubjecvt_ l1ox mahon of New Lonal Ranlw'

ol

[No. E(NG)II/%/PO/Gen[ /3, dated 8.8. 2002 ]
, Rcferencu 7113M1mslxy s letters of even number-dated 2.1 _97_ 29.8; )7 and 31, 10 19‘)7
(Bahri’s RBO 1997, p. 266) regarding transfer of Group g
lieadquarter offices-of the existing Zonal lewuys ﬁom
new zones were-carved out and creation of posts for operation in thc hcadqum ter offices of
the new Zonal Railways usmg ‘the posts nanslurrud as matching surrender,

1.1 Attention in this connwuou is also invited to the g gazette noumatlun bearing No.
97/E&R/700/1/Notification, dated 4.7.2002 constituting the five more new Zonal Railways
viz. East Coast Railway with headquarters at Bhubaneshwar, South Western Railway with
headquarters at Hubli, West Central Railway with headquartcrs at Jabalpur, North Central

Railway with headquarters at Allahabad and South East Central Rallway with- headquartur !

at Bilaspur w.e.f. 1.4.2003.

2. The question ofre vising the extent of reduction in the existing sanchoncd snengnh
of Group *C” and Group ‘I’ posts in the headquarter offices of the existing Zonal Railways
and its transfer 1o the headquarter offices of these five new Zonal Railways has been
considered by the Ministry of Railways in view of the notification referred 1o in para 1.1
above. Accordingly, in partial modification of percentages/extent indicated in para 2(ii) of

the Ministry’s letter dated 2.1.1997, it has been decided that the entrlcs in respect of these -

five new Zonal Railways may be revised as under :—

BT TR g oD e LA R

eatlon and tx' v'usfer of posts i
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rrof pass,3 account from 2
d by him to the Dmsronal
ted officer/senior
e b w2

ed: ofﬁcer/semor subordmate +In case Of transfe
s dinate, the pass: aecoum will be first forwarde
-who will arrange 1o transfer 1he same tqthe nomma

{hé’pass account directly
nly &hrough lns Dwrsronal

)
i ('

./Senior subo
. headquarters;

;.subordinate..” 1.7 - :
r subordmate will forward

5 In no case a nominated senio
.10 the KRCL The pass accoum will always be forwarded ol

leway Headquancrs BTN TIT AL
6. When 2 pass ' account is transferre thority will endorse’ inthe |
< pass accotint the aumber of passes availé e/wrdow and his/ *
her scale/class of pass.
« In all othet respects the provrsrons
(2nd Edition 1993) shall prevarl b,
of Finan
B E No. 103/2003

oﬁon——Treatment of SCIST ca

ORGP (RS

d, the pass issuing au
d by the retired employe

comamed mthe Rarlway Servams (Pass) Rules '

'l‘h\s issues with the concurreh ance Dlrectorate of Board's ofﬁce

ndidates promoted

. Subjecl “Reserva atmn in pr om
on thelr own ment

s lelter No 99 E(SCT) 2 l13 dated 7 8 2002 (Bahrl s
4.

o 7)1/25/13 dated 20 6 2003 ™
nal Rallways have ralsed doubts regardmg I’ara-(l) of the above quo&ed
categorical clanﬁcauon as to- how-the SC/ ST candidates: appmnted by

wn merit and ot owmg fo reservauon or relaxtion of quahﬁcahons is

aéjn}dn eir oV
xo bv {isted in the post basedr '
An selecuon posts

¥ %&tb\s context, itis clanﬁed a
9‘\ plyiig the general stanidard'and wh"o"ee'names inthe select list/panel 2ppt
urpber "ofunreserved vacancies are tobe teated as selected on their own merit? “Forexainple,
iel/seléct listis 1o be prepared Out

\suppose there are a total of 10 vacancres for wh hicha pan
for SCs/STs. First six candidates
lymg the gene

- of them, six} vacancres ed:a
in the select t listpanel who have been selected by app ral standard will be
pective of; the fact whether they or some of them

adJusted agamst unreserved vacancres irres|
belong 10,8C or ST category- SC/ST- candidates selec(ed for remaining four reserved
rd orby giving relaxanons/concessrons as

vacancles ‘whether selected on general standa
justed against resgryed vacarncies. Sumlarly,

per existing instructions on the subject, shall be adj
mcase of non-selectlon promonons,‘SCK/ST _gandldates ‘who are sémor enough to be within
“nd are ""luded in the panel/selecnon Jist wrthout

1t
{he number Fof unreserved Vacancre are inc

gettmg any relaxahon/concessron wrll be treated as
The clanﬁcanons 1ssued wdeBoard‘ Ltter No 9 "E(SCT)
4 fetter of event {iumbe dated 7.8.2002

(Bahr« 51 52/199 1 5n, are supersede y oard S
o side Board's letter Fof even number

(Bahvi's' 12812002, . “147)* The pnnéiblés 14id down vide
uldbe made applllcable in all the promollons
« de PR

dated 07.08.2002 (Bahrx 5 128/2002 p *147)
held after its isSue. S s "“1""‘" & eE
Thrs drsposes sof S C. Rarlway S rei‘ereneeNo P(RES)lﬂng

s T
.. 3

Some of the Lo
letter and sougbt a

B L

SCIQT candrdates “who are slelé‘dt'ed
e4r within'the

:fﬁ'

own meni candrdates
I/25I24 dated 30.6.1999

im;yNo X, dated 20.2.2003.

Py emametie

ABE No7105/2003ut L1 ¥

R et [

I 2% -
est on House Bmldrng

\'"v‘w' PUFEE S

S to GovernmentServants—-Rate of Int

e

" Sub_]eet “ Advance
. Rz Advance “, _“;031._??. T -
" [N F(E)Spl 2003/Adv 3/4 “dated 27.6.2003.) -

A copy “of Mrmstry of Urban Development and Poverty Alleviation’s Office
MemorandumNo i- l7015/5/97-H 1, "dated 26.3.2003 .00 the above subject is sentherewith .
fot information and guidance. Instructions! contamed therein would apply to- Railway servants.

Copy of Ministry of Urban Dévélopment & Poverty Alleviation’s
» Q.M. No. ¥,17015/5/97-B- 111, dated 26.3:2003.,.. ..

OFFICE MEMORANDUM
ts——Rate of ]nterest on House Bunldmg »

Adv'mces to Govermnent Servan
Advance. el o
In pamal modrﬁcanon of:this Mrmstry s O

undersrgned is drrertcd 1o state, !ha1 the rates 0
sanctroned 10 *he Govemment servant for construcuo

Subject :

M of even number dated l() 4 2002 the
f interest for House Bulldmg Advances
n/purchase of houses/ﬂats from April -

1; 2003 will be as under, urml fu Ar orders —_— . .
S. No Amount of advance Exrslmg Rate of . Revisqd Rdt_e‘r of
o Sanctioied o @ Gavl B Inlerest ‘on HBA' Interest on HBA
-3 servant. : “(Per Annum) T (Per Annum)
1. Upto Rs. 50, 000/- 6% 5%
2. UptoRs. 1,50000- 7.5% L 6.5%

s 3-"“ "Uptons 5, 00000/- .
Hemg T T E 5.5% *

AR T’fl‘YER‘ZW 50,0007 74
—. v e ErRBENo. 1052003 .- T
Subject Corrcctron m par'\ 224(1) of IREM Vol.:1 (1989 Edltlon) -
o - '"[No 'E(NG)I/2003/PM1/14 dated 23 6. 7003]

oy has “CmE e nonce !of the' Board that the contems of the’ Hmdl versron of para
224(1) of Indian Railway Establlshment Manual Vol-1(1 989) do not tally with the contents
of the Englxsh version'of the same. The Hmdl versron of the para 224(1) may therefore be
corrected t to read asnder 2y FoadThet, v 4 ;

rrrrr

‘i1§'

*"rPara A
2240 qﬂﬂﬁ%ﬁﬂm
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of NWR AT T
Allahabad DMsxon of NCR* TS

Moradabad Dtvxsxons of NR (for dnvers)

2. The budgetary allocation and necessary fundmg to the' ETCs wrl] be provrded by
‘the contrulling Zone despite the fact that the trammg centre will be catering to the training
need~ of the staff of other zones. “ . e el

:u,

3. “The JU"lsdlC’.IOI‘l ahd administrative control of ETCs as shown in para-l above ‘

" 4..-:CEE of the zone as htg‘thghted il para- 1 above be the controllmg oﬁicemf E'I‘Cs R
respcctnvely . v

" 57 Postmg of the pr'ncxpals and instructors wxll be from any of the Drvxsmns assxgned
" . to.the ETC m consultatxon with the concemed CEE

«'{‘he postmo of adnnmstratnve staﬂ' \vﬂl be ﬁ'om the Z
on ltafton with the coicérned CEE.” .~ *- © " >TE

R.B.E. No. 75/2005

Subjec( : Supply of helmets to Gangman category. -
. . [No. £’Wl95UNI/19 dated J 0. 3. 2005 ]
In contmuatlon to Board’s letter of even number dated 28, 8. 2003 (Bahrt 5 148/2003
'P. 184) Board have since décided that ‘Helmet’ may be issued ds a T&P item to 10% of the
strength of the Gangman category. who are réquired to work at. bridge construction Sites.in

tunnels and for working around track machmes The standard spec1ﬁcat1on of helmet should .
be 1S : 2925/1984. ) . : . ; .

“This issues with the concuxrenoe of Fmance Drrectorate of the Mmtstry of Raxlways .

R B. E No 76/2005

-'on (GDCE) forrwﬁllmg R
1T”up of25% net dlrectrecrultment quota vacan s i .G _“ ‘categories— T
B Extensron of currenc ot‘ scheme IESCA ?',

P *.,, .

exttr‘ndmg the, scheme of the General Departmental Competittve Exammahon (GDCE) for a T .(
¥ mﬂ (mcnod of . one _year up-to 31.3. 2006 sas! ‘an, interim’ measure It has now been declded 0% .
d’-th‘e ~n'ency of thrs soliéh up to 31 3 008 on the exrstmg terms and condmons 7 o

&

. sYee
~:‘ .

Subject ‘Reservatlon in promotl ;

Rgference Board‘s letterNo 99> E{SC’I‘)I/ZS/B dated 7«8 2002(Balm s 128/2002 )
) R -3 147) and (Ba/ms103/2003 P.132). hifey.: / S
. : - {No 99- E(SCD 1/25/13 dated 6 4 2005 ]

Please refer to Board 's quoted above wherein it has been clarrﬁed that SC/ST candldates
promoted on their own merit will be adjusted. agamst unredervéd points. In this connectton

t .
« .
6, : »‘_ ‘“&H‘_;{#‘g,‘ -2

R. B E! No ?9/2005 v

: pomts need notbe. reopened SyYeL

" 232) regarding the Assured Career Progresston Schemne’ (ACPS) and subsequent amendments/ :

candldates promoted on their ‘merit bef €; 7 8. 2002 have bee ad_] usted agalnst unreserved
it sl e £ :

© 20 -Itisalso clanﬂed that since m the case of promouons by Non-Seleg,gxon, promotlons

are thadeé’ on the basns of Seriority- y-CUri-fitfiess and the concept ‘of merit 18 not mvolved in

such promouons, 1nstruct10ns contamed in’ Board‘s letters dated 7 8.2002 "atid” 20 6. 2003
referred to above do nét apply to the promottons made by Non—Selecuon method

. “»'. RBE No 7812005 . . - T
Subject : I‘manctal Upgradatlon under the ACP Schéme — Clarlflcatlon
regardmn s e vl R e pewR Frads o

e ~mt" "-(Na \PC.V/2004/ACP/1; dated 9.5.3005.] -

Please refer to Board's. lPtterof ever Mumber. dated'l.lo 1999 (Balzrts 233/1999 P

clarifications that have been issued from tlme to tlme "> SR "’

-3
2. Thei tssue of reckonmg the past’ sé r motxons before/after medlcal

decategorization for the purpose of grant of financial upgradauon under the ACPS ‘hasbeen

"’1’“ S v i N

ratsed by some of the Zonal Ratlways

3, The matter has beén exammed in consultatton w1th the Depanment of Personnel
& Training and it has been decided that cases where the persons are medrcally de-categorxzed
and ‘were appointed to some other posts “for wlnch they ‘aré surtable in- terms of medical
conditions could be. decided on the basis as that of the persons declared surplus and re-
deployed, viz., by couriting the\past sérvice. However, while in the case ofsurplus employees,
if the re-deployment is to a lower post, the'last pay scale is’ protected a§"personal to the’
employee and, therefore, in terms of clarifi cation No.-36 of Board's letter No. PC-V/99/1/3/
1, dated 19.2. 2002 (Bahn 5 24/2002; P. 22), the two finan i _l upgradattons are allowed in
the hierarchy of a new organization with reference to the protected pay scale subject to the
fulfilment of the promotlonal uonms, in the case of decategonzed employees there appears
to be o provrston for protectlon of pay scale in t.he event transfer to‘a‘ lower post. If so,
in such cases, past servxce may also be counted toward ACP Scheéme and. the- by
" the loyed-posts Even ‘Where a
ey AT

rto'me ical de-categonzahon and
appointmient to‘a lower post, since the transfer is not on own htton’ there is no objection
to counting of’ the past sérvice mcludmg for the penod he held a lngher servrce orf promotion,

for decrdmg, the two financial. upgradauons as  per the hxerarchy of the new post
(Thts drsposes of SE Rly’s letter No PlSth PC/ZI/P ‘II dated 20 9 2004)

oL ir A&

Grant of compasstonate allowanc

L Ac - 618

- References are being recetved from Zona Rarlways €tc., seeking clarification as to
whether compassionate allowance can be ‘sanctioned to the, removed/drsmrssed Railway

~ Subject -

servants and family pension to the eligible members- of. the family onthe.basis of -

representalrons received from them and the famrly after a lapse of many years:from thé date

]

T e

/' 4"7?'/ No “F (E)HI/2003/PN1/5 dated 9 5. 2005 ].

AN ...
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Lg‘g Court COfffcer, FORM No.12 C/\ ’-g
- — ‘(see Rule 67)
Guéf
| VAKALATNAMA | it
| - INTHE CENTRAL ADWMINISTRATIVE TRIBU , .
R GUWAHATI BENCH: GUWAHATI -
OA No.73/200% ' i )
Shri Piiuéh Kanti Ghosh & Ors ... Applicant
Vs- ' ) o .
UOl&0rs [ Respondeant

IMe P. K. Singh, Dy. Chief Personnel Officer/Gaz, N. F. Railway, Maligaon, Applicant
No.____/ Respondent No. all for all in the above Application/Pefition do hereby appoint and
retain Dr. M. C. Sharma, Railway Advocate, CAT/Guwahati to appear, plead and act for mefus in
the above application/ petition and to conduct and prosscute al prcceed{ﬁgs that may be taken in
respect thereof induding Contempt of Court petifions and Review Applications arising therefrom and
applications for return of documents, enter into compromise and to draw any moneys payable to mefus in
the said proceeding. ‘ '

i

- pord < I
Place: r : <
| Prodeep Kmas .S | N\
. ' . o P‘ﬁChle Pefsonnral Officsy
. Date: ' ' _ Signature of t E\pa sin.ry, Meligaon

“‘Accepted’ Guwahati.}1

 Signature with date

(Name of the Advocate}
Executed in my presence W | )
* *Signature vith date R A
{Name and Designation) | B/
' %)w% :
28] .
Mame and Address of the Dr. 7Mltc ome'PhE.D ' LI L.IB“
Advocate for service. : . Advocate, Gauhati High Court. .
Raitway Advocate, Centrat Administrative Tribunaf, SRR

* The fotlowing certification o be given when the parly is uaegtiainied with the language of the
Vakalatnama or is blind or illiferate: ’

The contents of the Vakalatnama - were truly  audibly read ' overfiransiated
info................... -..........language known fo the party executing the Vakalatnama and he seems io
have understood the same.

Signature with date
{Name and Dssignation)

i
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IN THE MATTER OF:

Couix ﬁmﬂ‘}

Original Application No.73 of 2009

Ll Progin Loy Banick

Sri Pijush Ghose & Others .
| ’ Applicants

-Versus-—
The N.F. Railway & Ors. :
‘ . Respondents
Central Administrative Tribunal
| =R vt e ~AND-"
| gnie Y IN THE MATTER OF:
Z\@ 28 00T /:fé ©
q} : Rejoinder filed by the Applicants to
Guwahati Bench . -
AR AT the written statement submitted by the

Respondents.

The humble Applicants submit this

Rejoinder as follows:

l.‘That with regard to the statements made in paragraph 1 &
2 of the written statement the Applicants have no comment to
offe; and beybnd record nothing is admitted by the
Applicant.

2. That with regard to the statement made in paragraph 3 of
the written statement the Applicants beg to state that the

statements are not true and misleading «to this Hon’ble

2L /1)

Tribunal. The Respondents have quoted Railway Board letters

(which are effective from the year 2002) only to defend
their stand for non fill up of 10 vacant posts of AEN/Group-

B against 70% vacancies in the year 2009. But the

Respondents are totally silent about the Selection process.

for the post of AEN/Group-B against 70% vacancies in the
year 2007. In the 1instant case the Respondent No.l vide
their letter dated 10.11.2008 notified 29 number of posts
against the community wise break up of vacancies to the post
of AEN/Group against 70% vacancies as UR/General 18, SC 07
and ST 04. As per the advertisement thé Applicants appeared
in the Examination under General category. Surprisingly the

Respohdent No.l changed the community wise break-up of

| ﬁpgfaw- 637 {geumémw3k\
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vacancies vide their promotion order dated 09.04.2009 to the
post of AEN/Group ‘B’. In the said promotion order
Respondent = No.4 has = promoted only | 08 (eight)
Unreserved/General candidates in place of 18 (eighteen)
unreserved vacancies, 08 (eight) Scheduled Castes candidates
are promoted in place of 07(seven) SC vacancies and 1 (one)
ST category candidate 1is promoted in place of 04 ST

vacancies.

It is worth to mention here that in the year 2007 the
Respondent No.l vide their notification dated 22.03.2007
notified 22 number of posts against the community wise break
up of vacancies to the post of AEN/Group-B against 70%
vacancies as UR/General 10, SC 09 and ST 03. In the written
test total 29 candidates were empanelled/selected, out of
them 18 belongs Unreserved/General category; 8 belongs to SC
category and 1 belongs ST category. After viva-voce test,
vide office order dated 17.01.2008, 10 candidates of General
category, 8 candidates of SC catégory were promoted to the
post AEN/Group-B against 70% vacancies. One SC category and
3 ST category posts were kept vacant due to non-availability
of suitable candidates. The aforesaid promotion was made in
accordance to break-up of vacancies as advertised dated
22.03.2007. Therefore, non-fulfilling. of the total 18
numbers of unreserved vacancies by General candidaté to the
post of AEN/group-B against 70% vacancies in the year 2009
as per notification dated 10.11.2008 is illegal and gross
violation of natural Jjustice in as much as no prior
notification or corrigendum was issued to the Applicants for
changing the vacancy position in community wise break-up. In
earlier occasion i.e. in the year 2007 the Respondents have
not followed the Railway Board’s letter No.99-E(SCT)I/25/13
dated 07.08.2002, letter No.99-E(SCT)I/25/13 dated

20,06~2 03 and letter No.99- E(SCT)I/25/13 dated 06.04.2005
Central Admmsstratwe%bm 2! .‘

s been effective from the year 2002.

Thekefore, the stand which has been taken by the

G Wahmjggﬁgpnde ts in the year 2009 is not sustainable in the eye
u

ammyen 1
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Board letters No.99-E(SCT)I/25/13 dated 07.08.2002, letter
No.99-E(SCT)I/25/13 dated 20.06.2003 and letter No.99-
E(SCT)I/25/13 dated 06.04.2005 in the Selection/Promotion to
the post of AEN/Group-B against 70% vacancies in the year
2007, then the entire Selection/Promotion to the post of
AEN/Group-B against 70% vacancies for the year 2007 should
be set aside and quashed. Therefore, the Respondents can not
be allowed to adopt the pick and choose policy in different

years in the same Examination.

3. That with regard to the statements made in paragraph 3.1,
3.2 and 3.3 of the written statement the Applicants begs to
state that the same are not true. Further, the Applicants
re-iterate and reaffirm the statement made in patagraph 2 of
this rejoinder. Moreover, the Applicants have appeared and
selected as General candidates against the 18 unreserved
vacancies for the post of AEN/group-B post as per the
advertisement dated 10.11.2008. From the seniority list of
the selected/empanelled 44 candidates for the post of
AEN/Group-B (Annexure-3 of the instant O.A. No. 73 of 2009)
it appears that the Applicants seniority position among the
Unreserved/General candidates for the said post are 13
(Applicant No.l), 14 (Applicant No.é), 15 (Applicant'N9.3),
16 (Applicant No.4) and 17 (Applicant No.5) respectively.
However, the Respondents in the promotion order dated
09.04.2009 have only promoted 8 Unreserved/General
candidates out of 18 Unreserved/General vacancies for the
post of AEN/Group-B post inspite of availability of
empanelled/selected Unreserved/General candidates such as
the instant Applicants. Therefore, the Respondents . cannot
deny promotion to the Applicants (having seniority position

——such as

' mewr A A 13, 14, 15, 16 and 17 respectively among the 18
j@entramdmmw rative s

Ved/General categories) for the unreserved category

to the ¢ost of AEN/Group-B against 70% vacancies.

- !
,.égvghatgwith regard to the statements made in paragraph 4.1

Guwahati Pen? . |

1 e of the written statement the Applicants have no comment to

el -
e —

offer and beyond record nothing is admitted by the
Applicants.
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5. That with regard to the statement made in Paragraph 4.2
of the Written Statement the Applicants reiterates and
reaffirms the statement made in Paragraph 2 & 3 of this

‘rejoinder.

.6. That with regard to the statements made in paragraph 4.3
of the written statement the Applicants begs to state that
the instant Respondents intentionally prefefred not to give
any comment on the allegation brought by the instant
Applicants in their Original Application paragraph 4.10. The
Respondents in their earlier notification dated 22.03.2007
for Selection to the posts of AEN/Group-B against 70%
vacancies have ©promoted and filled up 10 nos. of
Unreserved/Genéral candidates from the selected/empanelled
General candidates to the post of AEN/group—B against 70%
vacancies without giving effect to the Railway Board letters
No.99-E(SCT)I/25/13 dated  07.08.2002, letter  No.99-
E(SCT)I/25/13 = dated 20.06.2003 and letter  No.99-
E(SCT)1/25/13 dated 06.04.2005. The Examination of 2007 and
2009 to the post of AEN/group-B against 70% vacancies are
inter related, 1if tHe Respondehts} are at all sincere to
implement the aforesaid letters, then from the year 2002 to
till date they should maintained a proper roster point to
fill up the vacancies to the post of AEN/Group-B against 70%
vacanéies.'The Respondents can not take different Selection
process in the vyear 2007 and 2009 as the 'Railway Board
letters are given effect from the year 2002. Hence, the

”on/Promotlon to the post of AEN/group-B post agalnst

éan01es in the vyear 2007 should be set aside and
quashed.

7. That ith regard to the statements made in paragraph 4.4
ﬂagg\gé?%he W 1tten statement the Applicants beg to state that
——="""fhe statement are not true and mlsleadlng to this Hon’ble

Tribunal. The Applicants reiterates and reaffirms the

statement made in paragraph 2 & 3 of this rejoinder.

8. That with regard to the statements made in paragraph 4.5
. of the written statement the Applicants beg to state that

Angta @7 /&@w«wk
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the Respondents issued the promotion order dated 09.04.2009
with a motive behind only to deprive the Applicants from
their legitimate «c¢laim of promotion to the post of
AEN/group-B against 70% vacancies in the left over 10 (ten)

Unreserved/General category vacancies.

Therefore, the Applicant state and submits that the
written statement filed by the Respondents bears no
substance, merit and not tenable in the eyes of law and is
wholly bereft of substance and no credence ought to be given
to it. Thus, in view of the abject failure of the
Respondents to refute the contentions, averments, questions
of law and grounds made by the Applicants in the Original
Application filed by the Applicants deserved to be allowed
by this Hon’ble Tribunal.

Central Administrative Tribunal
At

9 prT

Guwzhati Bench

TERTE A3
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VERIFICATION

I, Shri Anjan Roy Bhowmick, aged about 44 years, Son of
late Hemchandra Roy Bhumik, working as Senior Section
Engineer/Track Machine, Maligaon under the office of the
Deputy Chief Engineer, Track Machine Department, North East
Frontier Railway, Maligaon, Pin-781011 do hereby solemnly

verify and state as follows-

1. That I am the Applicant No.4 of the instant Original
Application and I am also authorized by the other Applicants

to sign this verification on their behalf.

2. That the statements made in paragraphs......lu.i S
are true to my knowledge and information and those made in
the rests are my humble submissions before this Hon’ble

Tribunal.

/4
And I sign this Verification on this theJ&é@day of

etnbsir... 2009.

%FY%QMA ézy @JLHOGM\

ECLARANT
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OA No 73/2009

Sri Pijush Ghosh & Ors

VS

......... Applicants

Union of India & Ors

Particulars
Written Statement

Verification

............ Respondents

Page No
1103

Filed by:-

a5 €2
Arijit Bhattacharjee

Advocate

Gauhati High Court.
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IN THE CENTRAL ADMISTRATIVE TRIBUNAL
GUWAHAT! BENCH

| IN THE MATTER OF
Ry ——- .
T OA No 73/2009
&y wETaYe ::_r—m-a-r;! .
. Sri Pijush Ghosh & Ors
bl .
? 15 DEC 2009 Applicants
GL‘WSQ{W Banch VS
AT Ty
o ---ii-4- e o Union of India & Ors

Respondents
AND

IN THE MATTER OF

. Written statement on behalf of Réspondent

W"lﬂ . Nos 5to021

Py -

\y \\3 hﬁ respondents aforesaid most respectfully SHEWETH:
v o

p oy

U 1. That notice and copies of the Original Application No OA 73/2009 has been duly

served upon respondents No 5 to 21 and that they have understood the content

there of._

. That I, Shri Tapas Sutradhar respondent no 16 respectfully submit that

respondent No 5to 15 and No 17 to 21 are posted at the flung Iocationé of N.F
Railway as Assistant Executive Engineers or equivalent ranks after promotion to
Group ‘B ‘cadre. Some of the areas such as Jiribam in Manipur do not even have
telephone landline connection or mobile telephone facilities due to extremist
activities and communication is difficult except through the departmental courier
at weekly intervals. Due to this difficulty in communication and due to the
shortage of time respondent No 5 to 15 and No 17 to 21 have authorised me,
respondent No 16, to submit the written statement on their behalf. In view of this
it is prayed that Hon’ble Tribunal be pleased to allow respondent no: 16 to submit
written statement on behalf of respondent No 5 to 15 and No 17 to 21 as
provided for in Rule 12(2) of the Central Administrative Tribunal (Procedure)
Rules, 1987. '

4}90«/) Sut_racl hcw
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3. That the private respondents beg to state that the allegations made by‘ the
applicants in Para 1 against the impugned office order No 10/2009 (ENGG)
dated 28-03-2009 are wrongg and unacceptable because of the factg that the
promotio'n order based on the selections of AEN (Group B) against 70% vacancy

were correctly issued by the railway administration. The selection of 70 % Group

B LDCE made by the railway administration was procedurely correct and did not
violate any of the prescribed norms of selections. The selection also took into
account the latest instruction of the Railway Board in regard to “Reservation in
promotion —Treatment of SC/ST candidates promoted on their own merit” issued

from time to time.

In this regard the private respondent beg to refer to. Railway Board's Letter
No 99:-E(SCT) 1/25/13 dated 07-08-2002, 20-06-2003 and 06-04-2005

respectively as has been quoted -in Paragraph 3 of the written statement'.

subm|tted before the Hon'ble Tnbunal by the official respondent

~ In view of the above explanation it is respectfully submitted on behalf of
private respondent No 5 to 21 that the objections raised by the applicants do not

-stand judicial scrutiny and is devoid of any merit.

4. That, the private respondents bég to state that the demands of the applicants

made in Para 8.1, 8.2 and 9 for setting aside and quashing -the ‘impugned
selection of private respondents No 5 to 21 for promotion to the post of AEN
(Group B) against 70% vacancy do not have any merit and is made solely for the
purpose of maligning the sucessfull candidates in the 70% vacancy of LDCE
selections. It is submitted that private respondents No 5 to 21 were selected
purely on merit and by dint of the hard iabour they.have put in their day to day
work and success in this selection test. It is unfortunate that although the
applicants tried their best they could not come sucessfull on their selection on
merit under the provision of special instruction issued by the Railway board from
time to time in regard to “Reservation in promotion —Treatment of SC/ST
candidates 'promoted on their own merit". The private respondents, while
sympathising with the applicants begg to state that the official respondents have
been fair and just in the selection of Group B againét' 70% vacancy purely based

on-merit.

, ¢ DEC 2009 \

Guwnnat Bench
T '_”'.wqu‘ -

P

.
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5. That the brivate respondents beg to state that the applicants have tried to abuse
the power of law by false allegations and ignorance of the provision of selections
and therefore their application is devoid of merit and deserve to be dismissed

with cost.

Under the circumstances mention above, the private -

respondents No 5 to 21 beg to state that their
selection was on merit and based on statutory
‘instructions on the subject of selection and they would
be grateful if ‘OA 73/2009 is dismissed as devoid of

merit and with cost.

And for this act of kindness the private respondents No 5 to 21 shall as in duty bound be
ever pray.

—Tapews Sutradthen
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VERIFICATION

|, Shri Tapash Sutradhar son of _Shyi MM Sutradh aged about
40 yeérs at present working at ADEN NF Railway Maligoan do hereby

solemnly affirms the statement made in paragraphs 1 to 5 on behalf of
Private Respondents No 5 to 21 are true to the best of my knowledge and
as per the records which | believed to be true and the rest are my humble

submission before this Hon'ble Tribunal.

AND | sign this verification on thisthe_ 15+4A  day of December 2009.

Aapon Sulvachan

Signature

Designation : ADEN/I /MLG.
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IN THE CENTRAL AD
GUWAHATI BENCH, GUWAHATI.
(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE

TRIBUNAL ACT 1985) ' E
T

MISC CASE NO 3 & OF 2009
IN ORIGINAL APPLICATION NO. 73 OF 2009

Sri Pijush Ghose & Others
¥ Applicants
_VS -~
The N.F. Railway & Others
_ Respondents
. ~AND-
IN THE MATTER OF

An application for Amendment of the
O0.A. No. 73 of 2009

~AND~-
IN THE MATTER OF

1. Shri Pijush Ghose
Son of late Prafulla Kumar Ghosh
Senior Section Engineer/Track
Machine/Maligaon,
Working under the office of the
Deputy Chief Engineer, Track
Machine Department,
' Northeast Frontier Railway,
' Maligaon, PIN code-781011.

2. Shri Ashok Kumar
Son of Shri Hari Govind Ram
Senior Section Englneer/Permanent
way/Special/Rangia,
Working under the office of the
Senior Divisional Engineer, (Co-
ordination), Northeast Frontier
Railway, Rangia,
PIN code-781354.

3. Shri Jamaluddin Khan

Son of late Md. Sirajuddin Khan
Senior Section Englneer/Permanent
way/01ld Malda,
Working under the office of the

. Senior Divisional Engineer, (Co-
ordination) /Katihar, Northeast
Frontier Railway, Katihar, Bihar,
PIN code-854105.

4. Shri Anjan Roy Bhowmick

I
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Son of late He chanaxauBaquéknmnﬁr

Senior Section Engineer/Track
Machine/Maligaon,

Working under the office of the
Deputy Chief Engineer, Track
Machine Department,

Northeast Frontier Railway,
Maligaon, PIN code-781011.

5. Smti. Jahanara Begum
Daughter of late Sadulla Ali
Section Engineer/Drawing/Track
Machine/Maligaon,
Working under the office of the
Principal Chief Engineer
Office, Northeast Frontier
Railway, Maligaon, PIN code-

781011.
.Applicants
_AND..

1. The Northeast Frontier Railway,
represented by the General
Manager, Maligaon, Guwahati, PIN-
781011.

2. The Principal Chief Engineer
Northeast Frontier Railway
Maligaon, Guwahati, PIN-781011.

3. The Chief Personnel Officer,
Northeast Frontier Railway,
Maligaon, Guwahati, PIN-781011.

4. The Deputy Chief Personal Officer ..
(GAZ), Northeast Frontier Railway,
Maligaon, Guwahati, PIN-781011.

. . . Respondents

The humble petition of the above named
Applicants:

MOST RESPECTFULLY SHEWETH:

1. That your humble Applicants have filed an Original
Application No.73 of 2009 before this Hon’ble Tribunal
against the impugned office Order No.10/2009 (ENGG.)
dated 28.03.2009 whereby the Respondent No.4 have
promoted the empanelled candidates to Group ‘B’ service

as AEN against 70% vacancies by violating the vacancy

Popertn Slare
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notified earlier vide letter No.E/254/17-Pt.XII(0) dated
10.11.2008.

It is to be stated that in the body of the Original
Application No. 73 of 2009 the selected/empanelled
promoted candidates for the post.of AEN/Group ‘B’ against
70% vacancies vide office Order No.10/2009 (ENGG.) dated
28.03.2009 has not been made Respondents inadvertently by
the Applicants. The Hon’ble Tribunal may be pleased to
allow the Applicants to amend the Original Application 53
of 2009 by adding the .following Respondents as Respondent
No. 5 to 21. |

5. Shri B.N. Das i
' Selected/empanelled candidate

promoted to Group ‘B’ service as
AEN against 70% vacancies.

~ C/0- The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

6. Shri Kiranjib Bayan ,
Selected/empanelled .. candidate
promoted to Group ‘B’ service as
AEN against 70% vacancies.

C/0- . The Deputy Chief Personal

Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

7. Shri Anup Kumar Singh

- Selected/empanelled  candidate
promoted to Group ‘B’ service as
AEN against 70% vacancies.
C/0- The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

8. Shri Sonaton Swargiary
Selected/empanelled candidate
_promoted to Group ‘B’ service as
AEN against 70% vacancies.

C/0- The Deputy Chief Personal'
Officer (GAZ2), Northeast Frontier

Railway, Maligaon, Guwahatl,
PIN-781011.

9. Shri Vinod Kumar Chowdhury
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10.

11.

12.

13.

14.

15.

- promoted to Group ‘B’
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Selected/empanelled— ——eandidate
service as

promoted to Group ‘B’
AEN against 70% vacancies.

C/0- The Deputy Chief Personal
officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Benu Gopal Basak
Selected/empanelled. candidate
promoted to Group ‘B’ service as
AEN against 70% vacancies.

C/0- The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Bhupal Chandra Nandi
Selected/empanelled . candidate
promoted to Group ‘B’ service as
AEN against 70% vacancies.

C/0- The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,

PIN-781011.

Shri Nirmal Kanti Dey
Selected/empanelled candidate
promoted to Group ‘B’ service as
AEN against 70% vacancies.

C/0-. The Deputy Chief Personal
Oofficer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Nirmalaya Sarma
Selected/empanelled candidate
service as
AEN against 70% vacancies.

C/0- The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,

PIN-781011.

Shri Sudhangshu Sekhar
Selected/empanelled candidate
promoted to Group ‘B’ service as
AEN against 70% vacancies.

C/0- The
Officer (GAZ),
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Dipak Chandra Sarma

Deputy Chief Personal
Northeast Frontier
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Selected/empanelled candidate
promoted to Group ‘B’ service as
AEN against 70% vacancies.
¢/0- The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,

- PIN-T781011.

Shri Tapash Sutradhar
Selected/empanelled candidate
promoted to Group ‘B’ service as
AEN against 70% vacancies.

C/0- The Deputy Chief Personal
officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

17. Shri Munindra Kalita
Selected/empanelled candidate
promoted to Group ‘B’ service as
AEN against 70% vacancies.

C/0- The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

18. Shri Jaideep Das
Selected/empanelled candidate
promoted to Group ‘B’ service as
AEN against 70% vacancies.

Cc/0- The Deputy Chief Personal
officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

19. Shri Pradip Kumar Biswas
Selected/empanelled candidate
promoted to Group ‘B’ service as
AEN against 70% vacancies.

C/0- The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

20. Shri Hari Singh
Selected/empanelled candidate
promoted to Group ‘B’ service as
AEN against 70% vacancies.

C/0- The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.
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21. Shri Sumit Sukla .
Selected/empanelled candidate

promoted to Group ‘B’ service as

AEN against 70% vacancies.

A} C/0- The Deputy Chief Personal

Oofficer (GAZ), Northeast Frontier

% Railway, Maligaon, Guwahati,

 PIN-781011.
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ety ..Respondents
BuwanatiBegh P

2. That your Appiicants beg to state that in the
paragraph No.l (line No. 9) of the O.A. No. 73 of 2009,
(The particulars of the order against which the
Application is made) in place of the wordé"Respondénts’,
the Hon'ble Tribunal may be pleased to allow the
Applicants to insert the word Respondent No. 1 to 4.

3. That your Applicants beg to state that in the
paragraph No.4.6 (line No. 3) of the 0.A. No. 73 of 2009,
in place of the words ‘Respondents’, the Hon’ble Tribunal
may be pleased to allow the Applicants to insert the word
Respondent No. 1. ’ ‘

4. That youf Applicants beg to state that in the Original
Application No. 73 of 2009, the Hon’ble Tribunal may be
pleased to allow the Applicants to add the . following
paragraph after paragraph No. 4.8 of the 0.A. No. 73 of
2009.

4;8.(A) That your Applicants beg to state that
- their performance in viva-voce test is
excellent and satisfactory before the Interview
Board and their five yéars Annual Confidential

Records (ACR in short) are unblemished.
5. That your Applicants beg to state that in the

paragraph No.4.13(line No.2) of the 0.A. No. 73 of 2009,

in place of the words ‘Respondents’, the Hon’ble Tribunal

R une
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Respondent No. 1 to 4.

that
paragraph No.4.14 (line No.2) of the 0.A. No. 73
the Hon’ble

6. That your Applicants beg to state

in place of the words ‘Respondents’,
may be pleased to allow the Applicants to insert
Respondent No. 1 to 4.

7. That your Applicants state that

paragraph No.4.15 (line No.2) of the 0.A. No. 73

beg to
in place of the words ‘Respondents’, the Hon’ble
may be pleased to allow the Applicants to insert
Respondent No. 1 to 4.

8. That your Applicants beg to state that
(line No.l) of the O.A. No. 73

the Hon’ble

paragraph No.5.1.
in place of the words ‘Respondents’,
may be pleased to allow the Applicants to insert
Respondent No. 1 to 4.

9. That your Applicants beg to state that
(line No.l) of the 0O.A. No. 73

the Hon’ble

paragraph No.5.2

in place of the words ‘Respondents’,

may be pleased to allow the Applicants to insert

Respondent No. 1 to 4.

10. That your Applicants beg to state

paragraph No.5.5 (line No.3 & 6) of the O.A.

that
No.

in the
of 2009,
Tribunal

the word

in the
of 2009,
Tribunal

the word

in the
of 20069,
Tribunal

the word

in the
of 2008,

‘Tribunal

the word

in the
73 of

2009, in place of the words ‘Respondénts’, the Hon’ble
Tribunal may be pleased to allow the Applicants to insert
the word Respondent No. 1 to 4.

that in the
73 of 2009,

in place of the words ‘Respondents’, the Hon’ble Tribunal

?M (e

11. That your Applicants beg to state

paragraph No.5.6 (line No.2) of the 0.A. No.
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12. That ‘your Appllcants beg . to state that in the
paragrapE&K;.S.s {line No.i) of the ©.A. No. 73 of 2004,
in place of tﬁe words ‘Responden%é',‘ﬁﬁe Hon’ble Tribunal
may be pleased to allow the Applicants to insert the word:

Respondent No. 1 to 4.

13, That your Applicants ~beg to state that in the

paragrapn ‘No.5.9 (line No.1) of the O.A. No. 73 of 1009,

in place of the words ‘Respondents’, the Hon’ble Tribunal

may be‘pféased to allow the Applicants to .insert the word

Respondent No. 1 to 4.

14. That your Applicants be§ to state that in ‘the
paragraph No 5.i0 (line No.l) of the O.A. No. 73 of 2009,
in. place of the words ‘Respondents’, the Hon’ble Tribunal
may be pleésed to allow the Applicants to insert the word

Respondent No. 1 to 4.

15. That your ' Applicants beg to state that in the
OriginaluApplication No. 73 of 2009, the Hon’ble ribunal
may be pleased to allow the Applicants .to add the
follow1ng paragraph after paragraph No. 5.10 of the O.A.
No. 73 ot 2009.

wfs{lo;(A) For that, the Applicants performance
Tﬁin viva-voce test is excellent and full
" satisfactory before the Tnterview BRoard, as
"such, the Réspondents can not deprived the
Applicants from their iegitimate claim of
prométion to the Group ‘B’ post of AFN against
' 70% vacancies in the left over 10(ten)

unreserved/Goeneral category vacancies.

(oot B
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16. That your Applicants beg to st that in the
paragraph No;S.ll (line No.2) of the 0.A. No. 73 of 2009,
in place of the words ‘Respondent’, the Hon’ble Tribunal
may be pleased to allow the Applicants to insert the word

Respondent No. 1 to 4.

17. That your Applicants beg to state that in the
paragraph Ne.8.1 of the 0O.A. No. 73 of 2009, (the Relief
Sought. For) 1in place of the sentence “ 8.1) That the
Hon’ble Tribunal may be pleased to set aside and quash
the impugned empanelled candidates promotion to the post
of AFN/Group R’/ against 70% vacancies under order
No.10/2009 (ENGG.) dated 09.04.2009 issued by the
Respondent No.4”, the Hon’ble Tribunal may be pleased to

allow the Applicants to insert the following sentence

'8.1. That the Hon’ble Tribunal may be pleased to
set aside and quash =~ the impugned
selected/empanelled candidates pertinent  to
Respondent No. 5 to 21 for promotion to the post
of AEN/Group ‘B’ against 70% vacancies under
order No.10/2009 (FNGG.) dated 09.04.2009 issued
by the Respondent No.4.

18. That . your Applicants beg to state that in the

paragraph No.8.2 (Relief Sought Fror) of the 0.A. No. 73

~of 2009, (1ine No.1)in place of the words ‘Respondents’,

the Hon’ble Tribunal may be pleased' to allow the

Applicants to insert the word Respondent No. 1 toc 4.

19. That vyour Applicants beg to state that in the
paragraph No.92. of the Q.A. No. 73 of 2009, (the interim
Order Praved For) 1in place of the sentence “(9) As an
interim measure the Applicahts most respectfully pray
before your Lordships that the Hon’ble ‘Yribunal may be

pleased to stay the 1impugned promotion order of

empanelled candidates to the post of AEN/Group ‘B’

Fgwmm Gruma
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against 70% vacancies vide order N“';o/§§§§m2§§§§@)~éa:ed

09.04.2009 issued by the Respondent” 6.4.”7, the Hon’ble

Tribunal may be pleased to allow the Applicants to insert

the following sentence .

(9) 'As an interim measure the Applicants most
respectfully prayed before your Lordships that
the-Hon’ble Tribunal may be pleased to stay the
impugned promotion order of selected/empanelled
candidates pertinent to Respondent No. 5 to 21
for promotion to the posﬁ of AFN/Group ‘Rf
against 70% . vacancies vide order No.10/2009
dated 09.04.2009 issued by the

(ENGG. )

Respondent. No.4.

20. That your Applicants humbly submit that the aforesaid
amendment as stated above will not affect the nature and
grievances made in the Original Application No. 73 of
2009.

21. That this petition is filed bonafide to secure the

ends of justice.

In the premises aforesaid, it 1is
most humbly and respectfully prayed
that Your Tordships may be pleased to
allow the Applicants to amend the
Qriginal Application No. 73 of 2009

ndicated above and

it

in the manner as
further may be pleased to passed any
other order or orders as deemed fit

and proper by this Hon’ble Tribunal.

And for this act of kindness your Applicants as in

duty bound shall ever pray.

Prprm Eoe
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VERIFICATI 3“N

I, Shri Pijush Ghosh, agéd about ’44 years, Son of
late Prafulla Kumar Ghosh, Senior Section Engineer/Track
.Machine/Maligaon, Working under the office of the Deputy
Chief Engineer, Track Machine Department, Northeast
Frontier Railway, Maligaon, PIN code-781011 Assam do

héreby solemnly verify.. .

1. That I am the Applicant No.l of the instant petition
and I am also authorized by the other Applicants to sign

this verification on their behalf.

2. That the statements made in paragraph Nos. 1 to 19 are
true to my knowledge and belief and the rests -are my

. humble submission before this Hon’ble Tribunal ¢

LY

. . -
And I sign this verification on this the {7 day.
of _April 2009 at Guwahati. ’

DECLARANT

SR et



ﬂ/%}i . AT WAL aifie |
: %f o Ny Central Administrative Tribu.,
Va0 P 3 &
S i} : b Jun ﬂ%ﬁjﬁlod
"”‘ " INTHE CENTRAL ADMINISTRATIVE TRIBUNAL L orc -arduls J
GUWAHATI BENCH, GUWAHATI |

MISCELLANEOUS PETITION No. 5.5 OF 2009
IN ORIGINAL APPLICATION No. 73 OF 2009

Shri Pijush Ghose & Others
Petitioners/

Applicants
-Versus-

The Northeast Frontier Railway & Others.
Opposite Parties/

Respondents
-~-INDEKX -
Sl. No. | Particulars ] Annexure Page No.
1 Miscellaneous Petition ' 1 to 8
2 | Verification g
3 Copy of the notification No.3 o
vide its notification 8 |6 Fo /5
| No.E/254/17-Pt. IX/LDCE (O)
| dated 13.05.2009.
Date- 4/4/ 69 Filed by p
Advocate
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IN ORIGINAL APPLICATION No. 73 OF 2009

Shri Pijush Ghosh & Others
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.Applicants
-Versus-

Frontier Railway & Others.
..Respondents

IN THE MATTER OF:

A Miscellaneous Petition praying
for stay of 1limited Departmental
Competitive Examination for
selection to the post of AEN/Group
‘B’ against 30% vacancies which is
going to be held on 13.06.2009 and
14.06.2009.

~AND-
IN THE MATTER OF:

Shri Pijush Ghosh

Son of late Prafulla Kumar Ghosh
Senior Section Engineer/Track
Machine/Maligaon,

Working under the office of the
Deputy Chief Engineer, Track
Machine Department,

Northeast Frontier Railway,
Maligaon, PIN code-781011.

Shri Ashok Kumar

Son of Shri Hari Govind Ram
Senior Section Engineer/Permanent
way/Special/Rangia,

Working under the office of the
Senior Divisional Engineer, (Co-
ordination), Northeast Frontier
Railway, Rangia,

PIN code-781354.

Shri Jamaluddin Khan

Son of late Md. Sirajuddin Khan
Senior Section Engineer/Permanent
way/0ld Malda,

Working under the office of the
Senior Divisional Engineer, (Co-



ordination) /Katihar, Northeast
Frontier Railway, Katihar, Bihar,
PIN code-854105.

4. Shri Anjan Roy Bhumik
Son of late Hemchandra Roy Bhumik
Senior Section Engineer/Track
Machine/Maligaon,
Working under the office of the
Deputy Chief Engineer, Track
Machine Department,
Northeast Frontier Railway,
Maligaon, PIN code-781011.

5. Smti. Jahanara Begum
Daughter of late Sadulla Ali

= ¢E53ﬁ$§?“ Section Engineer/Drawing/Track
Central Administrative Tricuiai Machine/Maligaon,
Working under the office of the
. Principal Chief Engineer Office,
L JuN 2003 Northeast Frontier Railway,
Maligaon, PIN code-781011.

-rgmm’“ B NG
hati Bench e
uwahan >on Petitioners/
Applicants
..AND-
1. The Northeast Frontier Railway,

represented by the General Manager,
Maligaon, Guwahati, PIN-781011.

2. The Principal Chief Engineer
Northeast Frontier Railway
Maligaon, Guwahati, PIN-781011.

3. The Chief Personnel Officer,
Northeast Frontier Railway,
Maligaon, Guwahati, PIN-781011.

4. The Deputy Chief Personal Officer
(GAZ), Northeast Frontier Railway,
Maligaon, Guwahati, PIN-781011.

5. Shri B.N. Das
Selected/Empanelled candidate for
promotion to Group ‘B’ service as
AEN against 70% vacancies.
C/0~The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

>
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8.
9.
10.
11.

Ssas

Sshri Kiranjib Bayan
Selected/Empanelled candidate for
promotion to Group ‘B’ service as
AEN against 70% vacancies.

C/0-The Deputy Chief  Personal
officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Anup Kumar Singh
Selected/Empanelled candidate for
promotion to Group ‘B’ service as
AEN against 70% vacancies.

C/0-The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Sonaton Swargiary
Selected/Empanelled candidate for
promotion to Group ‘B’ service as
AEN against 70% vacancies.

C/0-The Deputy Chief  Personal
Oofficer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Vinod Kumar Chowdhury
Selected/Empanelled candidate for
promotion to Group ‘B’ service as
AEN against 70% vacancies.

C/0-The Deputy  Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Benu Gopal Basak
Selected/Empanelled candidate for
promotion to Group ‘B’ service as
AEN against 70% vacancies.

C/0~-The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Bhupal Chandra Nandi
Selected/Empanelled candidate for
promotion to Group ‘B’ service as
AEN against 70% vacancies.

C/0-The Deputy  Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.
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12.

13.

14.

15.

l6.

17.

Shri Nirmal Kanti Dey
Selected/Empanelled candidate for
promotion to Group ‘B’ service as
AEN against 70% vacancies.

C/0-The Deputy  Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Nirmalaya Sarma
Selected/Empanelled candidate for
promotion to Group ‘B’ service as
AEN against 70% vacancies.

C/0~-The Deputy  Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Sudhangshu Sekhar
Selected/Empanelled candidate for
promotion to Group ‘B’ service as
AEN against 70% vacancies.

C/0-The Deputy  Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Dipak Chandra Sarma
Selected/Empanelled candidate for
promotion to Group ‘B’ service as
AEN against 70% vacancies.

C/0~-The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Tapash Sutradhar
Selected/Empanelled candidate for
promotion to Group ‘B’ service as
AEN against 70% vacancies.

C/0-The Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Shri Munindra Kalita
Selected/Empanelled candidate for
promotion to Group ‘B’ service as
AEN against 70% vacancies.

C/0-The Deputy  Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.



L
18. Shri Jaideep Das
Selected/Empanelled candidate for
promotion to Group ‘B’ service as
AEN against 70% vacancies.
C/0-The  Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
_ PIN-781011.
Central Administrative Tribunai 19, Shri Pradip Kumar Biswas
Selected/Empanelled candidate for
LoJuN 2009 promotion to Group ‘B’ service as
AEN against 70% vacancies.
T Tt C/0-The Deputy Chief  Personal
. Guwahati Banch Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.
20. Shri Hari Singh
Selected/Empanelled candidate for
promotion to Group ‘B’ service as
AEN against 70% vacancies.
C/0-The  Deputy Chief Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.
21. Shri Sumit Sukla

Selected/Empanelled candidate for
promotion to Group ‘B’ service as
AEN against 70% vacancies.
C/0-The Deputy Chief  Personal
Officer (GAZ), Northeast Frontier
Railway, Maligaon, Guwahati,
PIN-781011.

Opposite parties/

Respondents

The humble Petition of the
above named Petitioners/Applicants.

MOST RESPECTFULLY SHEWETH:

1. That your Petitioners/Applicants have filed an Original
Application No.73 of 2009 before this Hon’ble Tribunal
against the office order No.10/2009 (ENGG. ) dated
09.04.2009 whereby the Respondent No.4 have promoted the
empanelled candidates to Group ‘B’ service as AEN against
70% vacancies by violating the vacancy position of

community wise break up of vacancies as notified earlier

G)%%Lw& GRA&»QQ
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vide letter No.E/254/17-Pt.XII(0) dated 10.11.2008‘and’ t£He

Applicants also prayed for a direction from this Hon’ble

Tribunal to the Respondents to take immediate steps for
£ill up the left over vacant 10 Unreserved/General posts
of Assistant Executive Engineer (AEN in short)/Group ‘B’
against 70% vacancies as notified vide letter No.E/254/17-
Pt.XITI(0) dated 10.11.2008.

2. That the main grievance of the instant
Petitioners/Applicants in their Original Application No.73
of 2009 is that the office of the Opposite
Party/Respondent No.l vide their notification dated
10.11.2008 notified for selection to the post of AEN/Group
‘B’ against 70% vacancies i.e. Unreserved 18 (Eighteen),
Schedule Caste 07 (Seven) and Schedule Tribe 04 (Four) in
total 29 (Twenty Nine) vacancies. The instant
Petitioners/Applicants have been duly qualified in the
said selection and they have been Selected/Empanelled to
the post of AEN/Group ‘B’. Their inter seniority position
also covered them for selection to the post of AEN/Group
‘B’ against 70% vacancies. However, the Opposite
Party/Respondent No.4 have promoted only 08 (Eight)
Unreserved category persons in place of 18 (Eighteen)
Unreserved vacancies in violation of earlier notification
dated 10.11.2008 and also without giving any cause or
causes for non-fill up of 10 (Ten) Unreserved vacancies to
the post of AEN/Group ‘B’ against 70% vacancies.
Therefore, the instant Petitioners/Applicants have filed
the Original Application No.73 of 2009 before this Hon’ble

Tribunal for seeking Justice in this matter.

3. That your Petitioners/Applicants beg to state that this
Hon’ble Tribunal was pleased to issue notices to the
Opposite Parties/Respondents on 08.05.2009 in the Original
Application No.73 of 2009. The aforesaid Original
Application is pending before this Hon’ble Tribunal for

final adjudication of the matter.
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4. That during the pendency of the Original Application
No.73 of 2009 the Opposite party/Respondent No.3 vide its
notification No.E/254/17-Pt.IX/LDCE(0) dated 13.05.2009
notified the Written Examination for Limited Departmental
Competitive Examination (‘LDCE’ in short) AEN/Group ‘B’
against 30% vacancies which is going to be held on
13.06.2009 and 14.06.2009.

Copy of the notification No.3 vide its
notification No.E/254/17-Pt.IX/LDCE (0O)
dated 13.05.2009 is annexed herewith
and marked as ANNEXURE-8.

5. That your Petitioners/Applicants beg to state that the
Opposite Party/Respondent No.4 without taking any steps to
fill up the 10 (Ten) Unreserved vacancies of their earlier
advertisement dated 10.11.2008 for the post of AEN/Group
‘B’ against 70% vacancies has again notified the LDCE
Examination to the post of AEN/Group ‘B’ against 30%
vacancies during the pendency of the Original Application
No.73 of 2009.

6. That your Petitioners/Applicants beg to state that they
have qualified and empanelled to the post of AEN/Group ‘B’
against 70% vacancies but the Opposite Party/Respondent
No.3 has whimsically and arbitrarily deprive them by not
filling up the total 18 (eighteen) unreserved posts as
notified vide notification dated 10.11.2008.

7. That your Petitioners/Applicants most respectfully
submit the action of the Opposite Parties/Respondents
particularly No.l & 3 in holding the Written Examination
on 13.06.2009 and 14.06.2009 for LDCE of AEN/Group ‘B’
against 30% vacancies is illegal, arbitrary, in violation

of service Jurisprudence and administrative fair play.

@ 73”;’"‘\ O sse
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8. It is respectfully submitted that it is Er”1ﬁnr“case
wherein your lordships may be pleased to stay the impugned
notification No.E/254/17-Pt.IX/LDCE(O) dated 13.05.2009
for holding Written Examination for LDCE of AEN/Group ‘B’
against 30% vacancies till the final disposal of the

Original Application No.73 of 2009.

9. That in view of the facts and circumstances it is a fit
case for interference by Hon’ble Tribunal to protect the

interest of the Petitioners/Applicants.

10. That this Application is filed bona-fide and for the

interest of justice.

In the premises aforesaid it is
therefore respectfully prayed that your
Lordships may be pleased to admit this
Application and also may be pleased to
stay the impugned notification
No.E/254/17-Pt.IX/LDCE (0) dated
13.05.2009 for holding Written
Examination for LDCE of AEN/Group ‘B’
against 30% vacancies to be held on
13.06.2009 and 14.06.2009 till final
disposal of the Original Application
No.73 of 2009 and may also be pleased
to pass any such order/orders as this
Hon’ble Tribunal may deem fit and

proper.

And for this act of kindness your

Petitioners/Applicants as in duty bound shall ever

pray.

.. Verification

R Glase
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VERIFICATION

I, Shri Pijush Ghose, aged about 44 years, Son of
late Prafulla Kumar Ghosh, Senior Section Engineer/Track
Machine/Maligaon, Wbrking under the office of the Deputy
Chief Engineer, Track Machine Department, Northeast

Frontier Railway, Maligaon, PIN code-781011 Assam do

- hereby solemnly verify that I am the applicant No.l of the

instant Original Application and I am also authorized by
the other applicants to sign this verification on their

behalf.

1. That the statements made in paragraph Nos.

l[,2.,% . S, 6 are true to my
knowledge, those made in paragraph
Nos. . (, —_— are being matters of

records are true to my information derived therefrom,:

which I believe to be true and rests are my humble

"submissions before this Hon’ble Tribunal.

And I sign this verification on this the é—M day. \%AL-—;

2009 at Guwahati. B
Py Oans

DECLARANT
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Guwahatl 7 Office of the

iGeneral ‘Manager(p)
Mahgaon, ‘Guwahati-11

No.E/254/17-Pt.IX/LDCE(O). o - Dated:13.05:2009

To,

_ The Genera) Manager(Constructaon)/Mahgaon

Pr.CE, CE(CON), CTE, CBE, CPDE & CGE/Maligaon:;

DRM(P)s/KIR, APDJ, RNY, LMG & TSK; Dy. CVO(Engg )/Malzgaon Dy CE/Br. Lme/Mahgaon
Sr.DENs/KIR, APDJ, RNY, Maligaon, LMG & TSK; Dy. CE(CON)/Maligaon, Dy CE(C.ON)S/JPZ
SCL&Goalpara WM/EWS/BNGN, XEN/FCW/Mahgaon Prmapa!/ZRTI/ADPJ S

Secy, to PCE/Mahgaon Sr.DSOs/DSOs/KIR, APDI, RNY, {MG & TSK; -

" ADENs/MLDT, N3P, SGUJ, NBQ, BPRD, RNY, RPAN & BPB; SPO/Engg/Mallgaon
$u7 2 Di rwedey (v ‘Jp\(m«u/) 5 M)»Mﬁ Mm”«b New Dedias

Sub.:- . Limited Departmental Competitive Exammatnon for Selectlon of
AEN/Group- B" against 30% vacancies.

Ref.:- This office notiﬁcatton of even number dated 27.03. 2009 Ietter dated 30 04.09 &
- 06.05.09,

The written examination for LDCE of AEN/GROUP B’ agamst 30% vacancnes wm be held _
on'13" & 14"‘ June 2009, as per following programme - ’

01 |'Date of written 1. on13. 06. 2009 (Saturday) &
___| examination. 2. _on 14.06.2009 (Sunday) L
102 | Time o of | 1 Paper - from 13.00 hours to 16. 00 hours on 13.06.09
_{ examination 2" paper:- from 13.00 hours to 16. 00 hours on 14.06.09
-03. { Venue - of | Office of the Prmcnpal Chlef Engmner/Ma_hgaon
examination ' : ' 3 L

You are, therefore, requested to Spare: and d|rect the candndates concerned under your
control as per list-attached with th;s office letter as Annexure SA, accordmgly

Ple_ase ensure compliance.-

DA : As a_b_dve._
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51 | Shri Deependra Giri JE/T/P.WAY/USFD/CON/ Mang‘aTﬁn., -
52 | Shri Prasanta Kumar Sinha SSE/W/CON/Estimate/Maligaon
1 53 | Shri Nityananda Sarnma JE/Y/W/CON/Tender/Maligaon
54 | Shri Manoj Kumar Saikia (ST) JE/1/P.WAY/CON/SCL :
55 | Shri Bimal Kumar Das (SC) SE/W/CON/LLBR
56 | Shri Sudiip Joarder JE/Y/ORG/CON/LLBR -
57 | Shri Narendra Kumar Das - SE/Bridge/CON/Maligaon
58 | Shri Ashish Kumar Choudhury JE/P.WAY/CON/Maligaon
59 _| Shri Sanjoy Bhattacharjée JE/I/DRG/CON/Maligaon
60 | Shril. NenaSingha = ° SE/Design/CON/Maligaon
61 Shri Amitabh Barman SE/CON/BRIDGE/Maligaon
62 | Shri CHandan Kumar Malakar (SC) SE/DRG/CON/Maligaon
63 Shri Tapan Kumar Chakraborty’ SE/DESIGN/Maligaon
64 Shri Dambarudhar Borah (ST) SE/BRIDGE/CON/SCL
65 | Shri Deo Narayan Singh SE/P.WAY/CON/NOG
66 Shri Madan Chandra Deka (SC) JE(W)I/CON/S/Maligacn
67 _| Smt. Mousumi Deb Roy (5C) JE/I/DRG/CON/Maligaon
68 | Shri Pallab Kanti Das-(SQC) SE/W/CON/SCL
69. | Shri Paras Nath Prasad" Safety Councillor/Sr.DSO/LMG
70 Shri Ashis Kumar Dutta . JE/P.WAY/LKA
71 Shri Dipankar Chatteijee JE/I/P.WAY/P/LMG
72 Shri Jayanta Kachari (ST) | JE/I/P.WAY/USFD/LMG
73 | Md. Jamaluddin Ahmed JE/L/W/IID
74 | Shri Pradip Kumar Borah SSE/P.WAY/HII
75 '} Shri Sudhir-Kumar Roy (ST) JE/P.WAY/PHI .
76 | Shri Jayanta Aich (5C) JE/I/P.WAY/LMG .
77 | Shri Diganta Bhagabati SE/P.WAY/USFD/LMG ..
78 Shri Krishnd Chandra Mandal(SC) SE(W)/South/LMG.
79 __| Shri Ashim Kumar Das (SC) JE/I/P.WAY/CNL/LMG
80 | Shri Anjoy Kumar SE/WORKS/DMV
81 | ShriVed Prakash. JE/T/W/DMV
82 _| Shri Bhaskar Choudhury (st) JE/IJUSFD/Maligaon
83 | Shri Rakesh Raushan JE/I/P.WATY/DMR
84 | Shri Sudip Sarkar SE/P.WAY/DMR
85 Shri Aminul Hassan Mazerbhuyan SSE/P.WAY/NGC
86 Shri Medini Borah SSE/P.WAY/NGC
87 Shri Subha Doloi (ST) SE/P.WAY/CPK
88 | ShriJayanta Kumar Das (SC) - SE/P.WAY/CPK
89 _| Shri Dipak Kumar Kakati ' SE/P.WAY/JID
90__| Shri Amirul Iman Choudhury SE/DRG/LMG
91 | Shri Kushal Dutta (ST). ' SSE/W/WS/IMG
92 . | Shri Biswaijit Dasqupta SSE/P.WAY/Plain/LMG
93 | Shri Debashis Kumar Dey JE/I/P.WAY/(P)/LMG
- 94 | Shri Sudip Kumar Nath JE/I/P.WAY/SCL
95 [ Shri Pabitra Gogoi SSE/P.WAY/BXP .
~1796 | Shri Dhiren Boraik JE/I/TM/PCE/Maligaon
w97 | Shri Amit Kumar JE/1I/TM/Maligaon - -
98 Shri Utpal Kumar: Borthakur JE/I/TM/Maligaon
v 99 | ShriJayanta Das : SE/TM/IKYQ .
~"100 | Shri Anil Kumar Nath SE/TM/Maligaon
101 | Shri Subhankar Rakshit - SE/TM/Maligaon
~ 102 | Shri Soumen Kumar Das (SC) SE/TM/Maligaon
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List of eligible candidates for LDCFE of AEN/Group-'B” against™ 30% . vacancies in terms of

GM(P)/Mafig_aon"S_ Jmoti'ﬁc_ation NoE/154/17-IX/LDCE(O) dated 09.03;_20_09..

SN Name of the candidates

Designation & station

0L 'Smt. Nirmall Kakati Sarma. (SC)

JE/DRG/II/PCE/Maligaon -

102 TSmt Rumi Das (50)

JE/I/PCE/Maligaon - T

03 | Smt Nirupama Pathakdeka

04 | Shri Krishnanandan Prasad

JE/I/DRG/PCE/Maligaon .

05 | Shri Jatin Deka

Investigating Inspector/Railway Board/New Delfi
SSE/Bridge/HQ/Maligaon_ . | -

06 | Shri Bhupen Ramchiary (81

07 | Shri Dilip Sur Roy

1 JE/I/W/CS/NBQ -

SE/Works/Dy.CE/CS/ Matigaon

08 | Shri Partha Pratim Chowdhury -

SE/DRG/PCE/Maligaon

109" | Mrs. Mahua Paul

JE/L/P. WAY/PCE/Maligaon -

10 | Shri Ashim Kumar Majumder

SE/DRG/PCE/MaIigaon

111 | Shri Tapan Kumar Das

JE/I/W/CS/NIP

12 | Mrs. Thunu Barman

JE/II/PCE/Maligaon

| 13 | Shri Rohini Prasad Chaturved

Chief Inquiry Inspe'ctor/Malig'aoq B

14 | Shri Rajat Ranjan Deka

JE/I/DRG/PCE/Maligaon

15 | Shri Bipul Kumar Das (50 SE/DRG/PCE/Ma_lig@n ,
©| 16 | Mrs. Jahanara Begum ' SE/DRG/TMC/Maligaon -

17 Shri Sushil Kumar (5C).

SSE/P-WAY/USFD/Maligaon

18 Shri Uttam Kumar Bhattacharjee

SE/DRG/Dy.CE/Br.Line/Maligaon

19 Shri Shyamal Kumar- Banik SSE/P.WAY/USFD/RNY .

20 | Shri Ajoy Kumar Mishra JE/T/WORKS/SPL/RNY

21 - | Shri Vijay Kumar Basumatary(ST) SSE/DRG/RNY . :

22 Shri Ashok Kumar SSE/P.WAY/SPL/RNY .

23 | Shri Shayer Uddin Ahmed SE/P.WAY/DMC/NLP

24 | Shri Umesh Prasad Verma JE/II/W/NLP '

25 | Shri Tapan Kumar Das SE/W/NLP . R

26 | Shri Nithar Ranjan Mitra Safety Councilor/Engg./DSO/RNY;
27 _| Shri Nityananda Saharia (ST) SE/PWAY/MIBT .~ -~ .

28 | Smt. Sumita Saiba (ST)

JE/11/DRG/PCE/Maligaon

29 _ | Shri Shyam Kishor Sah | JE/I/WM/EWS/BNGN
30 | Shri Anghuman Saha SSE/EWS/BNGN L
31 Shri Hirak Mitra SE/EWS/BNGN

32 | Shri Ghanashyam Das CONEE

SE/W/CON/HQ/Maliadon

33 | Shri Sharadindu Bhattacharjee -

SE/W/CON/Maligaon

37 | Shri Bidyut Ranjan Bakshi

34__| Shri Sishir Kumar Ghosh _ SE/W/CON/NOG
35 - |.Shri Achal Kumar Singh JE/I/W/CON/NOG - T L ‘
36 | Shri Ravi Kant Singh JE/I/P.WAY/CON/NPG - . ' f

SE/W/CON/Maligaon -

38 | Shri Bandhan Kumar Majumder

JE/I/DRG/CON/Maligaon .

39 Shri Ranjit Kumar Singh JE/I/W/CON/AUB . - e - '.—1
40 | Shri Ujjal Biswas | v JE/I/DRG/CON/NIP _ N

41 Shri Marichi Mali Deb SE/Bridge/CON/NJP

42 Shri Tapan Kumar Som JE/I/CON/AUB

43 Shri Biplab Ghosh SE/P.WAY/CON/NJP .

44 | Shri Subrata Goswami .| _SE/Engg/DRG/CON/NJP-

45 | Shri Chandan Bhattacharjee | SE/W/CON/NIP - .

46 Smt. Anindita Sinha JE/I/ P.WAY/CON/Miligal)n'

47 Shri Nizara '(Boréh) Saikia SE/ENGG/CON/MaIigaon'

48 | Shri Sibamoy Nandi SSE/W/CON/SPTR )

49 | Shri Golap'Chandra Das'(5C)

SE/WORKS/CON/Silapathar

50 | Syed Munir Ahmed

SE/CON/DRG/Maligaon
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156 | Shri Brij Lal Meena (ST) - - SE/WORKS/FLK .
1157 ; Shri Gurupada Roy (SC) : SE/P.WAY/FKM
158 | Shri Birendra_ Mohan Ray (SC). - SE/WORKS/FKM
159 | Shri Dipak Some ' SE/WORKS/FKM: - X
160 | ShriJitendra Jha SSE/WORKS/DTX ‘
161 | Shri Nizamuddin SSE/WORKS/COB - :
162 | Shri Hriskikesh Roy . SSE/D WAY/KNE ‘
163 | Shri Suhas Ranjan Deb. - . SSE/PWAY/Lmvap -
164 | Shri Chandra Bhushan Kumar SSE/P.WAY/DTC/KIR . - o
165§ Shri Jamaluddin Khan SSE/P.WAY/OMLF T
166 | Shri Dipak Gogoi "SSE/P.WAY/TKG T
167 | Shri Ram Bhawan SE/P.WAY/DTC/KIR
168 | Shri Dhirendra Roy SE/P.WAY/USFD/KIR .
169 | Shri Manoj Kumar Jha SE/P.WAY/USFD/KIR .
470 | Shri Atul-Kumar - SE/P.WAY/USFD/KIR
171 | Shri Dilip Kumar Sarma SE/P.WAY/N/NIP
172 | Shri Arvind Kumar Singh SE/P.WAY/BG/BOE '
173 | Shri Surya Moni Singh SE/P.WAY/S/KIR =
174 | Shri Avijit Das (SC) SE/P.WAY/BNDP
175 | Shri Brajesh Kumar Dubey | SE/P.WAY/KIR
176 | Shri Ashish Ranjan JE/I/P.WAY/OMLF.
177 | Shri Himangshu Kumar JE/I/P.WAY/RNI
178 | Shri Partha Sarathi Singh JE/1/P WAY/EKI
179 | Shri Dilip Kumar . SSE/WORKS/EAST/KIR
180 | Shri Jyotish Chandra Barman (8O) SSE/WORKS/BOE -
181 | Shri Umesh Kumar Keshari = SE/W/WEST/KIR
182 | Shri Vijayi Prasad (5C) SE/WORKS/KIR
183 | Shri Raj Kumar Bhagat SE/W/BOE
184 | Shri Santosh Kumar , JE/II/W/BOE.
185 | Shri Brajendra Kumar Singh SE/DRG/KIR
186 | Shri-Kumar Ashwini JE/II/WORKS/SM/OMLF
187 | Shri burga Prasad Gupta JE/I/WORKS/OMLF
188 | .Shri Debasish Chakraborty - SE/WORKS/PRNA
189 | Shri Atis: Chandra Biswas(SC). SE/WORKS/OMLF
190 | Shri Sarasvajit Kumar Sarvesh(SC) JE/I/P.WAY/AUB
191 | Shri Manoj Kumar Purchit JE/I/P.WAY/SGUJ
192 | Shri Subhash Chandra Paul SE/P.WAY/BORA
193 | Shri Arun Kumar Singh SE/DRG/KIR
194 | Shri Brijesh Kumar JE/I/W/HAS
195 | Shri Subrata Shankar Roy- SE/WORKS/DBWS r
196 | Shri Dilip Kumar Bhattacharjee . 1 SE/WORKS/DBRT
197 | Shri Harish Das ) JE/I/WORKS/DBRT
198 | Shri Alok Hazarika (SC) JE/I/P.WAY/Amguri
199 | Shri Jitendra Nath Singh JE/TI/P.WAY/LAKWA
-200 | Shri Baba Abraham R SE/P.WAY/Amquri
201 | Shri Sutradhar Basumatary(ST) - SE/P.WAY/MXN ,
202 | Shri Ajit Das (SC) : SE/WORKS/TSK. ;
203 -} Shri Pradip Kumar Kachari (8T SSE(W)/FKG -
204 | Shri Chiranjib Ghosh = JE/II/WORKS/FKG
205 | Shri Phularam Pegu (ST) SE(W)/SLGR _ ;
206 | Shri Pradip Kumar Sarma SSE/P.WAY/PNT o
207 | $hri Lakshmi Kumar Pao (ST SE/P.WAY/TSK 5
-1 208 | Shri Kegsaseng Semp (5D JE/IT/P.WAY/TSK ‘
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- '._,,Shnquush Ghose o SSE/TM/Maligaon. . =~ == y :
N ' Shei' Anjait Roy Bhowm(ck SSE/TM/KYQ i
{0105 | Raju Kar _SSE/TM/Maligaon:
<1106 | Shri Prabodh Lahkar | SSE/TM/Maligaon ;
“ Shri Abu Hasan . - - SSE/TM/Maligaon. : !
“ | Shri Taraknath Kar SSE/TM/Maligaon = - -
A Shri, Himangshu Mandal (SC) SSE/TM/Maligaon. Ry
Shri Abhijit-Naug - SE/WORKS/WEST/PNOS A
Shri Partha Mitra SE/W/Water Supply/ Nambari _
Shri Shyamal Kumar Mazumder SE/NEER/WORKS/SPL/PNO
Shri Hrishikesh Deva Mishra JE/W/I/CH/Maligaon. -
Shri Tirtha Nath Sarmah 'SE/Works/Sr.DEN/ Mallgaon
Shri Taizuddin Ahmed WSI/Maligaon
Shri Uttam Chandra Kalita JE/I/WORKS/MRHT
Shri Krishnendu Kumar SE/P.WAY/CON/DBRT 3
Shri Sarat Saikia (ST) SE/P.WAY/CON/MRHT® - j
‘| Shri Mohan Chandra Bhuyan - SE/P.WAY/CON/DBRT - N
Shri Nipul Medhi (5C) - SE/CON/BR/DBRT §
Shri Sanjay Kumar (SC) . SE/W/C/DBRT :
_Shri Sajal Kumar Deb "~ SE/WORKS/DBRT
Shri Debasish Roy Choudhury SE/BR./CON/NCB - C
Shri Alok Kumar- Bhattacharjee JE/W/I/CON/NCB" . e
Shri Dipak Kumar: Khataniar SE/BRIDGE/CON/IMatNCB -~ "4 -~
Shri Pushan Dutta SE/DRG/CON/IPZ !
Shri Debabrata Das (SC) SE(W)/CON/IPZ
Shiri Barun Chandra sarmah SE/P.WAY/CON/IPZ .
Shri Niranjan Kumar Deori (ST) JE/W/CON/NLP -
Md. Foijul Hoque Laskar SE.W/CON/NLP .
- Shri Biren Haloi ' SE./BRIDGE/CON/NCB.
Shri Sujit Kumar Sarkar SE/W/CON/APD)
Shri-Prafulla Kumar Seal JE/I/CON/WORKS/NCB
Shri Desh Raj Bhateley (SC) SE/W/CON/GK]
Shri Pradip Kumar SE/P.WAY/APD)
Shri Sekharendra Chandra Roy Sarkar JE/W/CON/Sapatgram
Shri Rathindra Nath.Mandal(5C) SSE/P.WAY/CON/COB
Shri Khokan Chandra Roy(SC) Instructor/P.WAY/ZRTI/APD)
Shri Arrop Chakraborty Instructor/Engg/ZjTILAPDJ S
Shri Sunil Saharia SE/BRIDGE/PNO - ‘
Shri Narayan Chandra Bordoloi (ST) SSE/BR/PNO .
| Shri Abu-Salim Ahmed. - A .SSE/BRIDGE/LMG

Shri Amar Bezbaruah’

. SSE/BRIDGE/Maligaon.

Shri Tamal Neogi

-Shri Subhasish-Das

SE/DESIGN/PCE/Maligaon___ N

_SE/P.WAY/DQG i
-Shri Banshilal Kumar. SE/I/P.WAY/IPE :
-.Shri Partha Choudhury SSE/P.WAY/NMX L
- Shri Subal ChandraRoy JEST/W/FKM )
Shri Satendra Singh JE/I/P.WAY/KOY =
Shri Batti Lal Meena (ST) JE/T/WORKS/MBZ
Shri Ashit Debnath’ JE/I/P.WAY/USFD/APD] .
Shri Sudipta Biswas (5C) JE/I/P.WAY/FLK
Shri Kaldhari Prabhakara Rao (SC) JE/I/P.WAY/NCB-
| Shri Gautam Goswami  SE/WORKS/NCB
Shri Mintu Kumar Deb SE/P.WAY/KAMG
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(209 | S Debaimah Chareis Chakrabor_tT“‘ SET VAR e

210 ﬁhn Sobha Saikia_ Saikia. e | SSE/P.WAY/NAMRUP - S -____:_j
211 | Shri Ujjal Saikia — . JE/II/P WAY/TSK AT T

212 | Mrs. Kalpana G o L JE/U/DRG/NTSK N o
.1-213- | Shri Dipul Kurmar Barua _ o SE/DRG, SK P - :
1219 [ Shri Shri-Pradip Kumar Debnath | JE/IT/USFD/TSK L -

215 | Shri i Paresh Moni_Hazarika CO NN SE(W)/TSK { —

216 | Shri‘Bedanta Bikash_ Bora_h_ - | SSE/P. WAY/WQ_[SLGR L 1

217_|-Shri Uddhab Borah | JE/YP.WAY/MXN. T -

218 | Shri |_ohri Zakir Ha_@_nka .| SE/p. WAY/Titabar . e

219 | Shri Achok Majumder. ' SE./P.WAY/HILL/LMG - - b

220 | Shri Santanu Bhattachanjee _SE/PWAY/CON/SM_ N

221 | Shri Saushal Kurnar - . JE/IYW/C/KIR. : |

222 | Shri Shiv Kumar - JE/T/W/CON/SRT atKir . e

223 | Shri Afrejul Hoque o : SE/WORKS; CON/MLDT N

224 | Shri Subir Makhes ge - SE/CON/KIR L N L

225 | Shri Dibya Kumar Mili 1 SE/P. WAY/VNE — §

226 _| Shri Indra Mohan Ga arl | Dayari(ST) SE/P.WAY/RNY _







